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HOWTO USE THE INDEX

The Index is arranged alphabetically with the Subject Index seperated from Name Index
and printed in the following order: Part —SUBJECT INDEX; Part NAME INDEX.
At the end of every entry, the Debate Number is given in numerical and Volume Number
is given in Roman numerals followed by the date of the Debates in parenthesis and
column number or numbers, as the case may be is given immediately after that printed
as (Deb. 3, Vol. XXXVII, 04-12-2003) Col. 154-156.

All the Bills are alphabetically arranged under the main heading “Bill(s)". The
stages of the Bills are given at the end of title in form of Int., Consid., Consid. and Pass
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject matter it pertains to, for example, a matter
pertaining to Agriculture may be found under the heading Agricuiture besides the
appropriate head. Similarly matter related to all types of diseases is put under the
heading Discase and matter related to Health Care under heading Health Care.

The names of Institutions, Programmes, Schemes are put under the heading of the
name of such Institution, Scheme, Programmes.

The matter pertaining to Committees are put under the heading Committee(s), Port
under Ports, Airport under Airports, Airline under Airlines, River under Rivers. The
Committee report stages are reflected at the end of title by the word Presented/Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under Rule
193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main headings
commencing with the word Railways e.g. “Railway Lines”, “Railway Trains” etc.

Information regarding various States in India and the various foreign countries has
been indexed under their respective names.

A list of abbreviations used in the Index is given below:—

AM. Adjournment Motion

CA. Calling Attention to Matter of Urgent
Public Importance

Int. Introduction Stage of Bill

Consid. & Pass Consideration & Adoption Stage of a Bill

DUR 193 Discussi .n Under Rule 193

MUR 377 Matter Under Rule 377

PLT Papers Laid on the Table

Res. Resolution

Sub. Submission by Member

St. Statement

(iif)
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(FOURTEENTH SERIES)
VOLUMES XXX TO XXXI
November 15,2007 to December 7,2007

Kartika 24, 1929 (Saka) to Agrahayana 16, 1929 (Saka)

TWELFTH SESSION OF THE FOURTEENTH LOK SABHA

PART 1
SUBJECT INDEX

A.V. Singh Committee

Recommendations of A.V. Singh
Committee
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 357-58

Accelerated Power Development and
Reforms Programme

Accelerated Power Development and

Reforms Programme
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 32-60

APDRP
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 167

Accelerated Rural Water Supply
Programme

Training under ARWSP
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.204

Accelerated Urban Water Supply
Programme

Accelerated Urban Water Supply
Programme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 408-14

Changes in AUWSP Scheme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.110

Accident(s)

Causes of Increasing Road Accidents
(Deb. 9, Vol. XXX, 28-11-2007)
Col.290-93

High Level Meeting on Road Accidents
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 169-71

Setting up of an Accident Data Base
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 384-85

Act(s)

Age Limit for Enrolment as Lawyer
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 66

Amendment in Arms Act
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 285

Amendment in the Emigration Act
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 533-34

Amendment of Coastal Regulation Act
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 10102

Applications Received under RT1
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 581-83

Awareness about Child Marriage Act
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 3940
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Cases Registered under MRTP Act
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 87-90

Check on Excess Expenditure in Election
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.245

Companies Act, 1956
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 127-28

Cruelty to Animals
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 114-16

Debt Recovery under RDB Act, 1993
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 138-39

Denial of Information under RTI Act
(Deb. 9, Vol. XXX, 28-11-2007)
Col.274-75

Domestic Violence Act _
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 386-87
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 257

Evaluation of RTI Act
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 65

Evidence Act
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 104

Exemption of State Maritime Board from
IT Act
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 107

Forest Right Act

(Deb. 6, Vol. XXX, 23-11-2007)

Col. 379-80

Impact of Forest Right Act on National
Parks/Sanctuaries
(Deb. 4, Vol. XXX, 21-11-2007)
Col.482

Impact of Tribal Act on Wildlife
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 238

National Highways Act, 2002
(Deb. 15, Vol. XXXI, 05-12-2007)

Col.63

Need for effective Implementation of Child
Labour (Prohibition and Regulation)
Act, 1986 (CA)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 500-507

Need to accord approval to the
amendments made by the Maharashtra
Legislative Assembly to the Prevention
of Food Adulteration Act, 1954
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527

Need to expedite the issuance of
notification regarding the Scheduled
Tribes and other Traditional Forest
Dwellers (Recognition of Forest
Rights), Act, 2006 (Sub.)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 378

Pending Petitions
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 185

| Press and Registration of Books Act, 1867

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 330

Private Power Supply Companies under
RTIAct
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 133-34

Registration of Births and Deaths
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 360-61

Repeal of Official Secrets Act, 1923
(Deb. 8, Vol. XXX, 27-11-2007)
Col.4-8

Revenue Deficit and Fiscal Liability
(Deb. 6, Vol. XXX, 23-11-2007)
Col.291

Revenue from FERA and MRTP
(Deb. 6, Vol. XXX, 23-11-2007)
Col.419-20
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Review of Police Act
(Deb. 3, Vol. XXX, 20-11-2007)
Col.311-13

Road Transport Act
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 10102

RTI1 Act, 2005
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 305-06

Rules under Forest Rights Act
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 21

Tribal Forest Act, 2006
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 83-84

Administrative Reforms

Cadre Review in MES
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 361

Increasing Retirement Age
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 304

Retirement Age of Pilots
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 191

Advertisement

Advertisement in Regional Language

Newspapers
(Deb. 8, Vol. XXX, 27-11-2007)

Col.275-76

Broadcasting in  Non-empanelled

Programmes of DAVP
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 395-96

Comprehensive Advertisement Policy
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 370-71
Expenditure of Advertisement

(Deb. 16, Vol. XXXI, 06-12-2007) |

Col.97-98 II

Funds Sanctioned for Advertisement
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 396-400

Growth of Advertising Industry
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 180

Hoarding in Govt. Colonies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.270

Misleading Advertisement by Media
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 375-76

New Advertisement Policy
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 194-207

Revenue by Selling Advertising Space
(Deb. 5, Vol. XXX, 22-11-2007)
Col.231-32

Revenue from Advertisements
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 259-62

Tunnel Advertisements in Delhi Metro Rail
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 72-73

Afforestation

AfYorestation Project
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 14144

Collection of Funds for Afforestation
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 133-34

Compensatory Afforestation on Land
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 325-30

Need to undertake Afforestation work
along four Lane Express Highway from
Multhaun to Maharajpur in Sagar,
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 526
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Targets and Achievements under

Afforestation Programmes
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 285-88
World Bank Assistance for Afforestation

Programme
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 127-29

Afghanistan

Indo-Afghanistan Agreement on Health
Care and Medicine
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 148

Mega Projects
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 244-50

MoU with Afghanistan on Small
Development Projects
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 533

Africa

Investments in the African Countries for
Fuel Supply
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 128

Agriculture

Agrarian Crisis
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 53-54

Agricultural Dgvelopment
(Deb. 2, Vol. XXX, 19-11-2007)
Col.297-99

Agricultural Growth
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 419-20

Agricultural Growth Rate
(Deb. 13, Vol. XXXI, 03-12-2007)
Cal.97-98

Agricultural Information
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 478-79

Agricultural Land
(Deb. 7, Vol. XXX, 26-11-2007)
Col.272-74

Agricultural Policies
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 459-61

Agricultural Projects
(Deb. 2, Vol. XXX, 18-11-2007)
Col. 356

Agricultural Subsidy
(Deb. 2, Vol. XXX, 19-11-2007)
Col.51-53

Agriculture Cost
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 80-81

Agriculture Rural Credit Programme
(Deb. 17, Vol. XXXI, 07-12-2007)
Col 38-39

AgroClimatic Zones
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 18990

Area under Cultivation
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 428

Assistance from World Bank for National
Agricultural Technology Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 328-30

Centrally Sponsored Schemes
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 367

Centrally Sponsored Schemes for
Agricultural Development
(Deb. 7, Vol. XXX, 26-11-2007)
Col.412-13

Child Labour in Cotton Field
(Deb: 13, Vol..XXXI, 03-12-2007)
Col. 193-94

Coconut Production
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 103-06
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Collection of Real Time Data on Crops
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 204-05

Committee on Crop Insurance
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 332-33

Contract Farming
(Deb. 2, Vol. XXX, 19-11-2007)
Col.314-18

Credit Facility to Agriculture Sector
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.210-12

Crop Improvement and Management
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 394400

Crop Insurance Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col.487-88

Cultivation in Vidharbha
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 325

Cultivation of B.T. Rice
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 246

Decline in Agricultural Production
(Deb. 7, Vol. XXX, 26-11-2007)
Col.99.

Development of Grazing Land
(Deb. 7, Vol. XXX, 26-11-2007)
Col 24344

Disbursal of Fatm Loan
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 378-82

Dryland Farming
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 14449

Employment Opportunities in Agricultural
Sector
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 58-59

Employment to Agricultural Graduates
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 158-59

Export of Agricultural Products
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 393

Financial Assistance to farm sector-
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.217-18

Gujarat Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 74

Import of Agro Products
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 135

Import of Cheap Agricultural Products
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 43546

Improvement in Agriculture Sector
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 102-03

Indo-US Agri Knowledge Initiative
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 229

Information on GM Foodcrops
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 421-25

Infrastructure for Soil, Seeds and Crops
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 72

Investment in Agriculture
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 175-76

Irrigated Agricultural Land
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 369-76

Laboratories Closure
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 263-65

Land under Paddy
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 324-25
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Loss of Land Due to Soil Erosion New Technologies for Agriculture

(Deb. 7, Vol. XXX, 26-11-2007) |  Development
Col. 197-98 (Deb. 7, Vol. XXX, 26-11-2007)

Losses to Cotton Crops Col.414-18

(Deb. 13, Vol. XXXI, 03-12-2007) | Opening of New Agricultural Accounts
Col. 359-60 (Deb. 2, Vol. XXX, 19-11-2007)

Lower Interest Rates Col. 103-05

Deb. 2, Vol. XXX, 19-11-2007) | Organic Farming
(Co|.427.2s (Deb. 17, Vol. XXXI, 07-12-2007)

.22-26
National Land Reforms Council Col

.2, Vol. XXX, 19-11-2007) |- Oxytocin Injection
g)of_;z,,n ° ) (Deb. 13, Vol. XXXI, 03-12-2007)

Col. 344

th i
Need to accelerate the growth in Paddy Processing R Centre

Agriculture Sector (MUR 377)
(Deb. 15, Vol. XXXI, 05-12:2007) | (Deb. 1, Vol XXX, 13-11-2007)

Col. 416-17
. . . i Pesticides used by Farmers
Need to raise Minimum Support Price for (Deb. 13, Vol. XXXI, 03-12-2007)

Paddy with a view to promote Paddy Col. 125

cultivation (MUR 377) P

(Deb. 14, Vol. XXXI, 04-12-2007) ’ Policy on Export of Agricultural Products

Col. 522 / (Deb. 3, Vol. XXX, 20-11-2007)
Col. 285-302

Need to restart the soil treatment project
for maintenance of land fertility in
Bharuch Parliamentary Constituency |

Post Harvest Loss
(Deb. 2, Vol. XXX, 19-11-2007)

(MUR377) | Col.476-78
(Deb. 8, Vol. XXX, 27-11-2007) | Prices of Agro Products
Col.510-11 (Deb. 7, Vol. XXX, 26-11-2007)
Need to take measure to facilitate Col 202-03
availability of farm credit @ 7% to | Production of Kharif Crops
farmers in Gujarat (MUR 377) (Deb. 7, Vol. XXX, 26-11-2007)
(Deb. 4, Vol. XXX, 21-11-2007) Col. 55-58
Col. 760-61 Programmes for Women
Need to take steps to ameliorate the plight (Deb. 13, Vol. XXXI, 03-12-2007)
of paddy growers (MUR 377) Col.273-76
(Deb. 4, Vol. XXX, 21-11-2007) | promotion of Agricultural Growth
Col. 765-66 (Deb. 7, Vol. XXX, 26-11-2007)
Need to usherin second Green Revolution ! Col.281-84
in the country (MUR 377) , Rabi and Kharif Dues
(Deb. 8, Vol. XXX,-27-11-2007) (Deb. 7, Vol. XXX, 26-11-2007)
Col. 510 J Col.26
New Technologics for Agriculture | Restructuring of Agricultural Loans

(Deb. 2, Vol. XXX, 19-11-2007) 1 (Deb. 2, Vol. XXX, 19-11-2007)
Col. 326-28 | Col.23841
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Second Green Revolution
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 226-27

Soil Tests
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10-14

Strengthening of Agricultural Sector |

through Science
(Deb. 6, Vol. XXX, 23-11-2007)
Col.33-36

Supply of Fodder and Drugs
(Deb. 13, Vol. XXXI,-03-12-2007)
Col. 253-54

Supply of Seeds
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 230-34

Switchover to Organic Farming
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 63-64

Tax Related Benefits to Farm Sector
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 251

Technologies for Food Production
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 24445

Terminal Markets
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 282-93

Transportation of Agriculture Products

through Rail Network
(Deb. 5, Vol. XXX, 22-11-2007)
Col.277-78

Unemployment in Agriculture
(Deb. 7, Vol. XXX, 26-11-2007)
Col.327-30

Use of Railway Surplus Land for

Agricultural Purposes
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 270-71
Agriculture Export Zone

Setting up of Agriculture Export Zone
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 177-78

Agro and Rural Industry(s)

Development of Agro and Rural

Industries
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 159-60

Employment in Agro and Rural Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 127-32

Promotion of Agro Industries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 32-38

Subsidy on Products of Rural Industries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 206-07

Subsidy to Agro Based Industries
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 300-02

Alr Accident(s)

Bird Hit Incidents
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 34-35

Flight Safety Record of Services
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 196-97

Narrow Escape to Mumbai-bound Flight
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 186

Near Air Collision
(Deb. 5, Vol. XXX, 22-11-2007)
Col.236-37

Planes Skidding off Runway
(Deb. 10, Vol. XXX, 29-11-2007)
Col.211-12

Study on Air Crashes
(Deb. 2, Vol. XXX, 19-11-2007)
Col.433

Air Force

Aerobatics Shows by Air Force
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.218
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Induction of AJT in Air Force
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 32021
Shortage of Light Combat Aircraft in Air

Force
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 105

Study on Air Crashes
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 433

Supply of Sub-Standard Equipment by
BEL to Air Force
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 194-95

Utilisation of Services of IAF Pilots
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 212

Air India

Cancellation of Flights from Calicut
(Deb. 5, Vol. XXX, 22-11-2007)
Col.277-78

Casual Employees of Air India in CIAL
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 266

Delay of Air India Flights
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 23940

Delay/Cancellations of Al Flights
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 352-53

Employees of Merged Airlines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 94-95

Freighters of Al Cargo
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 24041

Merger of 1A and Al
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 204-05

Non-Stop Flights of Al
(Deb. 5, Vol. XXX, 22-11-2007)
Cel.215-17

Operation of Al Express to Gulf Countries
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 81

Air Services

Air Service from Bodhgaya
(Deb. 10, Vol. XXX, 29-11-2007)
Col.96-97

Air Services from Allahabad
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 129

Air Services from Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 177-78

Cancellation of Flights
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 106-07

Magazines Provided During Flight
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.61-62

Need to augment operation of direct flights
between Calicut (Kerala) and Guif
Countries (MUR 377)

(Deb. §, Vol. XXX, 22-11-2007)
Col. 331
Need to provide air connectivity to

Sholapur, Maharashtra (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 354

Upgradation of Air Services in Winter

Holiday Season
(Deb. 16, Vol. XXXI, 06-12-2007)

Col.49

Wine and Beer on the Domestic Flights
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.51

Air Traffic Control

Recruitment and Training of Air Traffic

Controllers
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 95-96

Separation of ATC from AAI
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 160-61
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Aircrafi(s)

Purchase of Aircrafts
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 285-86

Purchase of New Aircrafts
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 49-50

Airline(s)
Airlines to Fly Overseas

(Deb. 1, Vol. XXX, 15-11-2007)
Col. 158

Appointment of Foreign Nations by the
Domestic Airlines
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 151-52

Cartelisation by the Airline Companies
(Deb. 10, Vol. XXX, 29-11-2007)
Col.24

Congestion Charges from Air Travellers
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 120-21

Customer Satisfaction by the Airlines
Services
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 138-39

Expenditure on Refreshment
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 127

Fares in Private Airlines
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 183-85

Foreign Airlines from Kozhikode and
Cochin Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 80-81

Impact of Low Fare Airlines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 15960

Incentives to the Regional Airlines
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 274-75

Investments by Foreign Airline Companies
(Deb. 10, Vol. XXX, 29-11-2607)
Col. 137

Need to permit operation of international
flights from Calicut airport to
Gulf Countries by foreign Airlines
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417-18 :

New Regional Airlines
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 19596

Permission to Private Airlines to Fly on
Gulf Countries
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.17-18

Permission to Private Airlines to Fly to
Foreign Destinations
(Deb. 10, Vol. XXX, 29-11-2007)
Col.223-26

Routes of Low Cost Domestic Airlines
(Deb. 16, Vol. XXXI1, 06-12-2007)
Col. 134

Airport Economic Regulatory Authority
Setting up of AERA

(Deb. 10; Vol.- XXX, 29-11-2007)
Col. 149-50

Airport(s)

Acrodrome in Bilaspur
(Deb. 1, Vol. XXX,
Col. 187

Airport at Greater Noida
(Deb. 5, Vol. XXX,
Col. 230

Airport at Navi Mumbai
(Deb. S5, Vol. XXX, 22-11-2007)
Col. 176-77

Airports for Private Jets
(Deb. 1, Vol. XXX,
Col. 108-09

Airports in Himachal Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 58-59

15-11-2007)

22-11-2007)

15-11-2007)
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Airports in Tamil Nadu
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 178-79

Airports in the NE Region
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 109-10

Airports Operated by AAI/IAF
(Deb. 5, Vol. XXX, 22-11-2067)
Col. 195-96

Bird Hit Incidents
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 34-35

Cargo Operations at Thiruvananthapuram
Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col.91

Commercial Use of Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 231

Construction of Helipads
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 303-04

Construction of Hotels Near International
Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 112-13

Corruption in Immigration Department
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 259-60

Daltonganj Airport
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 248

Decongestion Plan at Delhi Airport
(Deb. 5, Vol. XXX, 22-11-2007)
Col.274

Development of Airports in Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 175-77

Development of Airports in the Country
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 167-76

LOK SABHA

Development of Airstrips
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 299-300

Development of Dibrugarh Airport
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 353-54

Diversion of Revenues by GMR
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.214-15

Facilities at the Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 81-82

Facilities/Services at the Metropolitan
Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 320-21

Flights from Kolkata Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 198-99

Flow of Flights in Bangalore Airport
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.270

Foreign Airlines from Kozhikode and

Cochin Airports
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 80-81

Greenfield Airports Policy
(Deb. 5, Vol. XXX, 22-11-2007)
Col.11-18

Ground Handling Services at Airports
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.238-39

Inter-Ministerial Group on Greenfield
Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col.218

Issuance of Visa at Airports
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 205

| Kannur Airport

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 70-71

~
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Keonjhar Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 312

Khajuraho Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 89-90-

Kota Airport
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 84

Loss/Profit-Making Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col.206-16

Management Strategy for Winter Fog
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 255-56

Merchant Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 281

Mini Aerodrome at Badami
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 159-60

Modernisation of Airport in West Bengal
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 189

Modernisation of Airports
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 108-28

Nagpur Airport
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 103

Nagwan Airport
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 166

Need to declare Biju Patnaik Airport at
Bhubaneshwar as an International
Airport (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 512

Need to establish an Airport at Dindigul
in Tamil Nadu (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 508

Need to modernize Belgaum Airport in
Karnataka (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.411-12

Need to provide aerobridges at airports
to avoid accidents on tarmac (Sub.)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.513-17

Need to upgrade the Agra airport to the
level of an International Airport
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 380

Need to upgrade the domestic airports at
Silsuan and Barbjl in Orissa (MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 522

New Ground Handling Policy for Airports
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 154-55

Night Landing/Take-Off Facilities at
Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col.251-52

Packing Facilities at the Airports
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 228

Planes Skidding off Runway
(Deb. 10, Vol. XXX, 29-11-2007)
Col.211-12

Policy on Handling of Air Traffic
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 184

Private Airports in Andhra Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 189-90

Projects for Expansion of Airports.
(Deb. 10, Vol XXX, 29-11-2007)
Col.313-14

Proposal for Construction of Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col.291-92
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Proposals for New Airports in
Uttar Pradesh
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 72

Requirement of Funds for Airports/

Infrastructure
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 10708

Security at the Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col.231-32

Security Lapses at Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 13940

Setting up of AERA
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 149-50

Setting up of International Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col.252

Setting up of Low-Cost Airports
(Deb. 10, Vol. XXX, 29-11-2007)
Col.40-46

Setting up of Small Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 228

Setting up of Subsidiary Companies for
Ground Handling
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.298-99

Speedy Clearance of Cargo Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 34

Thiruvananthapuram Airport
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 186-87

Unauthorised Constructions in the

Airport Areas
(Deb. 16, Vol. XXXI, 06-12-2007)

Col.34

Upgradation of Airfields in North-East
(Deb. 2, Vol. XXX, 19-11-2007)
Col.218

Upgradation of Small Airports
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 159-60

Utilisation of Funds for ILS
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 69

Airports Authority of India

Agreement between GMR and AAI
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 95-96

Earning of Revenues by AAI
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 23442

Investment of Money
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 89

Outstanding Dues of AAI
(Deb. 10, Vol. XXX, 29-11-2007)
Col.331-32

Revenue Policy of AAI for DIAL
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.98-99

Separation of ATC from AAI
‘(Deb. 10, Vol. XXX, 29-11-2007)
Col. 160-61

Akashwani

All India Radio and Doordarshan in North

East Region
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 136-37

Benefits for Employees of All India Radio

and Doordarshan
(Deb. 14, Vol. XXXI1, 04-12-2007)

Col. 392-93

Broadcasting of Political Activities
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 164-65

Computerization of All India Radio
(Deb. 3, Vol. XXX, 20-11-2007)
Col.462-63
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Coverage of Akashwani and Doordarshan
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.233-34

Doordarshan and FM Studio in Karnataka
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 147-49

Income from Doordarshan and Akashwani
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 43548

New Doordarshan and All India Radio
Kendras
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 57-59

Performance of All India Radio
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.255-58

Setting up of Radio Stations and
Doordarshan Kendras
(Deb. 8, Vol. XXX, 27-11-2007)
Col.376-78

Alcoholism
Addiction of Alcoholism

(Deb. 10, Vol. XXX, 29-11-2007)
Col.51-52

All India Institute of Medical Sciences

Expansion of Health Services in AIIMS
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 282

Need to expedite the setting up of AIIMS
at Patna(MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 381

Strikes by Doctors in AIIMS
(Deb. 4, Vol. XXX, 21-11-2007)
Col.475-76

Andaman and Nicobar

Condition of Primitive Tribal Groups
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 136-37

Creation of SEZ in A&N Islands
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 200

Garbage Disposal
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.227-28

Influx of General Population in Andaman
and Nicobar Islands
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 181-82

Inter-1sland Connectivity
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.276-77

Need to appoint regular college lecturers
in Andaman & Nicobar Islands
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 507-08

Need to check the.further spread of
‘Leppropyrocis’ in Andaman and
Nicobar Islands (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 522-23

Promotion of Tourism in Andaman and
Nicobar
(Deb. 5, Vol. XXX, 22-11-2007)
Col.234

Public Private Partnership for FPI in
Andaman and Nicobar Islands
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 121-22

Tsunami Relief Fund
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 172-74

Use of Fireworks during Diwaliin A& N
Islands
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.251-52

Vacant Post of Teachers
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.367-68

Water crisis in Andaman and Nicobar
Islands
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 266
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Andhra Pradesh

Allocation for Educational Sghemes
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 16568

Bio-diesel Plant in Andhra Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 166

Central Scheme for Boarding and Hostel
Facilities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 59-62

Cottage Industry
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 258-59

Delay of Work on Newly-Declared NH
(Deb. 4, Vol. XXX, 21-11-2007)
Col: 54647

Development of the Outer Ring Road
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 182

Educatianal Status of Muslims
(Deb. 3, Vol. XXX, 20-11-2007)
Col.284-85

Flourosis Mitigation Centre
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 124

Gas Reserves Discovered at Krishna

Godavari Basin
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 19798

Khadi Institutions
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.295-96

Krishnapattanam Ultra Mega Power
Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 136

Madarsas and Makhtabs

(Deb. 14, Vol. XXXI, 04-12-2007) .

Col. 103-04

Minority Concentrated Districts
(Deb. 1, Vol. XXX, 15-11-2007
Col. 86

Model Schools
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 157-58

Naxal Activities
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 178-79

Need to constryct railway line linking
Bhadrachalam-Kovvur and Manugur-
Ramagundam in Andhra Pradesh
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col.381-82

Need to depute a Central team to report
on the causes of disease affecting
people in Srikakulam district, Andhra
Pradesh (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.517

Need to revive the Bharat Heavy Plate and
Vessels Limited, Visakhapatnam
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 409-10

NIMH Model Special Education Centres
for Disabled
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 293

Post Tsunami Construction Activities
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 51

Pre and Post Litigation Disputes
Settlement Centre
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 126-27

Prediction of Monsoon
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 125

Private Airports in Andhra Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 189-90
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Release of Funds to Andhra Pradesh
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 169-72

Residential Public Schools
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.431-32

Revenues Earned from the Tourist Spots
in Andhra Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 106-07

Revival of Cooperatives in Andhra
Pradesh
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.236-37

Science and Technology Proposals from
Andhra Pradesh
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 54-55

Setting up of Petrochemicals Refinery
Complex at Vishakhapatnam, Andhra
Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.115-16

Setting up of School of Planning and
Architecture
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 109

Spices Park
(Deb. 3, Vol. XXX,
Col.334

Stone Age Paintings
(Deb. 1, Vol. XXX,
Col.90-91

Subsidy on Rice
(Deb. 7, Vol. XXX,
Col.238-39

Supply of Naphtha
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 137-38

Urban Services for Poor in Andhra

Pradesh
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 149

20-11-2007)

15-11-2007)

26-11-2007)

World Bank Assistance to Andhra
Pradesh
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 70

Anganwadi

Anganwadi Centres
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 134-35

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 225-26

Anganwadi Scheme
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 363-65

Anganwadi Workers
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 189-90

Data on Malnutrition
(Deb. 2, Vol. XXX, 19-11-2007)
Col.22-23

Payment to Employees of Mini-
Anganwadi Centres
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 29293

Relocation of Anganwadi Centres
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 111-12

Services of Anganwadi Workers
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 50

World Banks Assistance
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.283-84

Animal Husbandry

Cattle Research Centres
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 404-08

Foot and Mouth Disease
(Deb. 7, Vol. XXX, 26-11-2007)
Col.332-38

Need to provide loans on easy terms to
farmers engaged in Animal Husbandry
Sector (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.410



16

Production from Animal Husbandry
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 209-11

Promotion of Animal Husbandry
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 494-95

Promotion of Animal Husbandry and
Poultry in Rajasthan
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 73-74

Animals

Cruelty to Animals

(Deb: 4, Vol. XXX, 21-11-2007)
Col. 114-16

Shortage of Medicines for Dog Bites
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 18-21

Antyodya Annsa Yojna

Budget for AAY

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 220-24

Appointment on Compassionate Grounds
Appointment on Compassionate Grounds
inDVC
(Deb. 6, Vol. XXX, 23-11-2007)
Col.244 ‘

Archaeological Survey of India

Amendment in Existing Rules of
Construction
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 138

DwarkaTCity
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 164-65

Armed Forces

Field Hospitals of Army
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 308

Linking of Military Hospitals
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 79

LOK SABHA

‘Recommendations of A.V. Singh
Committee
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 357-58

Rejection of indigenous Weapons by

Armed Forces
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 119-20

Representation of Minority Communities

in Armed Forces
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 85

Research on Food Products for Jawans
(Deb. 7, Vol. XXX. 26-11-2007)
Col.262-63

Arms and Ammunition

Export of Arms by Ordnance Factories
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 361-62

Land Mines and Arms recovered from
Nandigram
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.456-57

Licencing of Arms

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 257-58

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 80-81

Rejection of indigenous Weapons by
Armed Forces
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 119-20

Smuggling of Weapons
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 114-18

Army

De-Classification of Post Records of Wars
(Deb. 7, Vol. XXX, 26-11-2007) Col. 84

Occupation of Land by Army
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 85
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Artand Culture

Cultural Hubs
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.91

Decline of Art and Culture
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 263

Dissemination of Indian Art and Culture
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 158-59

Integration of Tribal Art and Culture with

Tourism
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 24041

Promotion of Culture in Bihar
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 84-85

Promotion of Culture in West Bengal
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 235-38

Rorieck Art Gallery
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 102-03

Artifacts
Export of Artifacts

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 164

Artisan

Loan to Farmers/Artisans
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 14243

Rajiv Gandhi Shilpi Swasthya Bima Yojana
(bcb. 13, Vol. XXXI, 03-12-2007)
Col.413-15

Welfare scheme for Artisans
(Deb. 2, Vol. XXX, 19-11-2007)
Col.474-76

Artisan Credit Cards

Self Employment Credit Card Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 355-56

Artists

Incentives to National Level Artists .
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 304-05

Arunachal Pradesh

Kameng Hydro Power Project in
Arunachal Pradesh
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 359-60

Lower Subansiri Hydro Power Project
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.117-18

Maintenance of NH-52 by BRO
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24445

Need to resist reported violation in Indian
territory by China at Tawang in
Arunachal Pradesh (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.518

Tourism Development in Arunachal
Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.217-22

Asbestos

Study of Indian Bureau of Mines on

Asbestos
(Deb. 8, Vol. XXX, 27-11-2007)
Col.230-31

Asia
Decline in Poverty in South Asian Region

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 156

Look East Policy
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 181-82

Trade with South West Asian Countries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 338-39
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Asia-Pacific Economic Cooperation | Construction of Bridge Over Brahmaputm

Forum

Asia-Pacific Economic Cooperation Forum
(APEC)
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 4344
Asian Development Bank

Assistance from Asian Development Bank
for Power Project in J&K
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 126

Change in Conditionalities of World Bank
Loans and ADB Loans
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 4849

Funds from Asian Development Bank
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 6-7

UN Report on Health and Family Welfare
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 205-06

Assam

Activities of ULFA
(Deb. 3, Vol. XXX, 20-11-2007)
Col.33-34

Assam Government’s Proposal for NH-52
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 222

Assam Renewal Project by ONGC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 73

Asset offices in West Bengal, Assam and

North East
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 14748

Condemning acts of terrorism and
expressing condolences to bereaved
families due to serial bomb blasts in
Uttar Pradesh and Assam
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 1

|
|

(Deb. 4, Vol. XXX, 21- 11£2007)
Col. 482-83

| Development of Chandubi Lake, Guwahati

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 233

Development of Dibrugarh Airport
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 353-54

Erosion due to diversion from
Brahmaputra Channels
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 113-15

Expansion, Modernisation and
Diversification of Refineries in Assam
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 249-51

Exploration and Production of Hydro
Carbon Resources in Assam
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 85-86

Flood Control in Assam due to Dikrong

River
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 114-15

Fund for Development of Assam Medical
Colleges
(Deb. 9, Vol. XXX, 28-11-2007)
Col.238-39

Grants to Tezpur and Assam Universities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 225

Maintenance of NH-52 by BRO
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24445

Need to give financial assistance under a
Special Central Scheme to non-
commercial Public Educational
Institutes in Assam (MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.334-35
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Need to provide modern health care
services in Hospitals situated in the
Tea Estates of Assam (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 550

Need to undertake the flood control
measures to minimize the damage
caused by river Brahmaputra in Assam
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Occupation of Land by Army
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 85

Production of Crude Oil and Natural Gas
in Assam
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 275-78

Production of Gas in Assam
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 152-54

Security in Militancy Affected Districts
of Assam
(Deb. 8, Vol. XXX, 27-11-2007)
Col.434-35

Situation arising out of violence during
and after the recent demonstration by
All Adivasi Students Association of
Assam (AASAA) on 24th November,
2007 at Guwahati and steps taken by
the Government in this regard (CA)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.480-511

Threat by ULFA Militant to ONGC in

Assam
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 348

Updation of National Register of Citizens
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 240

Violence by All Adivasi Students
Association of Assam (AASAA) on

24th November, 2007 (St.)
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 455-59

Association of South East Asian Nations

ASEAN Conference
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 112-15

Free Trade Agreement with ASEAN
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 355-56

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.416-17

Australia

Supply of Uranium to India by Australia

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 85-86

Automated Teller Machine

ATM Facility
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 156-57

Fraudulent withdrawal of Money through
ATM
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 134

Installation of ATMs in Trains
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 276

Withdrawal of Biometric ATMs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 163-64

Automobile(s)

Fuel Efficiency Norms tfor Automotive

Sector
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 125-26

Inter-Ministerial Group for Auto Policy
(Deb. 10, Vol. XXX, 29-11-2007)
Col.293-94

Irregularities in Motor Vehicle Insurance
Claims Settiement
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 132

Mandatory Fuel Efficiency Standards
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 206
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Overloading of Vehicles
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 49597

Setting up of Vehicles Inspection Centre
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 268

Uniform Registration for Transport
Vehicles
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 151

Aviation Turbine Fuel

Reduction in ATF Prices
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 157

Award

Facilities to Awardees of Fire Service
Medal
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.245

Ayurveda

Regional Research Centres for Ayurveda
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 95

Standardization of Ayurvedic Drugs
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 64-65

Backward Area(s)

Enrolment of Students from Educationally
Backward Districts
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 87-89

Funds Allocated from Backward Regional
Grant Fund
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 197-226

Projects undertaken under BRGF Scheme
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 23540

Bahrain

Welcome to Parliamentary Delegation from
Bahrain
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 1

Balawadis

Balawadis in the country
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 294-95

Balika Samridhi Yojana

Balika Samridhi Yojana
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 102

Bamboo

Depletion of Bamboo Forest
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10102

National Bamboo Mission
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 267

Bangladesh

Activities of HUJI
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 110-11

Border Fencing
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 3940

Devastation caused by recent cyclone
that struck the coastal areas of
Bangladesh (St.)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 510-11

Diversion of Foodgrains to Bangladesh
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 489-90

Fencing and Flood Lighting of Borders
(Deb. 8, Vol. XXX, 27-11-2007)
Col.433-34

Home Secretary Level Talks
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 262-63

Huji Militants in Bangladesh
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 183-84

Joint Boundary Conference of BSF and
BDR
(Deb. 3, Vol. XXX, 20-11-2007)
Col.414-15
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Land Dispute at Indo-Bangladesh Border
(Deb. 3, Vol. XXX, 20-11-2007)
Col.370-71

Loss of several thousands of lives and
large scale damage to property caused
by severe cyclone ‘Sidr’ that struck the
coastal areas of Bangladesh
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 509

Need to conduct an inquiry into the works
undertaken by NBCC in border fencing
along Indo-Bangladesh border
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 494

Negotiations with Bangladesh and Burma
For Laying Pipelines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 158-59

Spying by Bangladeshi Intruders
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 383-84

Stay of Ms.Taslima Nasreen in India (St.)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 351-52

Sugar Export to Bangladesh
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.333-34

Bank(s)

Amalgamation/Closure of Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col.414

ATM Facility
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 156-57

Banking Services through Mobile Phones
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 132

Cash Reserve Ratio
(Deb. 17, Vol. XXXI, 07-12:2007)
Col. 136-37

Closure of Banks in Rural Areas
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 358

Collection of Bad Debts
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 230-31

Commercial Banking Network in Rural
Areas
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 357-58

Corruption Cases in Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 422-26

Corruption in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col.413-14

Credit Target of Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.457-58

Debts from Banks
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 441

Delay in Disbursement of Loan
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 231

Depositors in Financial Institutions
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 289-90

Differential Rate of Interest
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 118-19

Direction to Locker Holders
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 135-36

Disbursement of Loan by Canara Bank to
Micro and Small Industry Units
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 180-81

Expanding Financial Inclusion in India
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 388
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Extension of Banking Hours in Urban
Areas
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 450-51

Extension of Rural Credit
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 345

Fair Practice Code in Recovery of Loans
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 137

Frauds in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 182-87

Frauds in Regional Rural Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.459

Fraudulent withdrawal of Money through
ATM
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 134

Functioning of Triveni Gramin Bank
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 454-55

General Insurance by SBI
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 124-25

Grievances of SC/ST Employees in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 305-06

Hidden Charges on Loan
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 228-29

High Charges by Private and Foreign
Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.97-98

Improving Customer Service in Banks
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 14344

Increase in Cash Reserve Ratio
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 123-24
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Indian Bank Branches abroad
(Deb. 6, Vol. XXX, 23-11-2007)
Col.91-92

Interest Rate on Short Term Deposit
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 19799

Interest Rates on Second Home
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 135-36

Irregularities in Selection of Board of
Directors in Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 158

Issuing Demand Drafts by Rural Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 44243

Liquidation of Cooperative Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 144

Loan for Cooperative Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 191-92

Loans by Cooperative Banks
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 34245

Loss of Cheques
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.427-28

Losses in Cooperative Banks in Tribal
Areas
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 460-66

Losses of Regional Rural Bank
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 157-58

Merger of State Bank of Travancore
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 150-51

Minority Cell in Nationalised Banks
(Deb. 17, Vol. XXXI. 07-12-2007)
Col. 140
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Need to give exemption of tax to co-
operative Banks in the country
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.412

Need to monitor and augment Banking
Services in Santhal Parganas,
Jharkhand (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417

Need to take suitable action on the
demands of employees working in
Regional Rural Banks (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 547

New Promotion Policy in Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 404-05

Opening of Bank Account
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 168-77

Opening of Bank Branches in SEZs
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 420-22

Opening of Branches of Cooperative
Banks
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 134-35

Opening of Overseas Branches by
Nationalised Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 351 *

Outstanding Amount against State

Government
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 229-30 ‘

Outstanding Banking Activities in Rural

Areas
(Deb. 6, Vol. XXX, 23-11-2007)
Col.378-79 !

Policy of Reservation in RRBs
(Deb. 11. Vol. XXXI. 30-11-2007) |
Col. 198 !
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Presentation of Petition — Presented
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 442

Profit/Losses by Indian Bank Branches
Abroad
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 52-53

Rate of interest on RRB Deposit
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 151-52

Recognition of Association of RRBs
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 258

Recovery of Loan by ICICI Bank
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 166-67

Recovery of Loans
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 71, 14647

Recruitment in Banks
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 4647

Reduction in Fixed Deposit Rates by
Nationalised Banks
(Deb. 2, Vol. XXX, 19-11-2007)
Col.35-36

Reforms in Banking Sector
(Deb. 6, Vol. XXX, 23-11-2007)
Col.367-68

Reforms in Rural Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 442

Regional Rural Banks in the country
(Deb. 11, Vol. XXXI, 30-11-2007)

Col.61-63

i Revision of Pay Elements in RRB

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 345
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Robbery in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col.217-22

Rural Banks in the country
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 270-71

Self Employment Scheme
(Deb. 6, Vol. XXX, 23:11-2007)
Col. 199-200

Shortage of Manpower in Banks
(Deb. 11, Vol. XXXI, 30-11-2007)

Col.427

Small Saving Schemes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.31-32

Strengthening Balance Sheets of Regional
Rural Banks
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 224-25

Strikes in Banks
(Deb. 17, Vol. XXX1,°07-12-2007)
Col. 148

Strikes in PSBs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 110

Survey for Opening of Rural Bank
Branches
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 16768

Vacant Posts in Banks/Insurance
Companies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 383

Withdrawal of Amount by Cheques
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 194

VWithdrawal of Biometric ATMs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 163-64

Beedi Workers

Acts for Welfare of Beedi Workers
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 490-91
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Beedi Workers Welfare Fund
(Deb. 2, Vol. XXX, 19-11-2007)

Col.294-98
Facilities to Beedi Workers
(Deb. 7, Vol. XXX, 26-11-2007)
Col.237-38
Need to ensure adequate wages and social
security to Beedi workers in Bhandara
and Gondia districts of Maharashtra
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 376
Welfare Schemes for Beedi Workers
(Deb. 7, Vol. XXX, 26-11-2007)
Col.379-88
Bhabha Atomic Research Centre
De-contamination Kit by BARC
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 197

Bharat Aluminium Company Limited

Dividend earned by BALCO
(Deb. 8, Vol. XXX, 27-11-2007)
Col.378-79

Bharat Dhara Scheme

Bharat Dhara Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 4445

Bharat Electronics Limited

Supply of Sub-Standard Equipment by
BEL to Air Force
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 194-95

Bharat Heavy Electricals Limited

Parli and Paras Plants
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 174-75

Shortage of Manpower in BHEL
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 24445
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Bharat Heavy Plates and Vessels Limited

Need to revive the Bharat Heavy Plates
+ and Vessels Limited, Visakhapatnam
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 409-10

Revival of BHPV
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 130-31

Bharat Nirman

Status of implementation of Components
of Bharat Nirman relating to the
Ministry of Rural Development (St.)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 467-72

Bharat Petroleum Corporation Limited

Closed Oil Depot of Indian Oil and Bharat
Petroleum
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 162-63

Complaint against BPCL Officials
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.309-10

Bharat Ratna Award

Statement Correcting reply to unstarred
question No. 5313 Dated 15.5.2007
regarding Bharat Ratna Awards (St)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 500-01

Bharat Sanchar Nigam Limited

Action Plan by BSNL and MTNL
(Deb. 2, Vol. XXX, 19-11-2007)
| Col. 484-86

BSNL Tower
(Deb. 7, Vol. XXX, 26-11-2007)
Col.109:10
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 300-01, 345

CDMA Mobile Service

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 53-55

!

-

Decline in Quality of BSNL Services
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 325

Extension of One India Plan
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 209-11

Increase in Mobile Towers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.301-03

Investment by BSNL
(Deb. 2, Vol. XXX, 19-11-2007)
Col.483-84

Mobile Switching Centres
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 265

Need to augment BSNL mobile service in
Amreli Parliamentary Constituency in
Gujarat (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 493

Need to improve the mobile services
provided by MTNL and BSNL in the
country (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 375-76

Poor Mobile Service of BSNL
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 60

Strike in BSNL
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 454-55

Supply of Equipments
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 307-10

Telephone Tower on Rent
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 377418

TV on Mobile Service
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 222-23

Waiting List for BSNL SIM Cards _
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 20708
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Bhasha Samman Award

Bhasha Samman Award
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 71-72

Bhutan

Mega Projects
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 244-50

Bihar

Benches of High Court in Bihar
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.129

Food Adulteration Testing Labs
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 302-03

Foodgrain Production in Bihar
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 107-09

Implementation of Swajaldhara Scheme in
Bihar
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 68-69

Misappropriation of Funds
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 364-68

Need to construct an underpass and a
pedestrian over bridge under Golden
Quadrilateral Roads Project in
Aurangabad Parliamernitary
Constituency in Bihar (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 509

Need to expedite laying of railway line
between Maharajganj and Mashrakh
in Bihar (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 763

Need to expedite the construction of a
bridge on river Bhutahi-balan in Bihar
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 358

Need to expedite the setting up of AlIMS
at Patna(MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 381

Need to formulate a plan to check water
logging and siltation in rivers flowing
through Chhapra & Siwan Districts of
Bihar (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 516

Need to open a Centrally-aided Polytechnic
in Samastipur marliamentary
Constituency, Bihar (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.514

Need to open an L1.T. in Patna, Bihar from
the academic session 2008-09
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526

Need to reopen Indian Oil Corporation
depot in Forbesganj, district Araria,
Bihar (MUR 377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 320-21 '

Need to set up a railway halt on Grant
Chord Railway Line at Godhina, district
Aurangabad, Bihar (MUR 377) ’
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 526-27

Need to start developmental work in Patna
and Bodhgaya under Jawahar Lal
Nehru National Urban Renewal

Mission (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)"

Col. 54849

Project in Bihar through HUDCO

Assistance -
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 249

Promotion of Culture in Bihar
(Deb. 5§, Vol. XXX, 22-11-2007)
Col. 84-85
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Bili(s)

All India Institute of Medical Sciences and
the Post Graduate Institute of Medical
Education and Research (Amendment)
Bill, 2007 — Consid. & Pass
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 335424

Appropriation (No. 4) Bill, 2007—Int.,
Consid. & Pass
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 44345

Appropriation (No. 5) Bill, 2007—Int.,
Consid. & Pass
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 44546

Appropriation (Railways) No. 4 Bill,
2007—Int., Consid. & Pass
(Deb. 10, Vol. XXX, 29-11-2007)
Col.622-24

Armed Forces Tribunal Bill
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 123-25

Armed Forces Tribunal Bill, 2007—
Consid. and Pass
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 362-63

Authority for Advapce Rulings on Central
Taxes Bill, 2007—Int.
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 315

Bill for Housing Sector
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 72

Bill on Special Economic Zone and
Designated Areas Act, 2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 278

Broadcasting Service Regulation Bill
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 228-29

Compulsory Registration of Marriages
Bill, 2007 by Shri L. Rajagopal —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 567

Constitution (Amendment) Bill, 2007
(Insertion of new Article 24 A) by
Shri Mohan Singh—Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 573

Constitution (Amendment) Bill, 2007
(Amendment of the Eighth Schedule)
by Shri Shahnawaz Hussain — Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 571

Constitution (Amendment) Bill, 2007 by
Shri Mohan Singh — Consid. and
Withdrawn
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 573-94

Constitution (One Hundred and Seventh
Amendment) Bill, 2007 (Amendment of
Articles 244 and 332)—Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 537

Constitution (Scheduled Castes) Order
(Amendment of the Schedule) by
Shri Hansraj G. Ahir —Int.

(Deb. 1T, Vol. XXXI, 30-11-2007)
Col. 570

Constitution (Scheduled Castes) Order
(Amendment) Bill, 2007 by Shri L.
Rajagopal —Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 567—68

Constitution (Scheduled Tribes) Order
(Amendment) Bill, 2007 (Amendment
of the Schedule) by Dr. R. Senthil -Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 573

Constitution (Scheduled Tribes) Order
(Amendment) Bill, 2007 (Amendment of
the Schedule) by Shri Tapir Gao —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 572
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Constitution (Scheduled Tribes) Order
(Amendment) Bill, 2007 by Shri Hansraj
G Ahir —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 571

Displaced Farmers (Rehabilitation and
Other Facilities) Bill, 2007 by

Shri Hansraj G. Ahir —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 569-70

Electoral Reforms Commission Bill, 2006
by Shri C.K. Chandrappan—Consid.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.611-18

Gujarat Control Organised Crime Bill, 2003
(Deb. 3, Vol. XXX, 20-11-2007)
Col.471-72

Gujarat Motor Vehicles Regulation Bill
(Deb. 3, Vol. XXX, 20-11-2007)
Col.275

High Court of Andhra Pradesh
(Establishment of a Permanent Bench
at Vijayawada) Bill, 2007 by Shri L.
Rajagopal —Int.

(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 568

Indian Boilers (Amendment) Bill, 2007—

Consid. and Pass
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 545-66

Indira Gandhi National Tribal University
Bill, 2007 (Consid.)
(Deb. 14, Vol.. XXXI, 04-12-2007)
Col. 608-14

Indira Gandhi National Tribal University
Bill, 2007 — Consid. & Pass

* (Deb. 15, Vol. XXXI, 05-12-2007)
Col. 419,460-91

Inter-State River Water Regulatory

Authority Bill, 2007 by Shri Mohan
Singh —Consid. and Withdrawn

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 594-610 |
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Land Acquisition (Amendment) Bil\,
2007—Int.
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 351

Maintenance and Welfare of Parents and
Senior Citizens Bill, 2007 — Consid. &
Pass
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.491-536

Motor Vehicles (Amendment) Bill, 2007
(Amendment of Section 129) by Dr.R.

Senthil — Int.
(Deb. 11, Vol. XXXI, 30-11-2007)

Col.572

Motor Vehicles Regulation Bill
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 68-69

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2007 —

Withdrawn
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 327
National Capital Territory of Delhi Laws
(Special Provisions) Second Bill, 2007

— Int.
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 327-28
National Commission for Youth Bill, 2007

by Shri Alok Kumar Mehta —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 569
NEPA Limited (Disinvestment of

Ownership) Bill, 2007 — Int.
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 329
Paramedical and Physiotherapy Central

Councils Bill, 2007—Int.
(Deb. 14, Vol. XXXI1, 04-12-2007)

Col. 501-02

Payment and Settlement Systems Bill, 2006

— Consid.
(Deb. 6, Vol. XXX, 23-11-2007)

Col.’500-09
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(Deb. 7, Vol. xxx za-n-’ 00
Col. 587618

Payment of Bonus (Ammdmult) Bill, 2007

—Int.
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 328-29

Prohibition on use of Caste or Religious
Title Bill, 2007 by Shri L. Rajagopal —
Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 568

Rajiv Gandhi Institute of Petroleum
Technology Bill, 2007 — Consid. &
Pass
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.512-40

Rehabilitation and Resettlement Bill, 2007
—Int.
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.351-52

Right to Education
(Deb. 3. Vol. XXX, 20-11-2007)
Col. 465-66

Sashastra Seema Bal Bill, 2007 — Consid.
& Pass
(Deb. 12, Vol. XXXI, 01-12-2007)
Col. 38-72

Sixth Schedule to the Constitution
(Amendment) Bill, 2007—Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 536-37

Statutory Resolution Re: Disapproval of
National Capital Territory of Delhi
Laws (Special Provisions) Second
Ordinance, 2007 and National Capital
Territory of Delhi Laws (Special
Provisions) Second Bill, 2007—Consid.
& Pass
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 520-71

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 571603

The State Bank of India (Amendment) Bill,
2007—Assented

The Appropriation (No. 3) Bill, 2007—
Assented

The Appropriation (Railways) No. 3 Bill,
2007—Assented

The Inland Vessels (Amendment) Bill,
2007—Assented

The Apprentice (Amendment) Bill, 2007—
Assented

The Carriage by Road Bill, 2007—
Assented

The Constitution (Scheduled Castes)
Order (Amendment) Bill, 2007—
Assented

The Warehousing (Development and
Regulation) Bill, 2007—Assented

The Cigarettes and Other Tobacco
Products (Prohibition of Advertisement
and regulation of Trade and Commerce,
Production , Supply and Distribution)
Amendment Bill, 2007—Assented

The Competition (Amendment) Bill,
2007—Assented

The Merchant Shipping (Amendment)
Bill, 2007—Assented
(Deb. 2, Vol. XXX,
Col.514

Tyre Corporation of India Limited
(Disinvestment of Ownership) Bill, 2007
— Consid.
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 424-25

Tyre Corporation of India Limited
(Disinvestment of Ownership) Bill, 2007
— Consid. & Pass
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 481-500

19-11-2007)
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Constitution (Scheduled Tribes) Order
(Amendment) Bill, 2007 by Shri Hansraj
G Ahir—Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 571

Displaced Farmers (Rehabilitation and
Other Facilities) Bill, 2007 by
Shri Hansraj G Ahir —Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 569-70

Electoral Reforms Commission Bill, 2006
by Shri C.K. Chandrappan—Consid.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.611-18

Gujarat Control Organised Crime Bill, 2003
(Deb. 3, Vol. XXX, 20-11-2007)
Col.471-12

Gujarat Motor Vehicles Regulation Bill
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 275

High Court of Andhra Pradesh
(Establishment of a Permanent Bench
at Vijayawada) Bill, 2007 by Shri L.
Rajagopal —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 568

Indian Boilers (Amendment) Bill, 2007—
Consid. and Pass
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 545-66

Indira Gandhi National Tribal University
Bill, 2007 (Consid.)
(Deb. 14, Vol.. XXXI, 04-12-2007)
Col. 608-14

Indira Gandhi National Tribal University
Bill, 2007 — Consid. & Pass
" (Deb. 15, Vol. XXXI, 05-12-2007)
Col.419,460-91

Inter-State River Water Regulatory
Authority Bill, 2007 by Shri Mohan
Singh —Consid. and Withdrawn
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 594610

|
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Land Acquisition (Amendment) Bill,
2007—Int.
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 351

Maintenance and Welfare of Parents and
Senior Citizens Bill, 2007 — Consid. &
Pass
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.491-536

Motor Vehicles (Amendment) Bill, 2007
(Amendment of Section 129) by Dr. R.
Senthil — Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col.572

Motor Vehicles Regulation Bill
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 68-69

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2007 —
Withdrawn
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 327

National Capital Territory of Delhi Laws
(Special Provisions) Second Bill, 2007
— Int.

(Deb. 5, Vol. XXX, 22-11-2007)
Col.327-28

National Commission for Youth Bill, 2007
by Shri Alok Kumar Mehta —Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 569

NEPA Limited (Disinvestment of
Ownership) Bill, 2007 — Int.
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 329

Paramedical and Physiotherapy Central
Councils Bili, 2007—Int.
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 501-02

Payment and Settlement Systems Bill, 2006

— Consid.
(Deb. 6, Vol. XXX, 23-11-2007)

Col.’500-09
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Payment and Settlement Systems Bill, 2006
— Contd. (Consid. & Pass)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 587618

Payment of Bonus (Amendment) Bill, 2007
— Int.
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 328-29

Prohibition on use of Caste or Religious
Title Bill, 2007 by Shri L. Rajagopal —
Int.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 568

Rajiv Gandhi Institute of Petroleum
Technology Bill, 2007 — Consid. &
Pass
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 51240

Rehabilitation and Resettlement Bill, 2007
— Int.
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.351-52

Right to Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 465-66

Sashastra Seema Bal Bill, 2007 — Consid.
& Pass
(Deb. 12, Vol. XXXI, 01-12-2007)
Col. 38-72

Sixth Schedule to the Constitution
(Amendment) Bill, 2007—Int.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 536-37

Statutory Resolution Re: Disapproval of
National Capital Territory of Delhi
Laws (Special Provisions) Second
Ordinance, 2007 and National Capital
Territory of Delhi Laws (Special
Provisions) Second Bill, 2007—Consid.
& Pass
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 520-71

Statutory Resolution Re: Disapproval of
Payment of Bonus (Amendment)
Ordinance, 2007 and Payment of Bonus
(Amendment) Bill, 2007 — Consid. & Pass
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 571603

The State Bank of India (Amendment) Bill,
2007—Assented

The Appropriation (No. 3) Bill, 2007—
Assented

The Appropriation (Railways) No. 3 Bill,
2007—Assented

The Inland Vessels (Amendment) Bill,
2007—Assented

The Apprentice (Amendment) Bill, 2007—
Assented

The Carriage by Road Bill, 2007—
Assented

The Constitution (Scheduled Castes)
Order (Amendment) Bill, 2007—
Assented

The Warehousing (Development and
Regulation) Bill, 2007—Assented

The Cigarettes and Other Tobacco
Products (Prohibition of Advertisement
and regulation of Trade and Commerce,
Production , Supply and Distribution)
Amendment Bill, 2007—Assented

The Competition (Amendment) Bill,
2007—Assented

The Merchant Shipping (Amendment)
Bill, 2007—Assented
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 514

Tyre Corporation of India Limited
(Disinvestment of Ownership) Bill, 2007
— Consid.

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 424-25

Tyre Corporation of India Limited
(Disinvestment of Ownership) Bill, 2007
— Consid. & Pass

(Deb. 6, Vol. XXX, 23-11-2007)
Col.481-500
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Bio-Diesel

Bio-Diesel Plant in Andhra Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 166

Bio-Diesel Units
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 138-39

Development of Cheaper Bio-Diesel by
NCL
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 253

Policy on Bio-Diesel
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 14344

Research Institute for Bio-gas and Bio-

diesel Energy
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 23-29

Bio-Fuel

Increased Use of Environment Friendly

Bio-Fuels
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 225-26
Bio-Gas

Research Institute for Bio-gas and Bio-
diesel Energy
(Deb. 5, Vol. XXX, 22-11-2007)
Col.23-29

Bio-Technology
Bio-Technology Policy

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 116-17

Black Money

Strengthening Financial Intelligence
Network
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 465-67

Blood Bank

Assessment regarding shortage of Blood
Banks
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 3340

Blood Banks
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 489-90

Financial Assistance to Blood Banks
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 135-37

Setting up of Blood Storage Centres
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 68

Books

Publication of Books
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 305-24

Border Area(s)

Border Fencing
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 3940

Construction of Roads in Border Areas
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.99

Cross Border Smuggling
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 157

Electronic Alarm System for Detection of
Infiltration
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 118

Fencing and Flood Lighting of Borders
(Deb. 8, Vol. XXX, 27-11-2007)
Col.433-34

ISI Activity at Indo-Nepal Border
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 224-25

Need to conduct an inquiry into the works
undertaken by NBCC in border fencing
along Indo-Bangladesh border
(MUR377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 494

Border Road Organisation

Maintenance of NH-52 by BRO
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24445
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Border Security Force

.Joint Boundary Conference of BSF and
BDR
(Deb. 3, Vol. XXX, 20-11-2007)
Col.414-15

!Brahmaputra Cracker and Polymer
Limited

Commissioning of Gas Cracker Projects
by BCPL
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 134-36

Brain Drain

Brain Drain’
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 81

Acquiring Land in Brazil for Sugarcane
Production
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 303

Co-operation between Brazil, Russia, India
and China
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 323

Bridge(s)

Bridges on the Railway Crossing
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 85

Construction of Bridge Over Brahmaputra
(Deb. 4, Vol. XXX, 21-11-2007)
Col.482-83

Construction of Flyover on NH-2 between
Delhi and Faridabad
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 122-23

Construction of ROB in Ajmer and Jaipur
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 82-84

Construction/Replacement of Bridge on
NH
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 174-78

Funds for Inter-State Bridges and Roads
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 181-86

Irregularities in Completion of Flyover near
Akshardham Temple
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.278

Need to construct a by-pass and railway
over bridge on N.H.24 in Bareilly
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354-55

Need to construct a flyover on Railway
Crossing No. 122-C in Lucknow-
Bareilly division, Uttar Pradesh (MUR
31)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 499

Need to construct a new bridge at
Dharmadam-Muzhappilangad on N.H.-
17 in Kannur district, Kerala(MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 761-62

Need to construct a road over-bridge at
Koshi railway crossing in Uttar Pradesh
(MUR 377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356-57

Need to construct an underpass and a
pedestrian over bridge under Golden
Quadrilateral Roads Project in
Aurangabad Parliamentary
Constituency in Bihar (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 509

Need to expedite the construction of a
bridge on river Bhutahi-balan in Bihar
(MUR377) 4
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.358

Need to reconstruct the ‘Mahesara Setu’
on NH29 (E) between Gorakhpur and
Sonauli in Uttar Pradesh (MUR 377)
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.319-20
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Over Bridge at Mehar Railway Crossing
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 94

Road Over Bridge in Ropar, Nangal and
Garhshankar
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 24647

ROB/RUB in Kamataka
{Deb. 16, Vol. XXXI, 06-12-2007)
Col. 13940

Status of Bridges on the Narkhed Railway
Line
(Deb.. 5, Vol. XXX, 22-11-2007)
Col. 114-15

Bt. Cotton

Bt. Cotton
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 254-56

Fake Bt. Cotton Seeds
(Peb. 13, Vol. XXXI, 03-12-2007)
Col.21-24

Bulgaria

Indo-Bulgaria Agreement on Atomic

Energy
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 265
Bundelkhand

Need to form a New State of Bundelkhand
(MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.332-33

Bureau ofindian Standards

BIS Marking on Tyres
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24243

Burma

Negotiations with Bangladesh and Burma
for Laying Piptlines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 158-59 '

Business Process Outsourcing

Boost in Outsourcing
(Deb. 7, Vol. XXX, 26-11-2007)

Col.274

Health Policy for BPO Employees
(Deb. 9, Vol. XXX, 28-11-2007) '
Col.273

Calamity Relief Fund

Grants under CRF
(Deb. 8, Vol. XXX, 27-11-2007)
Col.81-82

Calling Attention

Need for effective Implementation of Child
Labour (Prohibition and Regulation)
Act, 1986 (CA)

(Deb. 8, Vol. XXX, 27-11-2€07)
Col. 500-507

Situation arising due to supply of inferior
quality wheat to BPL families under the
Public Distribution system and steps
taken by the Government in this regard
(CA)

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 450-57

Situation arising out of fall in the level of
ground water, resulting in scarcity of
water in the country particularly in rural
areas and steps taken by the
Government in this regard (CA)

(Deb. 12, Vol. XXXI, 01-12-2007)
Col. 6-21

Situation arising out of High Cost of Health
Services and Need to Evolve Laws to
Regulate Private Nursing Homes (CA)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.303-18

Situation arising out of shortage of
fertilizers in various parts of the
country and steps taken by the
Government in this regard (CA)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 364-93
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Situation arising out of spread of
Encephalitis in the country and steps
taken by the Government in regard
thereto (CA)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 47799

Situation arising out of violence during
and after the recent demonstration by
All Adivasi Students Association of
Assam (AASAA) on 24th November,
2007 at Guwahati and steps taken by
the Government in this regard (CA)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.480-511

Canada

Bilateral Cooperation
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 239

Free Trade Agreement with Ottawa
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 457

Use of Neem Toothpaste

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 338-39

Carpet

Assistance to Carpet Industry
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 240

Cash Reserve Ratio
Increase in Cash Reserve Ratio

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 123-24

Cattle

Cattle Survey
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 263-66

Cement

Hike in Cement Price
(Deb. 3, Vol. XXX, 20-11-2007)
Col.454-57

Import of Cement
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 20204

Registration of Cement with Bureau of
Indian Standards
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 178-79

Use of Fly Ash in Cement
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.312-13

Cement Corporation of India Limited

Privatisation of CCI Units
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 185

Central Board of Secondary Education

Affiliation of Schools by CBSE
(Deb. 3, Vol. XXX, 20-11-2007) -
Col. 427-28

CBSE Affiliated Schools in Foreign
Countries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 170-77

Introduction of New Courses by CBSE
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 243

Central Bureau of Investigation
Cases Deposited by CBI

(Deb. 15, Vol. XXXI1, 05-12-2007)
Col.116-18

CBI Coordination with Karnataka Police
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.238-39

CBI Inquiry Against Officers
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.279-80

CBI Inquiry Against Revenue Officers
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 24647

CBI Probe Sting Operation of Tehelka
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 284

CBI Raid on Delhi Police
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 211
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Need to conduct a CBI Inquiry into the
free of cost excess spectrum allotted
to private GSM Operators (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 415

Central Government Health Scheme

CGHS Facilities to CSIR Pensioners
(Deb. 6, Vol. XXX, 23-11-2007)
Col.317-18

CGHS Facilities to Government Employees
(Deb. 9, Vol. XXX, 28-11-20Q7)
Col. 275-76

Construction of CGHS Dispensary
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 125-26

Irregularities in CGHS
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 487-88

Non-availability of Vaccines in CGHS
Dispensaries
(Deb. 15, Vol. XXXI, 05-12-2007)
Col 131

Simplification of Medical Reimbursement
Rules
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 36566

Strike by Chemists
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 53-55

Supply of Medicines to CGHS
Dispensaries
(Deb. 4, Vol. XXX, 21-11-2007)
Col.48-50

Central Information Commission

Non-Compliance with CIC Instructions
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 83

Recommendation of Central Information
Commission

(Deb. 9, Vol. XXX, 28-11-2007) |

Col. 324-25

{
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Ceutral Iustitute for Fishery Technology

Central Institute for Fishery Technology
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 434

Central Road Fund

Increase in the Quantum of CRF
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 586-89

Need to provide road connectivity from
Thuravoor on N.H.-47 to Main Central
Road in Kerala under Central Road
Fund Project (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007),
Col. 525

Utilisation of Central Road Fund
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 4044

Central Vigilance Commission

CVC on Corruption
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 29091

Centrally Sponsored Scheme(s)

Central Sponsored Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 118

Delay in Implementation of Central
Projects
(Deb. 4, Vol. XXX, 21-11-2007)
Col.471-74

Discontinuation of Centrally Sponsored
Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 4546

Funds for Schemes
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 362-63

Funds Provided to NGOs through
Centrally Sponsored Schemes
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 126-27
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Funds Saved due to Discontinuation of
Schemes
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 257

Status of Centrally Sponsored Schemes
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 105-08

Chemical

Production of Ammonium Sulphate
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 117-19

Production of Gypsum
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 229

Setting up of Liquid Gas Based Chemical
Plants
(Deb. S5, Vol XXX, 22-11-2007)
Col. 24445

Chhattisgarh

Aerodrome in Bilaspur
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 187

Allotment of LPG Agencies in
Chhattisgarh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.112-13

Construction of Seepat Power Project
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 14849

Department for International Development
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 259

Development of Railways in Chhattisgarh
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 168-69

Environment Clearance
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 221

Export of Minerals
(Deb. 3, Vol. XXX, 20-11-2007)
Col.61-63

Information Technology Institutes
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 155-56

Kanhar Irrigation Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 377

Livelihood from Integrated Forest
Activities
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 228

Loss of Lives in Landmine Blast in
Chbhattisgarh
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 1

Naxal Activities
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 178-79

Need to include ‘Sanwara’ Community of
Chhattisgarh in the list of Schedule
Tribe Category (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.410-11

New Railway Line in Chhattisgarh and
Jharkhand
(Deb. 5, Vol. XXX, 22-11-2007)
Col.271-72

Pending Proposals
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 363-64

Production of Steel in Chhattisgarh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 124-25

Single Railway Track in Madhya Pradesh
and Chhattisgarh
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 185

Special Central
Chhattisgarh

. (Deb. 2, Vol. XXX, 19-11-2007)
Col. 100-101

Assistance to
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Child Labour

Bonded Child Labour
(Deb. 7, Vol. XXX, 26-11-2007)
Col.420-23

Child Labour in Carpet and Glass Industry
(Deb. 2, Vol. XXX, 19-11-2007)
Col.60-61

Child Labour in Cotton Field
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 193-94

Child Labour in Textile Industry
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.257-58

Children Working in Restaurants and
Hotels
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.418-22

Education to Child Labour
(Deb. 2, Vol. XXX,
Col. 493

Eradication of Child Labour
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24748

Increase in Child Labour
(Deb. 2, Vol. XXX, 19-11-2007)
Col.351-53

Need for effective Implementation of Child
Labour (Prohibition and Regulation)
Act, 1986 (CA)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 500-507

Project Proposals under NCLP
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.238-39

Residential Schools for Child Labour
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 38991

Utilization of Fund under Abolition of
Child Labour Programme
(Deb. 2, Vol. XXX,
Col. 452-56

19-11-2007)
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Children

Admission to Poor Children
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 128-29

Adoption Issues
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.57-58

Adoption of Children
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 117

Anaemia in Teenaged Girls and Pregnant

Women
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.63-64

Availability of Child Care Housing
(Deb. 2. Vol. XXX, 19-11-2007)
Col. 185-87

Awareness about Child Marriage Act
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 3940

Care of Orphans
(Deb. 6, Vol. XXX, 23-11- 2007)
Col. 377-78

Cases Against Children
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 70

Child Adoption
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.209

Child Obesity
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 71

Child Protection
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.203-04

Child Sex Tourism
(Deb. 6, Vol. XXX, 23-11-2007)
Col.313-14

Crime Against Children
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 40708
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Education and Training of Helpless
Children _
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 56

Encouragement to Registration of Birth
of Girl Child and Girl Education
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 318

Financial Assistance for the Girl Child
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 54849

Financial Assistance to the Cancer
Affected Children
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 551-52

Girl Child Day
(Deb. 17, Vol. XXXI, 07-12-2007) ,
Col.243 '

Infant and Young Child Feeding
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 151-54

Insurance Cover for Girl Child

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 405

Integrated Child Protection Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 172

Malnutrition among Children
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 268-69

Malnutrition and Underweight among
Children upto Three Years

(Deb. 11, Vol. XXX, 30-11-2007)
Col. 428-38 |
Mother-Child Care Plan {
(Deb. 6, Vol. XXX, 23-11-2007) |
Col. 366 |
New Guidelines for Adoption of Child |
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.437-39
NHRC Directions to CBI on Missing |

Children
(Deb. 14, Vol. XXXI, 04-12-2007) ;

Col 326-27
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Nutrition for Children
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 166

Orphans
(Deb. 6, Vol. XXX, 23-11-2007)
Col.414-15

Pending Proposals
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 363-64

Policy on Adoption of Children
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 245

Rehabilitation of Children Living on
Footpath
(Deb. 6, Vol. XXX, 23-11-2007)
Col.373-74

Residential/Non-Residential Schools for
Scheduled Castes Children
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 3540

Review of Legislation regarding Women
and Children
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 264-66

Schemes for Handicapped Orphan
Children
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 162-63

Schemes for Women and Child

Development
(Deb. 17, Vol. XXXI, 07-12-2007)

Col.204

Trafficking of Women and Children
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 34245

Treatment for Cleft Lip Palate Defect
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 84

China

i Acceptance of China-Taiwan Relationship

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 126-27
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An Agreement with China Regarding
Freight Corridor Project
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 102

Border Dispute between India and China
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 309-10

Co-operation between Brazil, Russia, India
and China
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 323

Financial Assistance from China for the
Railways
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 127-28

Import of Goods from China
(Deb. 3, Vol. XXX, 20-11-2007)

Col.326-28

India-China Bilateral Trade
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.337-38

India-China Discussions on Water
Sharing
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 156

Indo-China Border Talks ‘
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 509-10

Need to resist reported violation in Indian
Territory By China at Tawang in
Arunachal Pradesh (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.518

Remittance in the Country X
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.253-54

Trade between India and China

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.237-38

Visit of External Affairs Minister to China

and Russia
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 336-37

Chiranjeev Yojana

Chiranjeev Yojana and Janani Suraksha
Yojana
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 386-87

Civic Amenities

Awareness Campaign for Toilet Facilities
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 117-18

Civil Aviation

Air Service and Training Institute in NER
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.211-12

Air Travel Fare

(Deb. 1, Vol. XXX, IAS-II~2007)
Col. 10203

Airbus Engineering and Training Centre
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 294

Applications for Overseas Services
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 180

Autistic/Mentally Retarded Passengers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 174-75

Aviation Master Plan for Gujarat
(Deb. 5, Vol. XXX, 22-11-2007)
Col.230

Aviation Museums
(Deb. 5, Vol. XXX, 22-11-2007)
Col.87-88

Aviation University
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.39

Ban on Night Flights
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.267-68

Bonus Points on Air-Mileage
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 89-91
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Civil Aviation Projects in Uttar Pradesh
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 179-80

Collection of Tax from Domestic Air

Passengers
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 187-88

Discount to Physically Challenged
Passengers
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 126

Dues Outstanding against State

Governments
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 269-70

Fares in Private Airlines
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 183-85

FDI in Aviation Sector
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 157

Flying/Gliding Clubs
(Deb. 1, Vol. XXX, 15-41-2007)
Col. 182-83

Foreign Pilots in Indian Carriers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 171

Fuel Efficiency in the Aviation Sector
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 52

Growth of Air Cargo
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 134-36

Investment by PIO in the Aviation Industry
(Deb. 10, Vol. XXX, 29-11-2007)
Col.248

Losses due to Delay of Flights
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 149-50

Management Strategy for Winter Fog
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 255-56

Need to review the serving of alcohol in
domestic flights in the country
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 517

New Cargo Hubs
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 153-54

New Civil Aviation Policy
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 229-30

Norms for Distribution of flow of Air Traffic
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 259-60

Operation of Cargo Flights
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 251-53

Penalty on Delay/Cancellation of Flights
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 151

Regulator for Domestic Carriers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 161

Route Dispersal Guidelines
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 189-90

Setting up of Medical Evaluation Centres
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 24647

Setting up of Subsidiary Companies for

Ground Handling
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 298-99
Trained Pilots for Low Visibility Foggy

Conditions
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 253-54

Transportation of Cargo by Air
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 175-76

Coal

Acquisition of Coking Coal Assets
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 46 .
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Allocation of Coal Blocks
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 10708

Allocation of Coal Blocks to MSMC
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 258-59

Allocation of Coal to Gujarat from Nearby
Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col.279

Allotment of Coal Blocks
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 77-78

Allotment of Land to Aryan Coal
Beneficiation Limited
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 254

Auction of Coal Blocks
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 10304

Binda Colliery at Bhandaria
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 171

Closure of Coal Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col.11-16

Coal Blocks to Bellary Power Project
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 160-61

Coal Gasification
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 104-05

Coal Production from Underground Open-
Cast Mines
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.219-22

Coal Production in NECF
(Deb. 9, Vol. XXX, 28-11-2007)
Col.288-89

Coal Shortage in Power Plants
¢Deb. 11, Vol. XXXI, 30-11-2007)
Col. 223-24
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Compensation for Delay in Revision of
Coal Royalty Rates
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 57-58

Conversion of Hard Coke into Soft Coke
(Deb. 9, Vol. XXX, 28-]1-2007)
Col. 323

Corporate Social Responsibility of
Government Coal Companies
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 55-56

Energy Coordination Committee
Recommendation on Allocation of Coal
Blocks
(Deb. 9, Vol. XXX, 28-11-2007)
Col.282-83

Excess Payment to Coal Contractors
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 101

Families Displaced due to Acquisition of
Land by Coal Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col.453-59

Female Workers in Coal Sector
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 179-82

Illegal Coal Mining
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 3542

Infrastructure Status for Coal Sector
(Deb. 4, Vol. XXX, 21-11-2007)
Col.510-11

Investment in Coal Mines Abroad
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 57-58

Joint Exploration of Coal
(Deb. 15, Vol. XXXI, 05-12-2007)

Col.275-76
Losses due to Aryan Coal Company

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 61-62
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Mini Ratna Award to CCL
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 224-26

Need to fixation of royalty on coal and
other minerals at 20% of sale price on
ad valorem basis (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527-28

Need to start production of Coal in Besur
and Nanded units of Western Coal
Fields Limited in Maharashtra
(MUR377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385

New Coal Distribution Policy
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 226-28

New Coal Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 266-70

Proposal from SASOL for Conversion of
Coal into Oil
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 150-51

Regulatory Authority for Coal Sector
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 229

Request for Supply of Additional Coal
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 54748

Request to Augment the Capacity of
Aryan Coal Washery
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 90

Reservation of Coal Blocks for Power

Generation
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 53
Safety Arrangements in Coal Mines

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 230-34

Sale of High Grade Coal at Lower Prices
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 312

Shortage of Coal Stock
(Deb. 4, Vol. XXX, 21-11-2007)
Col.477-78

Supply of Sub-standard Coal to Power
Plants
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 89-91

Underground Coal Mines
(Deb. 9, Vol. XXX, 28-11-2007)
Col.269-73

Unused Coal
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.311-12

Coal India Limited

Curtailment of Staff Strength in CIL
Subsidiaries
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 148-50

Funds Collected from Coal India Limited
Employees for Prime Minister’s Relief
Fund
(Deb. 4, Vol. XXX, 21-11-2007)
Col.511-13

Outsourcing of Work by CIL
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 132-33

Coastal Area(s)

Comprehensive Scheme on Coastal
Security
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.61-64

Global Warming on Indian Coasts
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 134-35

Pollution on Sea Coasts in Indian Sub-
continent
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 199-200
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Coconut

Bud Root Disease¢ in Coconut
(Deb. 2, Vol. XXX, 19-11-2007)
Col.301-02

Conversion of Coconut into Virgin Oil
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 300-301

Export Duty on Coconut
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 167-68

Need to evolve proper mechanism to

provide relief to the Coconut growers

in Kerala distressed due to adverse
market situations (MUR 377)
{Deb. 2, Vol. XXX, 19-11-2007)
Col. 525

Need to fix remunerative price of Coconut
(MUR377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 360-61

Coffee

Export of Coffee
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.414-16

Coir
.ASIDE Scheme for Promotion of Coir

Products
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 334-35

Coir Workers Welfare Scheme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.413

Encouragement to Coir Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 4044

Export of Coir Products
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 108-23

Modernisation of Coir Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col.463-65

College(s)

Accreditation of Colleges
Universities
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 54-55

Allocation of Funds to Colleges
(Deb. 3, Vol. XXX, 20-11-2007)
Col.216-19

Armed Forces Medical College in Orissa
(Deb. 7, Vol. XXX, 26-11-2007)
Col.239

Decrease in Medical Seats
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.232-36

Deemed University Status for AFMC, Pune
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 199-200

Engineering Colleges for Blind
(Deb. 8, Vol. XXX, 27-11-20067)
Col. 256

Fake Universities and Colleges
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 264-66

Financial Assistance to NGOs and

Medical Colleges
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 129-31
Fund for Development of Assam Medical

Colleges
(Deb. 9, Vol. XXX, 28-11-2007)

Col.238-39

Modernisation of Sree Chitra Tirunal
Institute for Medical Science and
Technology
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 125-26

Need to open a Centrally aided Polytechnic
in Samastipur Parliamentary
Constituency, Bihar (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col.514

and
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Need to upgrade Malviya Engineering
College at Jaipur to the level of Indian
Institute of Technology (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 383

Opening of Engineering Colleges
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 23940

Opening of New Polytechnics
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 353

Pathetic Condition of College Education
and Laboratories
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 93-94

Quality Education in Colleges
(Deb. 8,.Vol. XXX, 27-11-2007)
Col.216

Recognition to Medical Colleges
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 1-8

Scraping State Level Common Entrance
Tests
(Deb. 15, Vol. XXXI,-05-12-2007)
Col. 111-12

Shortage of Professors in Medical
Collages
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 549-52

Strengthening of Ayush Colleges
(Deb. 4, Vol. XXX, 21-11-2007)
Col.297-98

Command Arca Development and Water
Management Programme

Command Area Development and Water

Management Programme
(Deb. 2, Vol. XXX, 19-11-2007)

Col.212-16
Commemorative Coins

Releasing of Commemorative Coins
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 14042

Commemorative Stamp

Need to release a commemorative postal
stamp in honour of Pandit Parmanand,
a great freedom fighter from
Bundelkhand region of Uttar Pradesh
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 380-81

Committee(s)

Central Supervisory Board — Election
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 302

Committee of Privileges—9th Report— Laid
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 298

Committee on Absence of Members from
the Sitting of the House — 9th Report
— Presented
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 357

Committee on Absence of Members from
the Sittings of the House—M inutes—
Laid .

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 364

Committee on Empowerment of Women
— 14th Report — Presented
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 475

Committee on Empowerment of Women-
Statement—Laid
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 495

Committee On Estimates—Election
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 607

Committee on Papers Laid on the Table —
14th and 15th Reports — Presented
(Deb. 9, Vol.. XXX, 28-11-2007)
Col. 350

Committee on Petitions — 35th and 36th
Reporss — Presented
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.357-58
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‘Committee on Petitions—32nd to 34th
Reports—Presented
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 494

Committee on Petroleum and Natural Gas
— 10th, 11th and 13th Report — Laid
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 474-75

Commiittee on Private Members’ Bills and
Resolutions - 33rd Report — Presented
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 356

Committee on Public Accounts —
61st Report — Presented
(Deb. 12, Vol. XXXI, 01-12-2007)
* Col.3

Committee on Public Undertakings —
23rd Report — Presented
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 473

Conimittee on Public Undertakings —
21st and 22nd Reports — Presented
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 350

Committee on Public Undertakings—
24th Report — Presented
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 490

Committee on Public Undertakings—
Action Taken Statement—Laid
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 357

Committee on Welfare of Scheduled
Castes and Scheduled Tribes — 24th
and 25th Reports — Presented
(Deb. 12, Voil. XXXI, 01-12-2007)
Col.4

Committee on Welfare of Scheduled
Castes and Scheduled Tribes —
Statement — Laid
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 289

Demands for Supplementary Grants
(Railways) 2007-08 and Resolution
Re: Approval of Recommendations in
Sixth Report of Railway Convention
Committee (2004)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 446-622

Estimates Committee — 15th Report —

Presented
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 356-57

Public Accounts Committee —S57th Report
— Presented
(Deb. 5, Vol. XXX, 22-11-2007) Col. 298
Public Accounts Committee—60th and
62nd Reports—Presented
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.493-94

Railway Convention Committee—
Statements—Lald
(Deb. 12, Vol. XXXI, 01-12-2007)
Col. 5

Reports of Public Accounts Committee—
58th and 59th Reports — Presented
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 441

Resolution Re: Approval of

- Recommendations of Railway
Convention Committee
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 399400

Standing Committee on Agriculture—

33rd to 36th Reports—Presented
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 494-95
Standing Committee on Chemicals and
Fertilizers — 21st to 24th Reports —

Presented
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 502-03

Standing Committee on Coal and Steel—

28th to 30th Reports — Presented
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 309
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Standing Committee on Energy —
24th Report — Presented
(Deb. 12, Vol. XXXI, 01-12-2007)
Col.4

Standing Committee on Energy—
22nd Report — Presented
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 44142

Standing Committee on Energy—
23rd Report—Presented
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 449

Standing Committee on External Affairs—
17th, 18th and 19th Reports — Presented
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 503

Standing Committee on Finance—
58th Report—Presented
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 449

Standing Committee on Finance—
59th to 65th Report — Presented
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 490-91

Standing Committee on Health and Family
Welfare —25th and 26th Reports —Laid
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 309

Standing Committee on Human Resource
Development — 201 st to, 206th Reports
— Laid
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.358-59

Standing Committee on Human Resource
Development—199th and 200th
Reports—Laid
(Deb. 2, Vol. XXX, 19-11-2007)
Col.516

Standing Committee on Information
Technology—S51st to 54th Reports—

Presented
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 491-92

Standing Committee on Labour —
25th Report — Presented
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 473 '

Standing Committee on Petroleum and.
Natural Gas—15th, 16th and 17th
Reports —Presented
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 515

Standing Committee on Petroleum and
Natural Gas—1 8th Report—Presented
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 604

Standing Committee on Railways—
32nd, 33rd and 34th Reports—
Presented
(Deb. 2, Vol. XXX, 19-11-2007)
Col.515-16

Standing Committee on Railways—
35th Report—Presented
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.492

Standing Committee on Science and
Technology, Environment and
Forests—177th to 183rd Reports—Laid
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 449-50

Standing Committee on Transport,
Tourism and Culture — 124th, 125th
and 126th Reports — Laid
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 504

Standing ‘Committee on Urban
Development —25th to 27th Reports
— Presented
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 299-300

Standing Committee on Water
Resources— 8th Report — Presented
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 300
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Commonwealth Games

Commonwealth Games Village
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 191

Commonwealth Games, 2010
(Deb. 4, Vol. XXX, 21-11-2007)

Col.281-84

Commonwealth Youth Games
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.242-44

Housing Facilities for Commonweaith
Games
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 30102

Status of Commonwealth Games Projects
(Deb. 2, Vol. XXX, 19-11-2007)
Col.112-14

Tunnel Between J.N. Stadium and Games
Villages in East Delhi
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 74

Compnionwealth
Conference

Parliamentary

Report on Participation of Indian
Parliamentary Delegation at the 52nd
Commonwealth Parliamentary
Conference held at Abuja (Nigeria)—Laid
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 490

Communal Riots

Compensation for Riot Victims
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 151-56

Firing at Sewri Hari Masjid
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 73-74

Company(s)

Cases of Fraud Before Company Law
Board
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 119-22
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Changes in Company Law
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 99-100

Check on Fraudulent Activities of
Companies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 12021

Committee to Check the Increase of
Litigations
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 8-9

Development and Socictal Target for
Corporate Sector
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 194

Fine against Companies
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 307

Implementation of Labour Laws in
Companies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 24142

Increase in the Expenditure on Charitable
Work by Companies
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 76-77

Non-Compliance of Corporate Regulation
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 205-06

Policy regarding Merger/Acquisition of
Companies
(Deb. 17, VoL XXXI, 07-12-2007)
Col. 55

Private Power Supply Companies under

RTIAct
I (Deb. 11, Vol. XXXI, 30-11-2007)

Col. 133-34
Wire Transfer Companies

i (Deb. 11, Vol. XXXI, 30-11-2007)
Col. 10102

| Coppetition Commission

i Competition Commission
\ (Deb. 6, Vol. XXX, 23-11-2007)
| Col177
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Compressed Natural Gas
CNG Facilities

(Deb. 16, Vol. XXXI, 06-12-2007) |

Col.216-17

Hydrogen Blended CNG
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 165

Opening of CNG Outlets
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 175-76

PNG/CNG Facilities
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 193-95

Computer

Computer Education in Panchayats
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 183-85

Computer Literacy in Rural Areas
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 375-80

Provision for Laptop to Students
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 229-30

Purchase of Super Computer for Weather

Forecasting
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 183-84

Reduction in Prices of Computers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 348-50

Computerisation
Computerisation of Panchayats

(Deb. 4, Vol. XXX, 21-11-2007)

Col.469-70
Conference/Seminar
ASEAN Conference

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 112-15

Conference of Chief Ministers on Internal

Security
(Deb. 14, Vol. XXXI, 04-12-2007)

Col.451-53
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Conference of Police Chiefs and Heads of
PMF
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 303

Conference on Reproductive Sexual
Health and Rights
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 23940

Implementation of the Recommendations
of 8th World Hindi Conference
(Deb. ‘15, Vol. XXXI, 05-12-2007)
Col. 111

International Conference on Federalism
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 143

International Conference on Poverty
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 58-59

Joint Boundary Conference of BSF and
BDR
(Deb. 3, Vol. XXX, 20-11-2007)
Col.414-15

Constitution

Declaration on Fundamental Principles
and Right at Work
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 78

Need for harmonious functioning ofthree
organs of State i.e. Legislature,
Judiciary and Executive (DUR 193)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 527-608

Need to include ‘Angika’ language in the
Eighth Schedule to the constitution
(MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54445

Need to include ‘Bhojpuri’ language in the
Eight Schedule to the Constitution
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 523-24
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Publication of Latest Edition of the
Constitution
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 252-53

Review of the Working of the Constitution
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 171

Right to Education
{Deb. 3, Vol. XXX, 20-11-2007)
Col. 465-66

Consumer(s)

Change in Consumer Laws
(Déeb. 13, Vol. XXXI, 03-12-2007)
Col. 168-76

Loan to Consumers/Farmers in Rural Areas
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 39

‘Cooperative

Reyival Packages for Cooperatives
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 226

Corruption
CBI Inquiry against Revenue Officers

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 246-47

Complaint against BPCL Officials
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 309-10

Corruption Cases in Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.422-26

Corruption in Appointment of Notaries
(Deb. 6, Vol. XXX, 23-11-2007)
Cpl. 189-94

Corruption in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col.413-14

Corruption in Central Educational
Institutions
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.219-24

LOK SABHA

Corruption in DDA
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 4446

Corruption in Immigration Department
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 259-60

CVC on Corruption
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 29091

Frauds in Regional Rural Banks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 459

Irregularities in Completion of Flyover near
Akshardham Temple
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 278

Irregularities in KVS
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 144

Jal Board Scam
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 14445

Raids against FCI Officials
(Deb. 2, Vol. XXX, 19-11-2007)
Col.237

Scam in Pawan Hans Helipcopter Limited
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 14142

Strengthening Financial Intelligence
Network
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 465-67

Swindling of funds under Rural
Development Schemes
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 360-61

UN Convention against Corruption
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 199-201

Vigilance Cases against Bureaucrats
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.294-98
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Cottage Industry

Cottage Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 258-59

Foodgrains Processed by Cottage
Industries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 72-73

Package for Cottage Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 45-52

Cotton

Increase in Import Duty on Cotton
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 72

Minimum Support Price for Cotton
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 58-64

Production and Demand of Cotton Thread
(Deb. 7, Vol. XXX, 26-11-2007)
Col.387-90

Production of Cotton

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 191-92,391-92

Cotton Corporation of India
Refund of Loss

(Deb. 13, Vol. XXXI, 03-12-2007)
Col.299

Council for Advancement of Peoples
Action and Rural Technology

Allocation of Funds for Tribals under
CAPART
(Deb. 6, Vol. XXX, 23-11-2007)
Col.371

Implementation of Hammed Committee
Report on CAPART
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 127

Council for Scientific and Industrial
Research

CGHS Facilities to CSIR Pensioners
(Deb. 6, Vol. XXX, 23-11-2007)
Col.317-18

Non-functional Pay Scales in CSIR
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 155

Court(sj

Appeal Filed against CAT
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 334-35

- Benches of High Court in Bihar

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 129

Benches of High Court of Orissa at
Sambalpur and Mayurbhanj
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 115

Benches of Supreme Court
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 97

Constitution of Nyaya Panchayats
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 155

ENEM by Delhi High Court
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 149-50

Fake Orders in the Name of Courts
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 14546

Fast Track Courts
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 14041

Funds for Fast Track Courts
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 121-24

Grant to Evening Courts
(Deb. 6, Vol. XXX, 23-11-2007)
Col.294

Immediate Implementation of Bail Order
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 408

Labour Courts and Tribunals
(Deb."13, Vol. XXXI, 03-12-2007)
Col.455-56
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Lok Adalats
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 135-36

Mercy Petition
(Deb. 8, Vol. XXX, 27-11-2007)

Col, 306-08

Need to enhance the strength of judges
with a view to reduce the pendency of
cases in the courts (MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 542

NHRC Suggestion to Courts and Union

Government
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 288

Non-functional Benches of High Courts
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 245

Pending Court Cases
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 3740
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 369-72

Permanent Court of Arbitration
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 42

Re: Need to reconsider the proposal for
use of Hindi as a language in High
Court and the Supreme Court
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 363-66

Security Arrangement at Tis Hazari
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 255-56

Shortage of Manpower in Courts
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 154-56

Special Court under Electricity Act
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 193

Supreme Court Directives
Setusamudram Project
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 113

on
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Vacant Posts in Labour Courts
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 374-75

Women Courts
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 197

Working days in High Courts
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 124-26

Cow Slaughter

Need to bring a legislation banning cow
slaughter in the country (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 358-59

Credit Cards

Exorbitant Rate of Interest on Credit Cards
Transaction
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 246

Special Credit Cards to Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 171-73

Crime(s)
Anti-Dowry Laws

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 257-58

Cases of Fraud before Company Law

Board
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 119-22

Cases with Economic Offences Wing
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 381

Cognizable Crimes
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 62-72

Crime against Children
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 40708

Crimes in the Trains
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 14546
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Crime Rates in Metro Cities
(Deb. 3, Vol. XXX, 20-11-2007)
Col.57-59

Cyber Crimes :
(Deb. 3, Vol. XXX, 20-11-2007)
Col.4-24

Eve-teasing and Manhandling with
Women in Passenger Trains
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 80-81

Fake Degree
(Deb. 3, Vol. XXX, 20-11-2007)
Col.415-16

False Implication in Dowry Death Cases
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 161-62

Federal Crimes
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 328-30

Incidents of Looting of Passengers in the

Trains
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 14144

Investigation Agency for Crime against
National Security
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 83-84

Juvenile Crime
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 122-23

Kidnapping Cases in Delhi
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 379-82

Narcotic Crimes
(Deb. 3, Vol. XXX, 20-11-2007)
Col.208-11

Nexus between Naxals and the Underworld
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 463

Nithari Case
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 399-400

Petty Crimes
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 195

Proof of Demand for Dowry
(Deb. 17, Vol. XXXI, €7-12-2007)
Col.260-61

Punishment in Dowry Death Cases
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 207

Relief and Incidental Action regarding
Rate Victims
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 367

Reliefto Rape Victims
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 335-36

-Robbery in Banks
(Deb. 6, Vol. XXX, 23-11-2007)
Col.217-22

Training for Cyber Crime Cases
(Deb. 7, Vol. XXX, 26-11-2007)
Col.311

Crude Oil

Cess on Crude Production by National Oil
Companies
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 4344

Hike in Prices of Crude Oil at International

Level
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 121-22

Increase in Dependence on Import of

Crude Oil
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 86-87

Oil Prices
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 123

Production of Crude Oil and Natural Gas

in Assam
(Deb. 16; Vol. XXXI, 06-12-2007)

Col.275-78
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Refining of Crude Oil by Refineries/Oil

Companies
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 230-34

Strategic Crude Qil Reserves
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 49-50

Currency

Appreciation of Rupee
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 150-51

Fake Currency

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 98-99

(Deb. 3, Vol. XXX, 20-11-2007)
Col.371-82

Gain due to Appreciation of Rupee
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 377-78

International Co-operation on Fake

Currency
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 180-83

Minting of Visual Handicapped Friendly
Coins
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 99

Shortage of Small Denomination Currency
Notes )
(Deb. 6, Vol. XXX, 23-11-2007)
Col.272-73

Strengthening of the Rupee
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 86-87

Dairy

Closure of Military Dairy Farm
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 367

Consolidated Dairy Development Plan
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 229-30

Growth of Dairy Sector
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 20607

Impact of Private Sector in Dairy Industry
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 167

Daman and Diu

NH Projects in Daman and Diu
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 95-96

Dams/Reservoirs

Mulla Periyar Dam
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 369-71

‘Need to grant clearance for the

construction of Chandia dam project
in district Sagar, Madhya Pradesh
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 377-78

Safety of Dams
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 164-68

Subarnarekha Project
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 177-78

Deen Dayal Hathkargha Protsahan
Yojana

Deen Dayal Hathkargha Protsahan Yojana
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 34243

Defence

Acquisition of Defence Equipment
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 34041

Allotment of Defence Lands for

Commercial Use
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 428

Anusandhan Vikas Ratna to Private

Companies
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 238
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Assistance to Families of Martyrs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 476

Auditing of Defence Purchases
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.2%4

Cadre Review in MES
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 361

Capacity Utilisation of Ordnance
Factories
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 258-64

Charging of Octroi by Cantonment Board
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 181-83

Closure of Military Dairy Farm
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 112

Closure of Ordnance Factories
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 228

Conference of Flight Safety
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 326

Creation of Buffer Zone in Belgaum,
Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 335

Deemed University Status for AFMC, Pune
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 199-200

Delay in Naval Projects
(Deb. 2, Vol. XXX, 19-11-2007)
Col.292

Delays in Project at MDL
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 307

Egg Scam in Armed Forces
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 396-97

Eleventh Defence Five Year Plan
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 395-96

Encroachment of Defence Lands
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 354-55

Encroachment on Indian Nautical Region
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 235

Establishment of Aerospace Command
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.415

Establishment of Sainik Nigam
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.207-08

Export of Arms by Ordnance Factories
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 361-62

Export of Defence Systems
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 333

Fire Incidents in Ordnance Depots
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 332-33

Incentives to Defence Institutions
(Deb. 7, Vol. XXX, 26-11-2007)
Col.237

Increase in Civil Area under Cantonment

Areas
(Deb. 2, Vol. XXX, 19-11-2007)

Col.491-92

Inter-Cantonment Transfer of Staff
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 118

Joint development of futuristic Combat

Aircraft
(Deb. 2, Vol. XXX, 19-11-2007)

Col.338-39

Judicious use of Defence Lands
(Deb. 7, Vol. XXX, 26-11-2007)
Col.236
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Meeting of Army Commanders
(Deb. 2, Vol. XXX, 19-11-2007)

Col.217

Military Transport Aircraft
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 404

Need to allot the remaining land earmarked
by Defence Ministry for residential
purpose to Ex-servicemen in Bijnore,
Uttar Pradesh (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 389

Need to conduct a special recruitment drive
in Akhnoor, Jammu and Kashmir for
recruitment of youths in Defence and
Para-Military Forces (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 520

Need to give compensation to dependents
of security personnel who laid down
their lives in counter-insurgency
operations, at par with martyrs of Kargil
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 546

Online Redressal of Grievances of

Personnel
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.387-88

Participation of private sector in Defence
Production
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 161-63

Periodical Evaluation of Defence

Equipment
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 193

Private Sector in Defence Production
(Deb. 2, Vol. XXX, 19-11-2007)
Col.217-18

Procurement of Intelligence Gathering
Equipment
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 360

Recruitment in Defence Establishments
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 222-23

Recruitment of Defence Personnel
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 128-37

Relocation of Parking Space in Lansdowne
Cantonment
(Deb. 13, Yol. XXXI, 03-12-2007)
Col. 442

Research Centre in Ordnance Factory
(Deb. 7, Vol. XXX, 26-11-2007)
Col.315-16

Sale of Ration in Open Market
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 100-01

Setting up of Defence Production Unit in

Rural Area
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 109

Shortage of SSC Officers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 112-13

Stagnation in Defence Services
(Deb. 7, Vol. XXX, 26-11-2007)
Col.314-15

‘Theft of Explosives
(Deb. 2, Vol. XXX, 19-11-2007)
Col.310-11

Theft of Strategic Information from
Defence Establishment
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.303-04

Time-Scale Promotion in Armed Forces
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 320

Training to Soldiers on Bomb Disposal
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 34142

Upgradation of Airfields in North-East
(Deb. 2, Vol. XXX, 19-11-2007)
Col.218
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Delhi

Agreement between GMR and AAI
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 9596

Award of degrees to DU Students
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 71

Cases of Unauthorised Construction
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 115

Cases Registered against Blueline Buses
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 324-25

CBI Raid on Delhi Police ¥
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 211

Compensation for Riot Victims
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 151-56

Compensation to Victims of Delhi Bomb

Blasts
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 193-94

Concessional Treatment to Poor and BPL

Persons
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 154-55

Construction in Violation of Court Order
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 124

Construction of NDMC Navyug Schools
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14547

Construction Work on Yamuna River Bed
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 195

Corporatisation of DMS
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 201

Death of Endangered Deer in Dejhi Zoo
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.303-04
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Decongestion Plan at Delhi Airport
(Deb. 5, Vol. XXX, 22-11-2007)
Col.274

Demolition in Lutyen’s Bungalows Zone
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 148-49

Dengue Cases in MCD and NDMC Areas
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 20102

Deployment of Tamil Nadu Police at
Tihar Jail
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 82

Diagnostic Facilities in Safdarjung
Hospital
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 137-39

Diversion of Revenues by GMR
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.214-15

Earning of Delhi Metro Rail
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.218

Encroachment on DDA Parks
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 159

ENEM by Delhi High Court
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 149-50

Facelift of NDMC Markets
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 84-86

Fake Encounter
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 249-54

Fire in IT Department Buildings
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 187-88

Government Quarters
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 228-38
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Grievances of SC/ST Employees in NDMC | Land Allotment to Societies/Cultural

(Deb. 8, Vol. XXX, 27-11-2007)

Col. 111

Heritage Route Project
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 221-23

Hotels Without Licence in Delhi
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.373-74

Illegal Beef Trading
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 426-27

Implementation of Master Plan Delhi 2021
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.372-78

Introduction of Traffic System Integrated
Transport Management
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.279-80

Involvement of Officials of MCD in
Unauthorised Construction
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.371-72

Involvement of Police Personnel in Illegal
Activities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 429-32

Irregularities in Completion of Flyover near
Akshardham Temple
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.278

Jal Board Scam
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 14445

Kidnapping Cases in Delhi
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.379-82

Killing of Persons by Blue Line Buses
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 288-91

Land Allotment to Political Parties
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 64-65

Association
(Deb. 6, Vol. XXX, 23-11-2007)
Col.328-44

Land Allotted to NGOs by the L & DO
inNDMC Area
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 253-54

Management Strategy for Winter Fog
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 255-56

MCD Under Control of Home Affairs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.416

Militant base in Delhi
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 436-37

Non-availability of Food Items at Old Delhi
Railway Station
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 73-74

Obstruction in Delhi Metro Rail Work
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 110

People Living in Unauthorized Colonies
in Delhi
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 149-50

Pollution in Delhi
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 104-05

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 327-28

Rail Museums
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.87-88

Revenue Policy of AAI for DIAL
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 98-99

Security Arrangement at Tis Hazari
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 255-56
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Shortage of Land in Delhi for Residential
Purposes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 148

Statue of Sree Narayana Guru
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.456-57

Statutory Resolution Re: Disapproval of
National Capital Territory of Delhi
Laws (Special Provisions) Second
Ordinance, 2007 and National Capital
Territory of Delhi Laws (Special
Provisions) Second Bill, 2007—Consid.
& Pass
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 520-71

Supply of Water to Delhi
(Deb. 2, Vol. XXX, 19-11-2007)
Col.451-52

Trauma Centres in Delhi
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 102-03

Tunnel Advertisements in Delhi Metro Rail
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 72-73

Utilisation of Funds for ILS
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 69

Water Supply in Dethi
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 152-53

Workers of Closed Industrial Units in Delhi
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 185-86

Delhi Development Authority

.Appointment of Director in DDA
(Deb. 6, Vol. XXX, 23-11-2007)
Col.411-12

Auction of MIG and HIG Flats by DDA
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 128-29

Auctioning of Vacant DDA Plots
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 268

Building Plans Pending with DDA
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 127-29

Conversion from Leasehold to Freehold
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 262-63

Corruption in DDA
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 44-46

Encroachment on DDA Land
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 362-63

Filling False Affidavits
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 255-56

Irregularities in DDA Flats
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 142

Land Auction by DDA at Low Rates
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 131

POC, CC from DDA
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 138439

Private Consultants in CPWD, DDA and
HUDCO
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 26768

Procedure for Filling up Post of Director
in DDA
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 275

Recruitment Rules in DDA
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 268-69

Time Limit for Construction of Houses
(Deb. 2, Vol: XXX, 19-11-2007)
Col. 199-200
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Demands for Excess Grants (General)—
2005-2006

Demands for Excess Grants (General),
2005-06 ‘
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 506

Demands for Supplementary Grants
(General), 2007-08 and Demands for
Excess Grants (General), 2005-06
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 603-21
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 383413
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 390444

Demands for Supplementary Grants
(General)—2007-2008

Demands for Supplementary Grants
(General), 2007-08
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 505-06

Demands for Supplementary Grants
(General), 2007-08 and Demands for
Excess Grants (General), 2005-06
(Deb. 8, Vol. XXX, 27-11-2007)
Col.603-21
(Deb. 9, Vol. XXX, 28-11-2007)
Col.383413
(Deb 10, Vol. XXX, 29-11-2007)
Col. 390444

Demands for Supplementary Grants
(Railways)—2007-2008

Demands for Supplementary Grants
(Railways) 2007-08 and Resolution Re:

Approval of Recommendations in Sixth
Report of Railway Convention
Committee (2004)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 446622

Demands for Supplementary Grants

(Railways) 2007-2008 — Presented
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 445

Devadasi Practice

Abolition of Devadasi Practice
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 255

Diamond

Production of Gold and Diamond
(Deb. 8, Vol. XXX, 27-11-2007)
Col.24749

Directorate of Advertising and Visual
Publicity

Broadcasting
Programmes of DAVP
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 395-96

Payment by Directorate of Advertising and

Visual Publicity
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 283-84

Disabled

Artificial Limbs for Poor Disabled Persons
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 130-31

Autistic/Mentally Retarded Passengers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 174-75

Children with Special Needs
(Deb. 3, Vol. XXX, 20-11-2007)
Col.457-58

in Non-empanelled
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Concession Policy for Handicapped
People in Railways
(Deb. 5, Vol. XXX, 22-11-2007)
Col.244

Creation of Vacancies for Persons with
Disabilities '
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 130-31

Demand and Supply of Supporting
Equipment for Handicapped Persons
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 157

Discount to Physically Challenged
Passengers
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 126

Employment to the Disabled Persons in
the Railways
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.210-11

Engineering Colleges for Blind
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 256

Funds for Special Employment Exchanges
for Physically Handicapped Persons
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 104-05

Integrated Education for the Disabled
Children
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 53-56

Jobs for Physically Challenged Persons
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 67

Jobs to Handicapped Persons
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.269-74

Minting of Visual Handicapped Friendly
Coins -
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 99

National Centres and Model Schools.for
Disabled Persons
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 79-80

NIMH Model Special Education Centers
for Disabled
(Deb. 10, Vol. XXX, 29-11-2007)
Col.293 ‘

Opening of Schools for Blind Persons
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 79-81

Powers and Functions of Chief
Commissioner for PWD
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 287-89

Recruitment of Physically Challenged
Persons in PSUs
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.269-70

Representation on Projects
Handicapped Persons
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 14748

Schemes for Handicapped Orphan
Children
(Deb. 16. Vol. XXXI, 06-12-2007)
Col. 162-63

Technology for Welfare and Rehabilitation
of the Handicapped
(Deb. 6, Vol. XXX, 23-11-2007)
Col.99-100

Training to Unemployed Handicapped
Youths
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 87-88

Welfare Schemes for Disabled Persons
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 110-11

World Disability Day
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 1

for
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Discussion Under Rule 193

Indo-US Nuclear Agreement (DUR 193)
(Deb. 9, Vol. XXX, 28-11-2007)
Col.411-592

Internal Security (DUR 193)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 421-59

Need for harmonious functioning of three
organs of State — Legislature,
Judiciary and Executive (DUR 193)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 551-629
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 527-608

Proposal to set up Special Economic Zone
in Nandigram, West Bengal and
consequent large scale violence

(DUR 193)
(Deb. 4, Vol. XXX. 21-11-2007)

Col. 608-756
Disease(s)
Action Plan to Combat Water-Borne

Diseases
(Deb. 9, Vol. XXX, 28-11-2007)

Col.278-79

Anaemia in Teenaged Girls and Pregnant

Women
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 63-64

Arsenic Pollution Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 202-04

Cases of Mental Disorders
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 552-60

‘Child Obesity
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 71

Coding Scheme for Kala-Azar
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 265-66
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Collaboration on Surveillance of Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 267

Deep Vein Thrombosis Disease
(Deb. 15, Vol. XXXI,.05-12-2007)
Col. 6263

Dengue Cases in MCD and NDMC Areas
(Deb. 8, Vol. XXX, 27-11-2007)
Col.201-02

Diabetes Cases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 49-51

Disease Due to Depleting Ozone Layer
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.318-19

Eradication of Leprosy
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 304-06

Eradication of Polio
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 52-55

Eradication of TB
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 299-301

Financial Assistance to the Cancer

Affected Children
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 551-52

Flourosis Mitigation Centre
(Deb. 17, Vol. XXXI1, 07-12-2007)
Col. 124

Grants to NGOs for Eradication of Cancer

and AIDS
(Deb. 15, Vol. XXXI, 05-12-2007)

Col.270-71

Hepatitis-E Vaccine
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 513

Increase in Cancer Cases
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 170-71
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Increasing Cases of Arthritis and
Osteoporosis
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 161

Law Commission recommendations for
Terminally ill Patients
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.275-76

Life Style Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.274-75

Multi-Modal Treatment for Cancer
Patients
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 121-22

Need to depute a Central team to report
on the causes of disease affecting
people in Srikakulam district, Andhra
Pradesh (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.517

New TB Drug
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 357-58

NGOs Working for Blindness
(Deb. 9, Vol. XXX, 28-11-2007)
Col.216-24

Persons affected by Hepatitis - E
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 110-22

Prevention of Diabetes
(Deb. 4, Vol. XXX, 21-11-2007)
Col.476-77

Regional Leprosy Training and Research
Institutes
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 232-36

Rise in T. B. Cases
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 247-52

Satellite Technology for Curing Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 103-04

Setting Up of Committee to Study Spread
of Plague
'Deb. 4, Vol. XXX, 21-11-2007)
Col.541-44

Setting Up of Regional Cancer Centre at
Shillong
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 170

Situation arising out of spread of
Encephalitis in the country and steps
taken by the Government in regard
thereto (CA)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 47799

+ Spread of Blindness

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 53542

Study on Chikungunya
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.24142

Study on Cholera
(Deb. 9, Vol. XXX, 28-11-2007)
Col.92-93

Surgery for Diabetic Patients
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 122-23

Survey on Leprosy Patients
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 302-03

Survey Regarding Cancer Disease
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 258-59

T.B. Eradication Programme
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 123

TB Control
(Deb. 9, Vol. XXX, 28-11-2007)
Col.51-55

Treatment for Cleft Lip Palate Defect
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 84
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XDR and MDR for of T.B.
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 75-76

Disinvestment

Disinvestment Policy
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 293-94

Sale of Equity Share
(Deb. 6, Vol. XXX, 23-11-2007)
Cel. 285-86

Tyre Corporation of India Limited
(Disinvestment of Ownership) Bill, 2007
— Consid. & Pass
(Deb. 6, Vol. XXX, 23-11-2007)
“Col. 481-500

District Rural Development Agency

Allocation of Funds to DRDAs
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.30-31

Neéd to absorb the employees of District
Rural Development Agency, Uttar
Pradesh in Panchayati Raj Department
of the State (MUR 377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 322

Doctor(s)

Negligence by Doctors
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14748

Shortage of Neuro Surgeons
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 351

Doordarzhan

All India Radio and Doordarshan in North
East Region
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 136-37

Benefits for Employees of All India Radio
and Doordarshan
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 39293
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Biography of Freedom Fighters on

Doordarshan
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 398-402

Broadcasting of Political Activities
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 164-65

Coverage of Akashwani and Doordarshan
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.233-34

Doordarshan and FM Studio in Karnataka
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14749

Doordarshan Building
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 113-14

Income from Doordarshan and Akashwani
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 43548

Installation of Metro Channel Transmitter
(Deb. 8, Vol. XXX, 27-11-2007)
Col.437-38

New Doordarshan and All India Radio

Kendras
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 57-59

Setting up of Radio Stations and
Doordarshan Kendras
(Deb. 8, Vol. XXX, 27-11-2007)
Col.376-78

Dr. Sambasiva Rao Committee

Committee on Mandatory Rural Services
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 145

Drinking Water

Community Managed Drinking Water
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 70-71

Drinking Water Quality in Cities in UP
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 49
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Mandatory Permission from NHAI
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 154

Mandatory Test for Soft Drink Water
(Deb. 15, Vol. XXXI, 05-12-2007),
Col. 124

Millennium Development Goals
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 8-17

Need to expedite the Darjeeling Drinking
Water Project of Balasan in West
Bengal (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 521

Need to give an early approval to the water
projects under INNURM for supply of
drinking water in Ajmer, Rajasthan
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54546

Poisonous Chemicals in Water
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.85-87

Purification of Water
(Deb. 2, Vol. XXX, 19-11-2007)
Col.217 |

Review of Drinking Water and Sanitation

Programmes
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.81-83

Review of Drinking Water Schemes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 115-20

Scarcity of Drinking Water in Cities
(Deb. 6, Vol. XXX, 23-11-2007)
Col.238-39

Scarcity of Water
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 59-60

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 261-62
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Supply of Water to Delhi
(Deb. 2, Vol. XXX, 19-11-2007)
Col.451-52

UN Assistance for Drinking Water Projects
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.51-52

Use of Nago-Technology to Filter the
Polluted Water
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 183-85

Water crisis in Andaman and Nicobar
Islands
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 266

Water Supply in Delhi
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 152-53

Water Supply in Rural Areas
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 19899

Drugs and Medicines

Addition/Exclusion of Medicines from the
List of Controlled Medicines
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 1-11

Adverse Drug Reaction Monitoring
Centres
(Deb. 9, Vol. XXX, 28-11-2007)
Col.265-69

Availability of medicines in the Market
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 306-07

Ban on Life Saving Drugs
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 257-58

Ban on Manufacturers of Spurious Drugs
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14243

Collection of Samples of Medicines by
NPPA
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 33940
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Development of Various Cheaper Systems
of Medicines
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 305-06

Diabetes Drugs under Charak Samhita
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 307

Drug Producing Small Scale Units
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 136

Evaluation of Drug Policy and Price

Controlling Mechanism
(Deb. 5, Vol. XXX, 22-11-2007)
Col.203-04

Fixed Dose Combinations
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 190-216

Higher Toxic content in Traditional
Medicines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 121

Improvement in Quality of Medicines
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 321-22

Inclusion of Medicines in the List of
Controlled Medicines
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 166-67

Increase in the Drug Retail Prices
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 164-65

Infertility Drugs
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 258-59

Manufacturing of Cheaper Iron Tablets
(Deb. 5. Vol. XXX, 22-11-2007)
Col. 114

Manufacturing of Drugs :
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 168-70

Missing Files Pertaining to Overcharging
of Prices of Medicines
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 108-09

New TB Drug
(Deb. 4, Vol. XXX, 21-11-2007)
Col.357-58

Norms for Research Work by MNC Drug
Companies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 266-68

Opening of Retail Outlets of Drug
Manufacturing Companies
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 197

Paediatric Doses of Anti-Retroviral Drugs
(Deb. 4, Vol. XXX, 21-11-2007)
Col.251-52

Patent on Ayurvedic Medicines
(Deb. 3, Vol. XXX, 20-11-2007)
Col.63-64

Prices of Cancer Medicines
(Deb. 5, Vol. XXX, 22-11-2007)
Col.113-14

Prices of Commonly Used Medicines
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.20-22

Prices of Generic Drugs
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 220

Quality and Prices of Drugs
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 50-51

Setting up of New Body for Promotion of
Drugs '
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 73-75

Setting Up of Testing Laboratories
(Deb. 4, Vol. XXX, 21-11-2007)
Col.372-80

Shortage of Medicines for Dog Bites
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 18-21

Shortage of Medicines in Hospitals
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 124-25
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Smuggling of Medicine Out of the
Country
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 68

Spurious Drugs in Hospital
(Deb. 7, Vol. XXX, 26-11-2007) Col. 75

Standardization of Ayurvedic Drugs
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 64-65

Uniform Rate of Drugs
(Deb. 5, Vol. XXX, 22-11-2007)
Col.223-24

Unknown Drugs
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 66-67

Dry Fruits

Need to set up a Cashew Board with
headquarters in Kochi, Kerala
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 550-51

E-Emigration

Introduction of E-Emigration Facility
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 168-69

E-Governance

Cities covered under E-governance
Programmes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 161

E-Waste

Dumping of E-waste
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 392

Guidelines for E-Waste

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 296-97

Earth Sciences

Change in the Shape of the Earth
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 24647

Clean Development Strategy for Climate
Change
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 109-10

Climate Change
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 562-65

Dependence on Rain
(Deb. 7, Vol. XXX, 26-11-2007)
Col.424-28

Disease Due to Depleting Ozone Layer
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.318-19

Effect of Climate Change on People
Residing in Forests
(Deb. 9, Vol. XXX, 28-11-2007)
Col.93

Effect of Climate Change on Wetland
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14849

Impact of Climate Change on World
Heritage Sites
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 155-56

Measures to Check Depletion of Ozone
Layer
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 237

Meteorology Service System
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 184-86

Monsoon Forecasting System
(Deb. 11.. Vol. XXXI, 30-11-2007)
Col. 446-48

Prediction of Monsoon
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 125

Purchase of Super Computer for Weather
Forecasting
(Deb. 2. Vol. XXX, 19-11-2007)
Col. 183-84
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Rainfall During Monsoon
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 288

Strengthening of Agricultural Sector
through Science
(Deb. 6, Vol. XXX, 23-11-2007)
Col.33-36

Weather Forecast for Farmers
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 52

Weather Forecasting
(Deb. 2, Vol. XXX, 19-11-2007)
Col.4142

Eastern Coalfields Limited

Need to stop outsourcing of services in
Eastern Coalfields Ltd. and implement
community development schemes for
the welfare of the workers engaged in
Raj Mahal Lalmatia Project in
Jharkhand (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 764-65

Eco-City Project

Eco-City Project
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 66-68

Economic Growth Rate
Economic Growth Rate

(Deb. 6, Vol. XXX, 23-11-2007)
Col.231-32

Edible Oil(s)
Edible Oil
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 84-94

Import Duty on RBD Palmolein
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 269-70

Import of Palm Oil
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 39
(Deb. 13, Vol. XXXI, 03-12-2007)

Col.298-99

Influence of Coconut Oil on Cardiac

Health
(Deb. 4, Vol. XXX, 21-11-2007)
Col.259

Rise in Prices of Edible Oil
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 171-73

Education

Additional Condition for Education Loan
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 223

Adolescent Education Programme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 149-54

Adult Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 38791

Allocation for Educational Schemes
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 16568

Allocation to Education Sector _
(Deb. 8, Vol. XXX, 27-11-2007)
Col.391-92

Allocation to Educational Institutions
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 186-90

Compulsory Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 345-46

Computer Aided Learning Scheme
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 60-61

Computer Education in Panchayats
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 183-85

Conference on Higher Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.412-13

Corruption in Central Educational

Institutions
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 219-24
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Credit Guarantee Fund for Education Loan
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 140

Decline in the Standard of Medical

Education
(Deb. 4, Vol. XXX, 21-11-2007)
Col.293-94

Digitization of Material for Higher

Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 132-33

Disaster Preparedness Course
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 421

District Institutes of Education and
Training
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 283-85 ‘

Drop Out Rate
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 457-62

Education and Training of Helpless
Children
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 56

Education Cess
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 186-88
(Deb. 14, Vol. XXXI, 04-12-2007)

Col.67-68
Education Loan
(Deb. 2, Vol. XXX, 19-11-2007)

Col.42-44
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 456

Education Societies
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 119-20

Education to Child Labour
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 493

Educational and Loan Facilities to
Minority and Backward Community
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 129-30

Educational Institutions for Minority Girl
Students
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 253

Educational Status of Muslims
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 284-85

Educational Technology Scheme in
Schools
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 145

Edusat Scheme of ISRO
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.223-24

Encouragement to Registration of Birth
of Girl Child and Girl Education
(Deb. 6, Vol. XXX, 23-11-2007)
Col.318

Enrolment of Students from Educationally
Backward Districts
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 87-89

Enrolment of University Level
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 174-76

Evaluation of Answer Sheets
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 394-95

Evaluation of School Readers and
Text Books
(Deb. 8, Vol. XXX, 27-11-2007)
Col.356-57

Expansion of Education Sector during
Eleventh Plan
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 289-90

Expenditure on Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col.314-15
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 301
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Fake Degree

(Deb. 3, Vol. XXX, 20-11-2007)

Col.415-16
Fee Structure of Higher Education

(Deb. 8, Vol. XXX, 27-11-2007)

Col. 258

Formulation of New Policy on Higher

Education
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 177-78

Free and Compulsory Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 303-04

Funds for Free and Compulsory

Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 249-50

Funds for Higher Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col.283-84

Gap between Rural and Urban Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 10607

Grants to Private Educational Institutions
(Deb. 8, Vol. XXX, 27-11-2007)
Col.292-93

High Powered Committee on Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 40

Higher Education to Rural Youth
(Deb. 3, Vol. XXX, 20-11-2007)
Col.412-13

Improvement of Science Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 76

Inclusion of Waste Management in
School Curriculum
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 23940

Inequality in Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 34546

Integrated Education for the Disabled
Children
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 53-56 .
International Education Fair
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 112-13

Introduction of Nano-Technology
Courses
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 334

Irregularities in Indian Education System
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 285-86

Language of Entrance Examinations
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 29-30

Leaking of Entrance Test Papers
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 14243

Literacy Programme
(Deb. 3, Vol. XXX, 20-11-2007)
Col.324-26

Literacy Rate Among SC/ST
(Deb. 8, Vol. XXX, 27-11-2007)
Col.271-76

Madarsas and Makhtabs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 103-04

NCC Training in Educational Institutions
(Deb. 2, Vol. XXX, 19-11-2007)
Col.299-300

Need to give financial assistance under a
Special Central Scheme to non-
commercial Public Educational
Institutes in Assam (MUR 377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 334-35

New Professional Courses
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 44-45 .
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NIMH Model Special Education Centers
for Disabled
(Deb. 10, Vol. XXX, 29-11-2007)
Col.293

Non-availability of Medical Books in
Hindi Medium
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 132

Operation Black Board
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 131-32

Out-of-School Children
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 19293

Pathetic Condition of College Education
and Laboratories
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.93-94

Patriotism and Human Values as a Subject
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 163-64

Physiotherapy and Occupational Therapy

Graduates
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 196

Poor Standard of Higher Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 256-57

Private Institutes for Marine Engineering

(Deb. 9, Vol. XXX, 28-11-2007)-

Col. 257

Private Investment in Technical and
Higher Education
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 44647
Private Participation in Educational

Institutions
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 142

Professional Educational Institutions
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 164-68

Progress in Higher and Compulsory
Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 30104

Promotion of Education for Girls
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 294-302

Quality Education in Colleges
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 216

Ragging in Educational Institutions
(Deb. 3, Vol. XXX, 20-11-2007)
Col, 34041

Recognition under NCTE
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 74-75

Reformation of Education Policy
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 153

Reforms in Higher Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 262-63

Reforms in Secondary Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 59-60

Reservation in Educational Institutions
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 384-85

Review of Higher Medical Education
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 583-84

Sachar Committee
(Deb. 3, Vol. XXX, 20-11-2007)
Col.403-04

Scholarship for Post Graduate Course
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 227

Scholarships for Higher Education to

Students
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 199



70

School of Open Learning
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 292

Scraping State Level Common Entrance

Tests
(Deb. 15, Vol. XXXI, 05-12-2007)

" Col. 111-12

1

Semester System in Existing Examination

System
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 14041

Setting up of Centre of Excellence in Life

Science
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 416

Setting up of Geomatic and Environment

Management
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 457

Setting up of Institutes of Science

Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 323

Setting up of School of Planning and
Architecture
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 109

Setting upon Nursing and ANM Schools
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.21-26

SEZ for higher education
(Déb. 8, Vol. XXX, 27-11-2007)
Col,377-78

Shifting of Education from Concurrent List
(Deb. 3, Vol. XXX, 20-11-2007)
Col.452

Short term Computer Operator Training

Course
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 184

Standard of Higher Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 14344
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Students Undergoing CA Courses
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 16263

Survey by NUEPA
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 180-81

Target for Elementary Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col.281-82

Uniform Syllabus in Educational

Institutions
(Deb. 8, Vol. XXX, 27-11-2007)

Col.24-28

Universalisation of Elementary Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 280-82

Universalisation of Elementary Education
Programme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.332-33

Universalisation of Secondary Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 183

Unrecognized Law College
(Deb. 6, Vol. XXX. 23-11-2007)
Col. 323-24

Upgradation of Medical Education and
Teaching Skills
(Deb. 4, Vol. XXX, 21-11-2007)
Col.295-96

Utilisation of Funds for Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.461-63

Vocationalisation of Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 33940

Vocationalisation of Secondary Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14142

Women Quota in Higher Education
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 20506
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Election

Ban on Criminal Ground People
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 263-64

Check on Excess Expenditure in Election
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 245

Defacing of Walls
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 111-14

Election of Student Union
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 171-72

Electoral Reforms
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 182-83

Legislation Regarding Model Code of
Conduct
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.26-27

Single Voter List
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 251

Election Commission

Legislation Regarding Model Code of
Conduct
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.26-27

Electoral Reforms

Electoral Reforms
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 182-83

Electronic Stamping

Electronic Stamping
(Deb. 6, Vol. XXX, 23-11-2007)
Col.97-98

Eleventh Five Year Plan

Complete Overhaul of Accounting System
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 293-95

Eleventh Defence Five Year Plan
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 395-96

Rural Self Employment Scheme in the
Eleventh Plan
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 158-59

Target under SSA
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 483

Embassy/High Commission
Agricultural Wing at Rome

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 126-28

Allotment of Land to Embassies
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 329-32

High Commissioners and Ambassadors
Posted in Indian Mission
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 259-60

Employees Provident Fund

Pending Cases of EPF
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 44245

Rate of Interest on EPF
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 62-63

Regional EPF Appellate Tribunals
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 66

-| Transfer of EPF Share

(Deb. 7, Vol. XXX, 26-11-2007)
Col.271-72

Employees Provident Fund Organisation
Amendment in EPFO Rules
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 253
Employees State Insurance Corporation
Swasthya Bima Yojana for Unorganised

Workers
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 253-56
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Employment

Employment in Agro and Rural Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 127-32

Employment in Manufacturing Sector
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 465-66

Employment Information Service
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 103

Employment Opportunities for Women
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 19

Employment Opportunities in Agricultural
Sector
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 58-59

Employment  Opportunities in
Unorganised and Organised Sector
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.415-16

Employment to Agricultural Graduates
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 158-59

Getting Employment by Fake Certificate
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 38290

ILO Project for Creation of Employment
Opportunities
(Deb. 2, Vol. XXX, 19-11-2007)
Col.287-89

Loan for Self-employment
(Deb. 8, Vol. XXX, 27-11-2007)
Col.387-92

Recruitment of Personnel on Contract
Basis
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14344

Rural Self Employment Scheme in the

Eleventh Plan
(Deb. 17, Yol. XXXI, 07-12-2007)

Col. 158-59
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Employment Exchange

Funds for Special Employment Exchanges
for Physically Handicapped Persons
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 104-05

Inter Connection of State Employment
Exchanges
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 455-57

Review the Functioning of Employment

Exchanges
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 482

Encroachment

Cases of Unauthorised Construction
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 115

Encroachment at Railway Tracks
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 56-57

Encroachment on DDA Parks
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 159

Encroachment on Railway Land
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 197-98
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 29-35

Involvement of Officials of MCD in
Unauthorised Construction
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.371-72

Regularisation of Unauthorised Colonies
(Deb. 6, Vol. XXX, 23-11-2007)
Col.318-20

Unauthorised Construction in
Government Colonies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 143

Unauthorised Constructions in the
Airport Areas
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 34
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Unauthorised Constructions on
Commercial arid Residential Properties
of Government
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 359

England

Direct Funding to a Panchayat by U.K.
(Deb. 9, Vol. XXX, 28-11-2007)
Col.223-24

Environment

Alternative Advanced Clean Fuel
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 192

Carbon Credit Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.93

Eco-City Project
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 66-68

Environment Clearance
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 221

Environment Damage Caused by Plastics
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 585-86

Environmental Clearance for Ports
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 59-60

Environmental Clearance for Setting Up
of INS Vikrant
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 230-31

Environmental Degradation
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 166-67

Increased Use of Environment Friendly
Bio-Fuels
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 225-26

National Environment Awareness
Campaign
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 560-62

»

Schemes for Controlling Industrial and
Environmental Pollution
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 567-82

Setting up of Eco-Clubs
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 336-38

Setting up of Environment Statistics Cell
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 295

Simplification of Process of Grant of
Environmental Clearance
(Deb. 4, Vol. XXX, 21-11:2007)
Col. 593-94

Violation of EIA Notification, 2004
(Deb. 4, Vol: XXX, 21-11-2007)
Col.256-57

Ethanol

Concession for Ethanol Production
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 4849

Ethanol Blended Petrol
(Deb. 1, Vol: XXX, 15-11-2007)
Col. 4647

Productioh of Ethanol
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 194-95

Production of Ethanol from Sugarcane
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.453-54

Purchase of Ethanol
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 106-10

Ethiopia

BIPPA with Ethiopia and Mozambique

(Deb. 3, Vol. XXX, 20-11-2007)
Col.447-51

Europe

Import of Fish
(Deb. 3, Vol. XXX, 20-11-2007)
Col.473-78
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European Union

Agreement on Mutual Trade
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 129-30

Free Trade Agreement with European
Union
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 331-32
FTA with European Union
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 221-22
Ex-Servicemen
Need to allot the remaining land earmarked
by Defence Ministry for residential
purpose to Ex-servicemen in Bijnore,
Uttar Pradesh (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 389

Executive

Need for harmonious functioning of three
organs of State — Legislature,
Judiciary and Executive (DUR 193)-
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 551629

Explosive

Wide Spread Pilferage of Explosives
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 34849

Export(s)
Ban on Export of iron Ore

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 46872

Ban on Export of Non-Basmati Rice
(Deb. 3, Vol. XXX, 20-11-2007)
Col.213-14

Ban on Rice Export
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 309

Decline in Export of Indian Tea
(Deb. 8, Vol. XXX, 27-11-2007)
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Decline in Export of Textiles
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 66-67

Decrease in Export of STPI
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 199

Col.223-24

Export and Import of Commodities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 217

Export by Micro and Medium Enterprises
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 19697

Export Growth Rate
(Deb. 14, Vol. XXXI, 04-12-2007).
Col.216-17

Export of Agricultural Products
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 393

Export of Artifacts
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 164

Export of Coffee
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.414-16

Export of Coir Products
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 108-23 ’

Export of Defence Systems
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 333

Export of Flowers
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 25961
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 185-86
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.49-50

Export of Food Products
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.435-37

Export of Foodgrains
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 182-83
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Export of Handicrafts and Carpet
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 507-09

Export of Handicrafts and Handlooms

Products
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 68-70

Export of Iron Ore
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 64
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 188-89

Export of Iron-Ore by Private Lease

Holders
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 176-78

Export of Knitwear
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 402-03

Export of Leather
(Deb. 8, Vol. XXX, 27-11-2007)
Col.252-53

Export of Maize
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.206-12

Export of Major Minerals
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 16263

Export of Man-made Textile Fibre
(Deb. 13, Vol. ¥ XXI, 03-12-2007)
Col. 33940

Export of Meat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 393-96

Export of Minerals )
(Deb. 3, Vol. XXX, 20-11-2007)
Col.61-63

Export of Onions
(Deb. 8, Vol. XXX, 27-11-2007)

~ Col.8-17

Export of Pulses
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.236

Export of Spices
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 13840
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 263

Export of Textile/Garments
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 183-88

Export of Woolen Textile
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.314-32

Export Oriented Units
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 123-25

Export Strategy for Horticulture
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 133

Export-Import
(Deb. 8, Vol. XXX, 27-11-2007)
Col.278-79

Global Trade in Seeds
(Deb. 2, Vol. XXX, 19-11-2007)

Col.33-34

Grain Export Scam
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 138-39

Illegal Export of Readymade Garments
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 382-83

Lifting of Ban on Export of Milk
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 329-30

Lifting of Ban on Rice Export
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 173-76

Loss Suffered by Exporters
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 3842

Losses suffered by Exporters
(Deb. 8, Vol. XXX, 27-11-2007)
Col.392-94
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Misuse of Concessions by Exporters of | Textile Design Exhibition

Handicrafts
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 175

Misuse of Export Oriented Units Scheme
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 19394

New Economic Zones and Export
Processing Zones
(Deb. 8, Vol. XXX, 27-11-2007)
Col.211-13

Policy on Export of Agricultural Products
(Deb. 3, Vol. XXX, 20-11-2007)
Col.285-302

Rice Export
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 100

Rice Export Policy
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 39293

Special Package for Exporters
(Deb. 3, Vol. XXX, 20-11-2007)
Col.411-12

Sugar Export to Bangladesh
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.333-34

Target for Export of Goods under SEZ/
EOUs
(Deb. 3, Vol. XXX, 20-11-2007)
Col.483-84

Tax Benefits to Exporters
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.251-52

Tax-Evasion by Export Oriented Units
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 129-31

Tax Related Incentives to Exporters
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 39296

Fairs/Exhibitions

Organisation of Exhibition on Indian
Industries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 186

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 488-89

Family Disputes

Increase in Divorce Rate
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 39798

Farmer(s)

Agricultural Information
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 478-79

Assistance to Sugarcane Growers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 407-08

Availability of Fertilizers to Farmers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 152-56

Compensation on Road and Rail Freight
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 178

Compensation to Farmers by ONGC
(Deb. 10, Vol. XXX, 29-11-2007)
Col.311-12

Compensation to the Family Members of
Farmers Committing Suicide
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 102

Farmers Insurance Income Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 450-51

Gujarat Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 74

Indebtedness of Farmers
(Deb. 2, Vol. XXX, 19-11-2007)
Col.479-81

Loan at Reduced Rate to Farmers
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 14748

Loan to Consumers/Farmers in Rural Areas
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 39
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Loan to Farmers/Artisans
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 14243

Loan to Small Farmers
(Deb. 6, Voi. XXX, 23-11-2007)
Col. 353

National Policy for Farmers, 2007 (St.)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 44041

Need to ensure adequate availability of
seeds and chemical fertilizers to the
farmers in the country (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 500

Need to ensure availability of fertilizer to
farmers in Uttar Pradesh (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 386

Need to provide adequate compensation
to the farmers of Nagpur whose land is
being acquired for setting up of Special
Economic Zone (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 523

Need to provide loans on easy terms to
farmers engaged in Animal Husbandry
Sector (MUR 377) ‘
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 410

Need to provide subsidy to farmers
directly with a view to improve their
conditions (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.377

Neéd to take steps to ameliorate the plight
of paddy growers (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 765-66

Package for Farmers
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 444-46

Plight of Onion Growers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 30103

Rehabilitation Package to Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 4244

Special Credit Cards to Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 171-73

Special Package for Digging of Wells
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 223

Subsidy on Power to Farmers
(Deb. 6, Vol. XXX, 23-1i-2607)
Col.95-97

Suicides by Farmers
(Deb. 2, Vol. XXX, 19-1:
Col.458-60

Survey on Farmer Profile
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 35961

Use of Water Soluble Fertilizers by

Farmers
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 183-84

Weather Forecast for Farmers )
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 52

Farmers Training Institute

Setting up of Farmers Training Institute
in Orissa
(Deb. 10, Vol. XXX, 29-11-2007)
Col.233-34

Fashion Technology

Opening of New Fashion and Textile
Technology Institutes
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 324-25

©407)

| Felicitation by the Speaker

Congratulating Indian Cricket team
winning the one day series against
Pakistan
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 1
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Congratulating Parliament Eleven Cricket
Team on winning a match against
Haryana Chief Minister's Eleven
Cricket Team
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 44243

Congratulating woman archer Ms. Dola

Banerjee for winning World Archery
Championship and felicitating the

Indian Cricket Team on their victory

against Pakistan
(Deb. 7, Vol. XXX, 26-11-2007)
Col.431-32

Fertiliser Corporation of India

Need to re-open the closed unit of Fertilizer
Corporation of India in Gorakhpur,

Uttar Pradesh (MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 333

Fertiliser(s)

Allocation of Fertilizers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 124-26

Appointment of Dealers by Fertilizers

Companies
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 83-84

Appropriate use of Fertilisers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 77

Availability of Certifjed Seeds and

Fertilisers
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 81

Availability of Fertilizers to Farmers
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 152-56

Concession Scheme on Sale of De-

controlled Fertilizers
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 132-33

Criterion of Supply of Fertilizers
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 46-51
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Distribution of Urea
(Deb. 10, Vol. XXX, 29-11-2007)
Col.77-78

Drawing of Unauthorized Subsidy by
Fertilizer Companies
(Deb. §, Vol. XXX, 22-11-2007)
Col. 98-99

Movement of Fertilizers
(Deb. S, Vol. XXX, 22-11-2007)

Col. 67-69

Need to ensure adequate availability of
seeds and chemical fertilizers to the
farmers in the country (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 500

Need to ensure avalilability of fertilizer to
farmers in Uttar Pradesh (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 386

New Fertilizer Investment Policy
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 24749

New Fertilizer Projects
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 3940

Organic Fertilizers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 121-24

Outstanding Amount of Subsidy
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 185-86

Prices of Chemical Fertilizers
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 14345

Production of Fertilizers
(Deb. 5, Vol. XXX, 22-11-2007)
Col.45-58

Production of SSP Fertilizers 4
(Deb. §, Vol. XXX, 22-11-2007)
Col.201-03

Production of Urea
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 82
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Reduction in Production of Certain
Fertilizers
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 306

Requirement of Urea
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 56-58

Retail Price of Complex Fertilizers
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 199

Revival of Closed/Sick Fertilizer Units
(Deb. §, Vol. XXX, 22-11-2007)
Col. 13942

Selling of Sub-standard Fertilizers
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 114-15

Setting up of Liquid Gas Based Chemical
Plants
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 24445

Shortage of Fertilizers ,
(Deb. 10, Voil. XXX, 29-11-2007)
Col. 142-44

Shortage of Rake Points for Fertilizers
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.24748

Situation arising-out of shortage of
fertilizers in various parts of the
country and steps taken by the
Government in this regard (CA)
(Deb. 15, Vol. XXXI1, 05-12-2007)
Col. 364-93

Subsidy on Fertilizers
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 79,243

Timely Supply of Chemical Fertilizers’ to

States
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 18-19

Use of Chemical Fertilisers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 199-200

Use of Subsidy by Fertilizers Producing
Units
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 227

Use of Water Soluble Fertilizers by
Farmers 4
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 183-34

Film(s)

Guidelines for Film Certificatior
(Deb. 8, Vol. XXX, 27-i}-. J17}
Col. 14

Patriotic Films
(Deb. 3, Vol. XXX, 20-11 ¢,
Col. 304-12

Procedure for Shooting of Films
(Deb. 8, Vol. XXX, 27-11-2007)
Col.221-22

Finance Commission

13th Finance Commission
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 297

Fire

Facilities to Awardees of Fire Service

Medal
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 245

Fire in IT Department Buildings
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 187-88

Forest Fire Control Device
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 264-65

First War of Independence

Memorials of Martyrs of First
Independence Struggle of 1857
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 153-54

Fishermen

Proposals for Jammu and Kashmir for
Welfare of Fishermen
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 289-92
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Fishery(s)

Budget Allocation for Fisheries
(Deb. 2, Vol. XXX, 19-11-2007)
Col.331-32

Deep Sea Tuna Fishing
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 495

Fish Production
(Deb 13, Vol. XXXI. 03-12-2007)
Col. 403

Fishermen Development Rebate on HSD
oil
(Deb. 13, Vol. XXXI, 03-12-2007
Col.213-14 :

Fishery Development
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 196-97

Import of Fish
(Deb. 3, Vol. XXX, 20-11-2007)
Col,473-78
(Deb. 13, Vol. XXXI, 03-12-2007)
ol 219

Irrawaddy Dolphins
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 181-82

Need to evolve a policy on deep sca
fishing with a view to protect the
interest of Indian fishermen (MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 525

Need to include the fishermen
communities of Kerala in the list of
Schedule® Castes (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.523-24

Prawn Culture
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 316-20

Research on Livestock and Fisheries by
ICAR
(Deb. 7, Vol. XXX, 26-11-2007)
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Survey of Fisheries

Col. 409-10
Floriculture
Export of Flowers

Col. 257

(Deb. 3, Vol. XXX, 20-11-2007)
Col.259-61

Flower

Export of Flowers
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 185-86
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 49-50

Fly Ash
Promotion of Fly Ash Bricks

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 162

Use of Fly Ash in Cement
(Deb. 13, Vol. XXXI, 03-12-2007)

Col.312-13
Fodder

Shortage of Fodder
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 290-91

Food

Food Adulteration Testing Labs
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 302-03

Food Management
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 34748

Food Security
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 86

Food Security Mission
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 34-38

Food Security Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 25960

(Deb. 13, Vol. XXXI, 03-12-2007),
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Food Subsidy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 29091

Food Corporation of India

Demand of Workers of FCI
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 203-05

Hiring of Godowns
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24041

Payment of Transportation Charges
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 110-11

Procurement Cost under Decentralised

Scheme
(Deb. 2, Vol. XXX, 19-11-2007)

Col.49

Quality of Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 268

Raids Against FCI Officials
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 237

Rotten Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24142

Food Processing Industry(s)

Biscuit Industries
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 16667

Food Parks
(Deb. 10, Vol. XXX, 29-11-2007)
Col.333-35

Food Processing Industries in Gujarat
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 72-73

Food Processing Industries in Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col.93-98

Food Processing Industries in the States
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 180-84

Food Processing Units
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 4046

Food Testing Laboratories
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 255-56

Fruit Pulp Industries
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 63-66

Incentives to Private Entrepreneurs in FPIs
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 14347 .

Investment in Food Processing Sector
(Deb. §, Vol. XXX, 22-11-2007)
Col. 69-72

Public Private Partnership for FPI in
Andaman and Nicobar Islands
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 121-22

Quality of Products
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 118-20

Foodgrain(s)

Ban on Export of Non-Basmati Rice
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 213-14

-Ban on Rice Export

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 309

Coarse Grains
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 341

Cost Recovery for Pilfered Foodgrains
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 411

Cultivation of BT Rice
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 246

Decline in Procurement of Wheat and Rice
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 63-64
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Diversion of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 497-500
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 26364

Diversion of Foodgrains to Bangladesh
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 489-90

Excess Withdrawal of Foodgrains
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 256

Export of Foodgrains
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 182-83

Export of Maize
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.206-12

Foodgrain based Schemes for Homeless
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 43941

Foodgrain Policy
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 198

Foodgrain Production in Bihar
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10709

Foodgrain Quota to States
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 46-54

Foodgrains for Mid-Day Meal Scheme
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 208

Foodgrains Processed by Cottage
Industries

(Deb. 8, Vol. XXX, 27-11-2007) .

Col. 72-73

Foodgrains Production
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 3841

Grain Export Scam
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 138-39

Hike in Central Issue Price
(Deb. 2, Yol. XXX, 19-11-2007)
Col. 465

Hoarding of Wheat
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 331

Import of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 56-58
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 176

Import of Wheat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 159-61

Import of Wheat (MUR 377)
(Deb. 17, Vol. XXXI1, 07-12-2007)
Col.319

Loans Against Foodstock
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 222

Loss of Imported Wheat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 113

Minimum Support Price for Wheat and
Pulses
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 338

Need to enhance the quota of rice for
Mizoram (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.418

Need to fix a higher Minimum Support
Price for paddy (MUR 377)
(Deb. 2, Vol. XXX, .19-11-2007)
Col. 520-21

Need to open Procurement Centres in
paddy growing areas (MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 379

New Godowns in Orissa
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 24041
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Norms for Buffer Stock
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 106-07

Patent on Wheat
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.24344

Per-Capita Consumption of Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 9597

Poor Quality Foodgrairts
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 191-93

Poor Quality Wheat
(Deb. 2, Vol. XXX, 19-11-2007)

Col.61-62

Price of Foodgrains Under MDM Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 189-90

Procurement of Rice
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 77-83

Procurement of Wheat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 341

Procurement Price of Wheat
(Deb. 2, Vol. XXX, 19-11-2007)
Col.257-53

Production and Consumption of Rice
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 29294

Production of Wheat
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 10708

Purchase of Foodgrains from Open Market
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 437

Quality of Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 268 ‘

Removal of Grains from Future Trade
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 105-06

Rice Export
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 100

Rice Export Policy
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 39293

Rotten Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.241-42

Scheme for Distribution of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col.312-13

Shortage of Foodgrains
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 20102, 261

Shortfall in Wheat Procurement
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 336-37

Situation arising due to supply of inferior
quality wheat to BPL families under the
Public Distribution system and steps
taken by the Government in this regard
(CA)

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 450-57

Sona Masoori Rice .
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 225 '

Stock of Wheat
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 325-26

Storage and Transit Losses
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 397401

Subsidy on Rice
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 238-39

Survey on Consumer Preference for

Foodgrains
(Deb. 13, Vol. XXXI, 03-12-2007)

Col.204
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Survey Regarding Demand of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 464

Toxic Rice
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 294-95

Foreign Direct Investment

FDI Guidelines
(Deb. 17, Vol. XXXI1, 07-12-2007)

Col. 152

FDI in Aviation Sector
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 157

FDI in Broadcasting Sector
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 77-78

FDI in Industries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 1-6

FDI in Insurance Sector
(Deb. 11, Vol.'XXXI, 30-11-2007)
Col. 458

Foreign Direct Investment
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 36

Foreign Direct Investment in Special
Economic Zones
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 257-58

Foreign Direct Investment in the
Petroleum Sector
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 130-31

Foreign Direct Investment in TV Channels
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 76-77

Guidelines on FDI
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 33440

Joint Venture on FDI
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 74-78
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Recommendation of Planning Commission
onFDI
(Deb. 4, Vol. XXX, 21-11-2007)
Col.453

Retail Trade
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 13940

Foreign Exchange

FERA Violation
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 124

Foreign Exchange Reserve
(Deb. 6, Vol. XXX, 23-11-2007)
Col.412

Foreign Financial Institutions

FFI’s in Domestic Share Market
(Deb. 2, Vol. XXX, 19-11-2007)
Col.21-22

Foreign Institutional Investors

Rules for Foreign Institutional Investors
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 163-64

Rules for Foreign Institutional Investors
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.231-32

Foreign Visit

Prime Minister’s Visit to Russia
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 129

Visit of External Affairs Minister to China
and Russia
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 336-37

Visit of PM to African Countries
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 255

Forest(s)

Construction Activities in Forest Area for
Socio Economic Purpose
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 329
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Decreasing Forest Cover in the Country
(Deb. 4, Vol. XXX, 21-11-2007)
Col.479-81

Definition of Forest
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 126

Definition of Forest under Forest Laws
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 242

Depletion of Bamboo Forest
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10102

Effect of Climate Change on People
Residing in Forests
(Deb. 9, Vol. XXX, 28-11-2007)
Col.93

Environment Clearance
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 221

Fast-Track Mega Forest Projects
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 510

Forest Cover in the Country
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 191-96

Forest Fire Control Device
(Deb. 4, Vol. XXX, 21-11-2007)

- Col.264-65

Forest Right Act
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 379-80

Forest Villages
(Deb. 6, Vol. XXX, 23-11-2007)
Col.371-73

Impact of Forest Right Act on National

Parks/Sanctuaries
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 482

Increase Forest Cover
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 151-53

Integrated Forest Protection Scheme
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 65-66

Livelihood from Integrated Forest
Activities
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 228

Loss due to Forest Fire
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 95-96

Loss of Forest cover due to Setting Up of

SEZs
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 240

Mining Projects on Forest Land
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 395-454

Protected Forest Land
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 140-41

Sale of Forest Land
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 179

Salient Features of Deemed Forest
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 241-42

Smuggling of Norkya Vanaspati from the
Forests
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 294

System to Assess Degraded Forest
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 292-94

Tropical Dry Forest
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 145-46

Use of Forest Land for Public

Development Scheme _
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 336

Valuable Minerals in Forest Areas
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 70
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Forward Trading

Forward Trading of Refinery Products
(Deb. 2, ‘Vol. XXX, 19-11-2007)
Col. 226

France

Arrest of Indian in France
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 166

Indo-French Defence Cooperation
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 225-26

Free Trade Agreement

FTA between India and other Countries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 56-58

Freedom Fighter

Biography of Freedom Fighters on
Doordarshan
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 398-402

Denial of Central Freedom Fighter Pension
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 339

Encyclopaedia of Revolutionaries and
Freedom Fighters
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 250

Memorials for Freedom Fighters
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 103

National Policy on Freedom Fighters
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 458-62

Need to grant Swatantra Sainik Samman
Pension to the survivors of freedom
struggle in Kerala (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385-86
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Need to release a commemorative postal
stamp in honour of Pandit Parmanand,
a great freedom fighter from
Bundelkhand region of Uttar Pradesh
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 380-81

Pension to Widows of Freedom Fighters
(Deb. 3, Vol. XXX, 20-11-2007)
Col.278-80

Fruits and Vegetables

Cultivation of Vegetables
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 173-74

Export of Onions
(Deb. 8, Vol. XXX, 27-11-2007)
Col.8-17

Import of Bad Quality Apples from
America
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 334-35

Insects in Apples
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.73-74

Onion Cultivation
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 226

Plight of Onion Growers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 301-03

Promotion of Horticulture and Vegetative
Crops
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 388-92

Rise in Prices of Onion
(Deb. 2, Vol. XXX, 19-11-2007)
Col.431-33

Utilization of Fruits and Vegetables
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 59-60
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Fund(s)

Utilization Certificate
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 14344

GAIL (Indis) Limited
Expansion of Pipeline Network by GAIL

(Deb. 1, Vol. XXX, 15-11-2007)
Col. 166-67

Foreign Tours by Officials of GAIL (India)
Limited
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 10708

Revival of Ratnagiri Gas and Power Private
Limited
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 20506

Gas Pipeline

Expenditure incurred on Indo-Iran Gas
Pipeline
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 10102

Indo-Iran Gas Pipeline
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 4445
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 292-93

Iran Gas Pipeline Project
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 156

Negotiations with Bangladesh and Burma
For Laying Pipelines
(Deb. 10, Vpl. XXX, 29-11-2007)
Col. 158-59

Petroleum and Natural Gas Regulatory

Board
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 127
Turkmenistan-Afghanistan-Pakistan Gas

Pipe Line Project

(Deb. 5, Vol. XXX, 22-11-2007)

Col. 83-84

Gems and Jewellery

International Diamond Trade Centre
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 50-52

SEZ for Gems and Jewellery
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 404-05

Gender Budgeting

Gender Budgeting
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 413

Gender Gap
Gender Gap

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.210

Germany

Agreement between India and Germany
for Scientific Cooperation
(Deb. 6, Vol. XXX, 23-11-2007)

Col.201-02

Technical Cooperation with Germany
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 157-58

Visit of German Chancellor to India
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 28394

Girls

Boarding Facilities for Girls
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 52-53

Drop Out Rate among Girls
(Deb. 3, Vol. XXX, 20-11-2007)
Col.401-02

Glaciers

Research on Himalayan Glaciers
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 264-65

Global Warming

Global Warming
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 534
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 215
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Global Warming on Indian Coasts
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 134-35

UN Conference on Global Warming
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 135-36

Goa

Need to expedite the survey work for
upgradation of National Highway
No. 17 in Goa (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 521

Training Institute in Goa
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 14849

Gald

Estimated Gold Reserves in the Country
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 466-68

Gold Deposit in Orissa

(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 34042

Import of Gold
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 228

Produgction of Gold and Diamond
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 24749

Sale of Gold Coins
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 14142

Golden Quadrilateral Project

Néed to construct an underpass and a
pedestrian over bridge under Golden
Quadrilateral Roads Project in
Aurangabad Parliamentary
Constituency in Bihar (MUR 377)
(Deb. 8, Vol.. XXX, 27-11-2007)
Col. 509 .

Government Accommodation

Govemment Quarters
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.228-38

Hoarding in Govt. Colonies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 270

Illegally Occupied Government
Bungalows:
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 290-92

Maintenance of Bungalows of MPs
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 256-57

Maintenance of Government Bungalows
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 183-84

Government Department(s)

Candidate Under Sports Quota
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 367-68

DGS&D Certificates
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 235-36

Enhancement in Postal Technology
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 64-66

Modernisation of Postal Department
(Deb. 7, Vol. XXX, 26-11-2007)
Col.111-12

Modernization of Government of India
Presses
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 185

Regional Branch Secretariat Offices of
MEA
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 315

Government Employee(s)
CGHS Facilities to Government Employees

(Deb. 9, Vol. XXX, 28-11-2007)
Col.275-76

Declining number of Class III & IV
Employees
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 112-13
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Employees under New Pension Scheme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 107-08

Increase in Maternity Leave to
Government Employees
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 125-26

LTC to North-East Region
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 16162

Need to extend the enhanced productivity
linked bonus to all the employees of
the Central Government (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526-27

Government Service(s)

Absorption of Deputationists
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.254-55

Committee to Review ICS Syllabus
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 99

Declining Regular Posts
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 262

Need to ensure required quota of job
reservation to OBCs in Government
Departments (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 387

Norms for Central Deputation for
Bureaucrats
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 23940

Official Language Cadre
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 82-84

Promotion to JAS Cadre
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.227-28

Recruitment of Group ‘C’ & ‘D’ Posts

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 302

Recruitment of Pakistanis in Government
Jobs in Jammu and Kashmir
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 393

Revised Criteria for CSS Officers
Empanelment
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.322-23

Grain Banks Scheme

Performance of Grain Banks Scheme
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 67-70

Gram Paryatan Pariyojana

Gram Paryatan Pariyojana
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 104-12

Greenhouse Gases

Emission of Greenhouse Gases
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 50-52

Reduction of Greenhouse Gas Emission
(Deb. 4, Vol. XXX, 21-11-2007)
Col.257-58, 337-38

Ground Water

Cess on Exploitation of Ground Water
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 333

Over-Exploitation of Ground Water
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 187-88

Situation arising out of fall in the level of
ground water, resulting in scarcity of
water in the country particularly in rural
areas and steps taken by the
Government in this regard (CA)

(Deb. 12, Vol. XXXI, 01-12-2007)
Col. 6-21
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Gujarat

Allocation of Coal to Gujarat from Nearby
Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col.279

Aviation Master Plan for Gujarat
(Deb. S, Vol. XXX, 22-11-2007)
Col. 230

Bhiradi-Delhi-Ahmedabad Railway Line
into Broadgauge
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 134-35

Cattle Regearch Centres
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 404-08

Community Managed Drinking Water
(Deb. 2, Vol. XXX, 19-11-2007)
Cot. 70-71

‘Dwarka City
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 164-65

Food Processing Industries in Gujarat
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 72-73

Grants under CRF
(Deb. 8, Vol. XXX, 27-11-2007)
Cal. 81-82

Gujarat Control Organised Crime Bill, 2003
(Deb. 3, Vol. XXX, 20-11-2007)
Col.471-72

Gujarat Farmers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 74

Gujarat Motor Vehicles Regulation Bill
(Deb. 3, Vol. XXX, 20-11-2007)
Col.275

Industrial Infrastructure Upgradation
Scheme _
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 376-79

Need to accord priority for conversion of
metre-gauge railway line to broad-
gauge line in Saurashtra region of .
Gujarat (MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54041

Need to augment BSNL mobile service in
Amreli Parliamentary Constituency in
Gujarat (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col.493

Need to convert the Bharuch-Jambusar
railway line into broad-gauge and
restart the railway line between Netra
and Ankleshwar extending it upon
Nandurbar (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 522

Need to declare the roads linking Palanpur-
Kandla-Khed Braha-Shyamia and
Ahmedabad-Abu road as National
Highways (MUR 377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 353

Need to expedite widening of N.H. 33
between Rajkot and Bhavnagar .in
Amreli Parliamentary Constituency,
Gujarat (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 757-58

Need to implement ‘Swajaldhara’ scheme
in Mehsana Parliamentary
Constituency, Gujarat (MUR 377)
(Deb. 2, Vol. XXX, -19-11-2007)
Col. 521-22

Need to restart the soil treatment project
for maintenance of land fertility in
.Bharuch Parliamentary Constituency
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 510-11
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Need to restore local rail service between
Palanpur & Gandhidham, and
augmentation of DMU rail service
between Palanpur and Ahmedabad
(MUR377)

(Deb. ‘7_, Vol. XXX, 26-11-2007)
Col. 494-95

Need to take measure to facilitate
availability of farm credit @ 7% to
farmers in Gujarat (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 760-61

NH Projects in Gujarat
(Deb. 4, Vol. XXX, 21-11-2007)
Col.227-28

Notaries in Gujarat
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.216-17

Opening of LPG Agencies in Gujarat
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 70-71

Pipavav Power Project .
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 136-37

Plot for Construction of Post Office
Buildings
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 117

Projects/Proposals from Gujarat Finance
and Development Corporation
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 280-81

Re-Survey of Tribal Area
(Deb. 6, Vol. XXX, 23-11-2007)
Col.312

Sardar Sarovar Project
(Deb. 2, Vol. XXX, 19-11-2007)
Cnl. 330-31

Setting up of PCPIR/MEC
(Deb. 10, Vol. XXX, 29-11-2007)
Col.24344

Universalisation of Elementary Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 280-82

Vocationalisation of Secondary Education
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14142

Widening of NH between Vadodara and
Surat
(Deb. 4, Vol. XXX, 21-11-2007)
Col.252-53

Gulf Countries

Assistance to Workers Deported from Gulf
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 364-65

Free Trade Agreement with Gulf Countries
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 472-74

Indian Workers in Gulf
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14445

Indian Workers in Gulf Countries
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.110-11

Need to augment operation of direct flights
between Calicut (Kerala) and Guilf
Countries (MUR 377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 331

Need to permit operation of international
flights from Calicut airport to Gulf
Countries by foreign Airlines
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417-18

Operation of Al Express to Gulf Countries
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 81

Permission to Private Airlines to Fly on
Gulf Countries
(Deb. 16, Vol. XXXI1, 06-12-2007)
Col.17-18

Haj
Air Fare for Haj Pilgrims

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 103-04
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Facilities for Haj Pilgrims

Handioom

(Deb. 4, Vol. XXX, 21-11-2007) | Export of Handicrafts and Handlooms

Col. 473-75

Half-an-Hour Discussion

Non-issuance of visas and passports to
Indians living abroad (HAH

Discussion)
»  (Deb. 7, Vol. XXX, 26-11-2007)

Col. 577-87

Hammed Committee

Implementation of Hammed Committee
Report on CAPART
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 127

Handicrafi(s)

Assistance to Handicrafts Corporation
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 250-56

Development of Handicrafts and Textile
Sectors
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 449-50

Export of Handicrafts and Carpet
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 507-09

Export of Handicrafts and Handlooms
Products
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 68-70

Indian Share in world Handicraft Market
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 24346

Misuse of Concessions by Exporters of
Handicrafts
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 175

Promotion of Handicrafts Industry
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 353-54,469-70

Setting up of Handicrafts Complexes
(Deb. 7, Vol. XXX, 26-11-2007)
Col.297

Products
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 68-70

Financial Package to Handloom Sector
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.416-17

Harit Pradesh
Need to carve out a new state of Harit
Pradesh from the Western Parts of Uttar

Pradesh (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 54243

Haryana

Construction of Flyover on NH-2 between
Delhi and Faridabad
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 122-23

LPG Agencies in Rohtak
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 123

Sharing of River Water by Rajasthan and
Haryana
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 321-23

Hawala

Hawala Transactions
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 9596

Hawkers

National Policy for Hawkers
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.235-36

Health

Agreement for Diagnostic
Therapeutic Technologies
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.273

Alternate Medical Therapy
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 309-11

¢

and ,
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Banning on Pre-Natal Diagnostic Test
(Deb. 15, Vol. XXXI, 05-12-2007)

» Col.177-79

Cadaveric Transplantations
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 198-99

Cafeteria Model System of Medicine

(Deb‘. 15, Vol. XXXI, 05-12-2007)

Col.317-18

Clinical Trials by Multinational Companies
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 30102

Complaints against Quacks
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 185-86

Condition of Health Services
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 82-83

Conference on Reproductive Sexual
Health and Rights
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 23940

Death due to Snake Bites and Monkey
Bites
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 306-07

Development of Various Cheaper Systems
of Medicines
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 305-06

Display of Pesticides Limit on Food Items
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 307-08

Expansion of Health Services in AIIMS
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 282

Eye Donation
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 161-66

Family Welfare and Rural Health Schemes
(Deb. 4, Vol. XXX, 21-11-2007)
Col.391-92

Functioning of Health Centres
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 248-52

Fund for Development of Assam Medical
Colleges
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 238-39

Funds for Healthcare Facilities
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 459-70

Funds for National Family Welfare
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 186-90

Genetically Modified Organisms
(Deb. 15, Vol. XXX], 18- 12-2007)

Col. 197-98 T—

Genetically Modlﬂed—Orgamsms in
Processed Food . ‘
(Deb. 15, Vol. XXXI."05-12-2007)
Col.257-58

Health Insurance Scheme
(Deb. 6, Vol. XXX, 23-11-2007)
Col.278-79

Health Melas
(Deb. 4, Vol. XXX, 21-11-2007)

Col.497-504

Health Policy for BPO Employees
(Deb. 9, Vol. XXX, 28-11-2607)
Col.273

Health Schemes for Poor People
(Deb. 4, Vol. XXX, 21-11-2007)
Col.65-88

111 Effects of Tobacco
(Deb. 9, Vol. XXX, 28-11-2007)
Col.259-61

Indo-Afghanistan Agreement on Health
Care and Medicine
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 148

Infant and Young Child Feeding
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 151-54
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Infertility in Women
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 584-85

Influence of Coconut il on Cardiac
Health
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 259

Iron and lodine Deficiency Problem
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 283-84

Irregularities in Health Insurance
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 14041

Law Commission recommendations for
Terminally ill Patients ‘
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 275-76

Leech Therapy
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.252

Life Expectancy
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 24143

Life Style Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 274-75

Limits on Use of Pesticides
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.222-23

Malnutrition and Underweight among
Children upto Three Years
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 428-38

Marketing of Health Care Products
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 308

Maternal Mortality Rate
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 186-90

National Family and Health Survey-3
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 30709
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National Urban Health Mission (NUHM)
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 128

Need to check the further spread of
‘Leppropyrocis’ in Andaman and
Nicobar Islands (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 522-23

Need to constitute a separate fund for
extending financial help to poor
patients in the country (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 389

Negligence by Doctors .
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14748

NGOs in Health Sector
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 228-32

NHRC Report on Health ‘
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.237-38

Norms for Manufacturing of Health
Friendly Paints
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 58-59

Oral Substitute Therapy Programme
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 86-88

Organ Retrieval Bank Organisation
(Deb. 9, Vol. XXX, 28-11-2007)
Col.335-36

Organ Transplantation Facilities
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 493-96

Paralysis caused due to Conjectivitis
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 149-51

Patent for Traditional Indian System of

Therapeutic Practices
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 24345

d
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Physiotherapy and Occupational Therapy
Graduates
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 196

Pictorial Warning on Junk Food Packets
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 94-95

Pre-Import Inspection of Vaccines
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 57-58

Programme to Check Malnutrition
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 509

Promotion of Vasectomy/Tubectomy
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 154-62

Punishment for Denial of Emergency

Treatment
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 10203

Questionnaire on NFHS
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 72-73

R&D Activities in Public Health
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 171

Recognition to Medical Colleges
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 1-8

Review of National Mental Health
Programme
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14647

Rural Health Schemes
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 196-97

Setting up of Blood Storage Centres
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 68

Setting Up of Community Health Centres
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 131-38

Setting up of Independent Natjonal
Commission for Naturopathy and Yoga
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 146

Setting up of Medical Parks
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.64

Setting Up of Primary Health Centres in
Backward Villages
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 150-60

Setting upon Nursing and ANM Schools
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.21-26

Shortage of Doctors, Nurses and Para-
Medical Staff
(Deb. 9, Vol. XXX, 28-11-2007)
Col.295-97

Shortage of Medicines for Dog Bites
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 18-21

Situation arising out of High Cost of Health
Services and Need to Evolve Laws to
Regulate Private Nursing Homes (C.A.)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.303-18

Special Drive for Inmunization
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 319-22

Special Suicide Prevention Programme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 260-64

Statement Correcting reply to unstarred
Question No. Z186 dated 29-08-2007
regarding Financial Assistance to Poor
and Needy Patients (St.)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 605-06
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Statement on Convention No. 187 and | Entry Fee

Recommendation No. 197 concerning
the Promotional Framework for
Occupational Safety and Health
adopted by the International Labour
Conference at its 95th Session held in
Geneva, in June, 2006

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 460

Stem-Cell
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 280

Study of ICRIER
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 172-73

Supply of Food to Patients in Government
Hospitals
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.318

Survey on Health Facilities for Rural
People
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 16-35

TB Control
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 51-55

Trauma Centres in Delhi
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 102-03

Treatment of Spinal Injury through Stem
Cell
(Deb. 15, Vol. XXXI1, 05-12-2007)
Col.93-94

Vacant Posts in Primary Health Centres
(Deb. 4, Vol. XXX, 21-11-2007)
Col.381-82

Heavy Engineering Corporation

Revival of HEC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 129-30

Heritage

Development of Badami Monuments
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.214

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 299-300

Heritage Route Project
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 221-23

Impact of Climate Change on World
Heritage Sites
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 155-56

Need to confer the status of a classical
language to Kannada (MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 382-83

Project for Identification of Heritage Sites
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 161-62

Shimla Toy Train in the World Heritage
List
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 34546

World Heritage Status to Kalka-Shimla Rail
Track
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.253 )

Hilly Area(s)
Medicinal Plants in Hilly Areas

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 358-59

Himachal Pradesh

Airports in Himachal Pradesh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 58-59

Foreign Assistance for Urban Slums in
Himachal Pradesh
(Deb. 2, Vol. XXX, 19-11-2007)
Col.69

Inclusion of Lavana Caste in the List of
Scheduled Tribes
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 161
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Oustees of BBMB

HIV/AIDS

(Deb. 6, Vol. XXX, 23-11-2007) | A1ns Awareness Programme

Col. 10102

Rorieck Art Gallery
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 102-03

Himalayas
Study in Glaciers Conducted by ISRO

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 88-89

Study on Himalayan Glaciology
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 4546

Hindi Salahkar Samiti

Constitution of Hindi Salahkar Samiti
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 372

Hindustan Antibiotics Limited

Revival of IDPL and HAL
(Deb. 5, Vol. XXX, 22-11-2007)
Col.275-76

Hindustan Fertiliser Corporation
Limited .

Sale of Haldia Unit of HFCL
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.257-58

Status of Petitions Submitted by

Employees of HFCL, Durgapur
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 258-59
Hindustan Machine Tools Limited
Revival of HMT Watches Limited
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.215-16
Hindustan Steelworks Construction
Limited
Staff Quarters of H.S.C.L.
(Deb. 16, Vol. XXXI, 06-12-2007)
‘Col. 213

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 89-96

AIDS Control Programme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 16768

Grants to NGOs for Eradication of Cancer
and AIDS
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.270-71

Legislation of HIV/AIDS
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 253-55

NACO Programmes
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.97

Need to launch campaign for prevention
of AIDS among women (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54142

PSUs for fighting HIV/AIDS
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14142

Recruitment of HIV Positive Persons
(Deb. 14, Vol. XXXI1, 04-12-2007)
Col.24546

Study on Autopsies of AIDS Deaths
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.272

Train for AIDS Awareness
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 306

World AIDS Day ‘
(Deb. 12, -Vol. XXXI1, 01-12-2007)
Col.2

Holiday Homes

Holiday Homes
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 255-56
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Homoeopathy

Promotion of Homoeopathy

(Deb. 9, Vol. XXX, 28-11-2007)

Col. 280-81

Horticulture

Export Strategy for Horticulture
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 133

Losses in Horticulture
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 64-65

National Horticulture Board
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 357-63

Promotion of Horticulture and Vegetative

Crops
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 388-92

Hospitak(s)

AIIMS-Type Super Speciality Hospitals
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 55-58

Concessional Treatment to Poor and BPL

Persons
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 154-55

Diagnostic Facilities in Satdarjung
Hospital
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 137-39

Field Hospitals of Army
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 308

Infection in Operation Theatres (OT)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 385

Linking of Military Hospitals
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 79

Mandatory Treatment of Poor Patients in

Hospitals
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 179-80
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Medical Facilities in Railway Hospital,
Kota
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 57-58

Need to four-lane N.H. 9 and N.H. 13 in
Sholapur Parliamentary Constituency,
Maharashtra and setting up of
Accident Trauma Centres along the
highways (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 759

Need to provide modern health care
services in Hospitals situated in the
Tea Estates of Assam (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 550

Regional Leprosy Training and Research
Institutes
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 232-36

Setting Up of Regional Cancer Centre at
Shillong
(Deb. 4, Vol. XXX, 21-11-2007)
.Col. 170

Shortage of Medicines in Hospitals
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 124-25

Supply of Food to Patients in Government
Hospitals
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 318

Upgradation of Mental Hospitals
(Deb. 9, Vol. XXX, 28-11-2007)
Col.261-62

Hostek(s)

Renovation of Hostels for _the Students

of Scheduled Tribes
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 65-66

Central Scheme for Boarding and Hostel
Facilities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 59-62



SUBJECT INDEX

Day Care Centres in Hostels for Working
Women
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 84-86

Hostel Facilities for SCs
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 177

Hostels for SC Students
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 147 '

Hostels for ST Students
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 13940

Hostels for Working Women

(Deb. 2, Vol. XXX, 19-11-2007) |

Col. 66-68
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 12-23
Revision in Hostel Scheme for Other

Backward Classes (OBCs)
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 186

Hotek(s)

Budget Hotels
(Deb. 10, Vol. XXX, 29-11-2007)
Col.323-24

Construction of Hotels Near International
Airports
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 112-13

Demand-Supply of Hotel Rooms
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 327-28

Hotels Without Licence in Delhi
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.373-74

Housing

Allocation for Housing
(Deb.. 11, Vol. XXXI, 30-11-2007)

Col. 164-66
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+ Allotment of Houses under Indira Awas

Yojana
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 223-24

Bill for Housing Sector
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 72

Construction of Multi-Storeyed

Apartments for MPs
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 178-79

Design for Houses Constructed under IAY
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 203

Development of Group Housing and
Commercial Projects by the Railways
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 196

Dwelling Units for Urban Poor
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 400-10

Government Plans to Start Housing Index
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 34344

Habitat Infrastructure Plan
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 55

Housing Facilities for Commonwealth

Games )
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 301-02

Houses for the Slums
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 403

Houses for Weaker Sections
(Deb. 6, Vol. XXX, 23-11-2007)
Col.24-28

Housing Construction Companies
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 69-70

Housing Facilities for Urban Areas
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 103-12
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Housing Schemes for Rural Landless

Labour
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 164-65
Interest Rates on Second Home
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 135-36
Labour Housing Scheme
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 304-06
Loan for Builders/Developers
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 145
New Housing Policy
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 147
People without Dwelling Unit
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 229-30
Proposal From UP
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 120-22
Rajiv Ratna Awas Yojana
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 271-72
Self Finance Housing Schemes for Weaker

Sections
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 293

Short Stay Homes Scheme for Women
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 107

Shortage-of Land in Delhi for Residential

Purposes
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 148
Subsidy Scheme for Housing for Urban

Poor
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 175

Time Limit for Construction of Houses
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 199-200
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Utilisation of IHSDP Fund for

Infrastructure
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 32-36

Works under Central Housing Scheme
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.281-83

Housing and Urban Development
Corporation Limited

Loans by HUDCO to Jharkhand
(Deb. 6, Vol. XXX, 23-11-2007)
Col.311-12

Private Consultants in CPWD, DDA and

HUDCO
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 267-68

Project in Bihar through HUDCO

Assistance
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 249
Human Rights

Constitution of Human
Commission in States
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 399401

Suggestion on Violence in Police Custody
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 16769

Violation of Human Rights by Police

Personnel
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 303
Human Trafficking

Missing Persons
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 356-68

Trafficking of Women and Children
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 34245

Hliteracy

Adult Illiteracy
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 332-52

Rights
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Illiteracy Among Youth
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.417-18

Illiteracy in India
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 40203

Import(s)

Ban on Import of Prawns
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 449-52

Duty on Import of Petroleum
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 187-88

Export and Import of Commodities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 217

Export-Import
(Deb. 8, Vol. XXX, 27-11-2007)
Col.278-79

Import of Agro Products
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 135

Import of Bad Quality Apples from
America
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 334-35

Import of Cement
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 202-04

Import of Cheap Agricultural Products
(Deb. 8, Vol. XXX, 27-11-2007)
Col.435-46

Import of Component for Bilaspur Power
Project
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 398-99

Import of Fish
(Deb. 3, Vol. XXX, 20-11-2007)
Col.473-78
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.219
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Import of Flour
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 312

Import of Food Items without Prescribed

Checks
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 266

Import of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 56-58
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 176

Import of Gold
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 228

Import of Goods from China
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 326-28

Import of LNG from Qatar
(Deb. 1, Vol. XXX, 15-11-2007)
Col.7-8

Import of Mercury
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 83

Import of Oilseeds
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 44849

Import of Paim Oil
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 39
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 298-99

Import of Pepper, Cardamom and Rubber
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 191-92

Import of Pulses
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 223-25

Import of Sandalwood
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 353-54
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Import of Seeds
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 197-200

Import of Steel Scrap
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 103-04

Import of Textile Machinery
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 211-12

Import of Waste
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 282-83

Import of Wheat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 159-61

Increased in Dependence on Import of
Crude Oil
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 86-87

Loss of Imported Wheat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 113

Qil Imports
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 321-23

Pre-Import Inspection of Vaccines
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 57-58

Quota for Importing Marble Blocks
(Deb. 8, Vol. XXX, 27-11-2007)
Col.98

Sugar Import
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 225-26

India Tourism Development Corporation -

ITDC Hotels in the Country
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 328-30

Sale of ITDC Hotels
(Deb. 10, Vol. XXX, 29-11-2007)
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Indian Airlines

Air Services of IA
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 180-81

Col. 199-200

Emergency Landing due to Technical
Snags
(Deb. S5, Vol. XXX, 22-11-2007)
Col. 137

Employees of Merged Airlines
(Deb. 10, Vol. XXX, 29-11-2007)
Col.9495

Loss Suffered by Indian Airlines
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 169

Merger of IA and Al
(Deb. 5, Vol. XXX, 22-11-2007)
Col.204-05

Indian Bureau of Mines

Study of Indian Bureau of Mines on
Asbestos
(Deb. 8, Vol. XXX, 27-11-2007)
Col.230-31

Indian Coffee Board

Need to include Khadi and Village
Industries Commission and Indian
Coffee Board in the terms of reference
of Sixth Central Pay Commission
(MUR 377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 321

Indian Council of Agricultural Research

Handover of Institute to ICAR
(Deb. 2, Vol. XXX, 19-11-2007)
Col.347

Official Language Cadre
(Deb. 7. Vol. XXX, 26-11-2007)
Col. 82-84

Recommendations of ICAR
(Deb. 2, Vol. XXX, 19-11-2007)
Col.486-87
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Indian Council of Social Science
Research

Implementation of Recommendations on
ICSSR
(Deb. 8, Vol. XXX, 27-11-2007)
Col.266-67

Indian Drugs and Pharmaceuticals
Limited

Revival of IDPL and HAL
(Deb. 5, Vol. XXX, 22-11-2007)
Col.275-76

Indian Economy

Decline in Industrial Growth Rate
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.276-77

Economic Growth in Six Core Sectors
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 153-54

Effects of Interest Rate on Economy
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.415-17

Growth of Economic Development
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 230 :

Making Indian Economy Strong
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 152

Rate of Growth of Various Sectors
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 123-24

Threat to Indian Economy
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 107-08

Indian Farmers Fertiliser Co-operative
Limited

Need to resolve the issue of concession/

subsidy claimed by IFFCO on purchase
of surplus Ammonia from Oman India
Fertilisers Company Limited (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.414-15
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Indian Institute of Corporate Affairs
Setting up of Indian Institute of Corporate
Affairs
(Deb. 6, Vol. XXX, 23-11-2007)
Col.277-78

Indian Institute of Management

Review of Functioning of IIMs
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 254-55

Indian Institute of Technology

Foreign Students in IITs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 235

MoU signed by IIT, Kanpur
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 251

Need to open an LLT. in Patna, Bihar
from the academic session 2008-09
(MUR377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526

Need to set up an Indian Institute of
Technology at Palakkad in Kerala

(MUR377)
(Deb. 7, Vol. XXX, 26-11-2007)

Col.499
Opening of IITs
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 51-58
Teacher-Student Ratio in IITs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 204-06
Indian Oil Corporation Limited
Backlog of SCs/STs in IOC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 165-66
Closed Oil Depot of Indian Oil and Bharat

Petroleum
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 16263
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Losses of Subsidiary Company of I0C
(Deb. 10, Vol. XXX, 29-11-2007)

Col.336

Minor Legal Heirs
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 9798

Need to reopen Indian Oil Corporation
depot in Forbesganj, district Araria,

Bihar (MUR 377)
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 320-21

Pre-paid Cards for Fuel
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 24243

Setting up of a Refinery in Turkey by 10C
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 160

Training of Officers of Indian Ofl

Corporation
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 248-50
Indian Space Research Organisation

Compulsory Working in ISRO by Students
(Deb. 4, Vol. XXX, 21-11-2007)
Col.488-89

Edusat Scheme of ISRO
(Deb. 5, Yol. XXXI, 05-12-2007)
Col. 223-24

Study in Glaciers Conducted by ISRO
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 88-89

Indira Awas Yojana

Allocation of Additional Fund from IAY
in Flood Affected Areas
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 102-03

Allotment of Houses under Indira Awas
Yojana
(Deb. 6, Vol. XXX, 23-11-2007)
Col.223-24
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Design for Houses Constructed under IAY
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 203

Plantation in Villages under IAY
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 76

Sanitation Facility for Houses under IAY
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 178

Violation of Provisions for Natural

Calamity Fund under IAY
(Deb. 6, Vol. XXX, 23-11-2007)

Col.271-72
Indirs Gandhi Rashtriya Udan Academy
Management of IGRUA
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 264
Industrial Training Institute
National Steering Committee
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 177-79

New Courses in industrial Training

Institutes
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 466-69

Upgradation of Industrial Training

Institutes
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 55

Industry(s)

Centres of Excellence
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 182

Decline in Industrial Growth Rate
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.276-77

Declining Industrial Growth
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 219-22

Disinvestment in Mining Industry
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.432-33
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Establishments of Industrial Units
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 33640

Exemption from Cost Audits
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 146

FDI in Industries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 1-6

Growth Centres
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 150-60

Growth of Industrial Sector
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 160-63

Increase in Number of Shifts
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 238

Industrial Corridor Projects
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 117-19

Industrial Infrastructure Upgradation
Scheme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 376-79

Industrial Park Scheme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 269-70

Interest Free Loan to Industrial Backward
Districts
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 396-98

Modernisation of Traditional Industries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 163

Naticnal Commission for Enterprises in

Unorganised Sector
(Deb. 8, Vol. XXX, 27-11-2007)
Col.216-18

Pending Industrial Projects
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.265-66
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Revenue from Carbon Credits
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 187

Rural Industries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 84-90

Scheme of Fund for Regeneration of
Traditional Industries
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 197-200

Setting Up of Industrial Clusters
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 433-35 '
Sick Industries
(Deb. 3, Vol. XXX, 20-11-2007
Col. 34-38 :

Special Incentive for Industrial

Infrastructure
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 86-87

Workers of Closed Industrial Units in Dethi
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 185-86

Infiltration

Electronic Alarm System for Detection of

Infiltration
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 118

Infiltration in Jammu and other Areas
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 354-56

Installing Cameras at Borders
(Deb. 14, Vol. XXXI, -04-12-2007)
Col. 404

Inflation

Calculation of Rate of Inflation
(Deb. 17, Vol. XXXI, 07-]2-2007)
Col. 283

Committee on Price Rise
(Deb. 7, Vol. XXX, 26-11-2007)
Col.423
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Consumer Price Index
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 8792

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 181-92

Difference in Retail and Wholesale Price
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 346-50

Inflation
(Deb. 6, Vol. XXX, 23-11-2007)
Col.273-75

Report on Price Rise
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 226-27

Rise in Price of Consumer Items
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 93-99

WPI and Inflation
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 14446

Information Technology

Assistance for IT Companies
(Deb. 7, Vol. XXX, 26-11-2007)
Col.243 .

Development of IT in Indian Languages
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.410-13

Development of IT in Rural Areas
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 34243

L.T. Professionals
(Deb: 13, Vol. XXXI, 03-12-2007)
"h Col. 34243

Improvement of Guality of Engineers
" (Deb. 8, Vol. XXX, 27-11-2007)
Col. 89-90

Information Technology Institutes
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 155-56

Investments Potential of IT Industry in

NER
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 118-21

|
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Labour Welfare Measures in I'T Sector
(Deb. 7, Vol. XXX, 26-11-2007)
Col.373

Number of Employees in IT Sector
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.428-30

Progress of IT Companies
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 68

Promotion of IT in Orissa
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 177

Rural Information Technology Network
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 14041

Safety and Security of .T. Employees
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 195-96

Semi-conductors Manufacturing Units
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 137-38

Setting up of I.T. Parks/Centres
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 150

Setting up of Information Technology

Institute
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 77-78

Setting up of IT Investment Sector
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 312

Setting up of STPI
(Deb. 7, Vol. XXX, 26-11-2007)
Col.311-14

Task Force on IT and IT-Related Services
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 408-09

Infrastructure

Committee on Infrastructure
(Deb. §, Vol. XXX, 22-11-2007)

Col. 294
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Development of Infrastructure Sector
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 1-6

ECB Norms for Infrastructure Projects
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 137

External Borrowing for Infrastructure
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 306

Infrastructure Projects
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 129-31

Investment in Infrastructure Development
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 197

Plan for Improving Infrastructure
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 289-90

Rural Infrastructure Development Fund
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 201

Slow Progress of Infrastructure Projects
(Deb. 9, Vol. XXX, 28-11-2007)
Col.233-34

Special Purpose Vehicle
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 113-14

Status of Infrastructure Sector to Steel
Sector
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 246

Urban Infrastructure Project in North East
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 324-25

Utilisation of IHSDP Fund for

Infrastructure
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 32-36

Institute of Hotel Management

Institutes of Hotel Management
(Deb. 16, Vol. XXXI, 06-12-2007)

Col.271-73
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Instrumentation Limited

Merger of Instrumentation Limited
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 235-36

Insurance

Aam Aadmi Beema Yojana
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 262

Committee on Crop Insurance
(Deb. 13, Vol. XXXI1, 03-12-2007)
Col. 332-33

Crop Insurance Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 487-88

Farmers Insurance Income Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col.450-51

FDI in Insurance Sector
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 458

Fire Insurance
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 73

General Insurance by SBI
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 124-25

Health Insurance Policy
(Deb. 6, Vol. XXX, 23-11-2007)
Col.36-37

Health Insurance Scheme
(Deb. 6, Vol. XXX, 23-11-2007)
Col.278-79

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 146

Insurance Claims of Flood Victims in
Maharashtra
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.244

Insurance Cover for Girl Child
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 405
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Insurance for Rural People
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 56-57

Irregularities in Health Insurance
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 140-41

Irregularities in Motor Vehicle Insurance
Claims Settlement
(Deb. 17, Vol. XXXI, 07-12-2007)
€ol. 132

Lapse of LIC Policies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 189

Law Regarding Professionals
(Deb. 11, Vol. XXXI, 30-11-2007)
Col 109

Livestock Insurance Scheme
(Deb. 7. Vol. XXX, 26-11-2007)
Col. 75

‘Medi~Claim Policy by NBCC
(Deb. 17, Vol. XXXI, 07-12-2007)
Col67-68

Payment of Insurance Amount
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.209

Private Insurance Companies _
(Déb. 6, Vol. XXX, 23-11-2007)
Col. 14142

Rajiv Gandhi Shilpi Swasthya Bima Yojana
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.413-15

Rehabilitation and Health Insurance for
Textile Workers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 44648

Relaxing Norms for Health Insurance
(Deb. 17, Vol. XXXI1, 07-12-2007)
Col. 168

Seed Insurance
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 321

LOK SABHA

Vacant Posts in Banks/Insurance
Companies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 383

Weavers Health Insurance Scheme
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 354-55

Insurance Regulatory and Development
Authority

Insurance Regulatory ahd Development
Authority
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 161-62

Review of the Functioning of IRDA and
SEBI ‘
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 136

Integrated Child Development Services

Integrated Child Development Services

(ICDS) Scheme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 349-50

Integrated Child Development Services

Scheme .
(Deb. 6, Vol. XXX, 23-11-2007)

Col. 353-62
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.3-11

Malnutrition in Tribal Areas
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 247-54

World Bank Sponsored Nutrition
Projects
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 201-02

Integrated Housing and Slum
Development Programme
Utilisation of IHSDP Fund for

Infrastructure
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 32-36



SUBJECT INDEX

Integrated Rural Energy Programme
IREP ,
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 175-77

Intellectual Property Rights

Need to undertake measures to increase
the Intellectual Property Rights fillings
by India(MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 415

Inter-State Council

Inter-State Council
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 75

Internal Security

Internal Security (DUR 193)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 421-59

International Border

Clearance at Borders
(Deb. 8, Vol. XXX, 27-11-2007)
Col.361-62

Installing Cameras at Borders
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.404

Land Dispute at Indo-Bangladesh Border
(Deb. 3, Vol. XXX, 20-11-2007)

Col.370-71
International Labour Conference

Statement on Convention No. 187 and
Recommendation No. 197 concerning
the Promotional Framework for
Occupational Safety and Health
adopted by the International Labour
Conference at its 95th Session held in
Geneva, in June, 2006
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 460

International Labour Organisation

Declaration on Fundamental Principles

and Right at Work
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 78

109

ILO Project for Creation of Employment
Opportunities
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 287-89

International Monetary Fund

Poverty Alleviation Measures by IMF and
World Bank
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 73-74

Internet

Anti-Spam Law
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 76

Booking of Railway Tickets on Internet
(Deb. 16, Vol. XXXI,; 06-12-2007)
Col. 150-51

Closure of Broadband Service
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 220-22

Internet Protocol Television
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 55-56 _

Law Relating to Internet Service Provider
(Deb. 7, Vol. XXX, 26-11-2007)
Col.210-15

Setting up of Cyber Cafes
(Deb. 7, Vol. XXX, 26-11-2007)
Col.209

Investment

Foreign Investment in Steel Sector
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 4849

Increase in the Domestic and Foreign
Capital Investment
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 4345

Industrial Investment
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 242-50

Invest India Savings and Income Survey
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 227-28
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Investment by MTNL
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 241

Investment by Non-Resident Indians
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 99-102

Investment of Profit within Country by
Foreign Banks and Companies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 181

Investment Proposals from NRIs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 108

Manufacturing Investment Region Policy
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 30506

New Fertilizer Investment Policy
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 24749

North East

Opportunities
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 38891
Private Investment in Technical and

Higher Education
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 44647

Iran

Expenditure incurred on Indo-Iran Gas
Pipeline
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 101-02

Indo-Ifan Co-operation in Power Sector
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 285

Indo-Iran Gas Pipeline
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 4445
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 292-93

Indo-Iran Gas Pipeline Project
(Deb. 9, Vol. XXX, 28-11-2007)
Col.338-39

India Investments
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Iran Gas Pipeline Project
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 156

US Sanctions Imposed on Iran
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 179

Irrigation

Benefits to Drought Areas Due to Sardar
Sarovar Project
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 34041

Census of Irrigation Projects
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.243-44

Development of Irrigation
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 18-34

Diversion of Excess Water
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 302-08

Gosikhurd Irrigation Project
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 181

Inclusion of Gosikhurd Irrigation Project

as National Project
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 166-67

Irrigated Agricultural Land
(Deb. 2, Vol. XXX, 19-11-2007)
Col.369-76

Kanbhar Irrigation Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 377

Micro Irrigation
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 102-05

NABARD Assistance for Irrigation

Projects
(Deb. 7, Vol. XXX, 26-11-2007)

Col.61-62



SUBJECT INDEX

Need to embark on ‘Kanhar Irrigation
Project’ in'Jharkhand (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 416

Need to expedite the completion of Konar
Canal Irrigation Project in District
Koderma, Jharkhand (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 528

Need to install tubewells in Bundelkh-
and region of Uttar Pradesh facing
acute shortage of water for irrigation
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 495

Need to provide three phase power supply
for irrigation purpose under Rajiv
Gandhi Gramin Vidyutikaran Scheme

(MUR377)
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 500

Safety of Dams
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 164-68

Sardar Sarovar Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 330-31

Scarcity of Water for [rrigation
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.427-28

Special Package for Digging of Wells
(Deb. 2, Vol. XXX, 19-11-2007)
Col.223

Subarnarekha Project
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 177-78

Isracl

Indo-Israel Defence Deal
(Deb. 7, Vol. XXX, 26-11-2007)
Col.413

Procurement of Rail Security System from

Israel
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 140

11

Jail(s)

Deployment of Tamil Nadu Police at Tihar
Jail
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 82

Jail Reforms
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 310-27

Pilot Project for Central Jail
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 332-34

Recommendation of NHRC on Jail
Conditions
(Deb. 14, Yol. XXXI, 04-12-2007)

Col. 330-32

Release of Life Convicts
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 133-34

Setting up of Administrative-Reforms
Institute for Jail Administration
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 175

Jal Grahan Yojana

Need to release funds for ‘Jal Grahan
Yojana’ in Udaipur district, Rajasthan
(MUR377)
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 321

Jammu and Kashmir

Assistance from Asian Development Bank
for Power ProjectinJ & K
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 126

Baglihar Power Project
(Deb. 6, Vol. XXX, 23-11-2007)
Col.237-38

Dossier on Terrorism in Jammu and
Kashmir
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 285-86
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Improvement of NH in J&K and
Pondicherry
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 79-84

Infiltration in Jammu and other Areas
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 354-56

Killing of Hindus in J&K
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 285

Killing of own Colleague by Personnel of
PMF ’
(Deb. 3, Vol. XXX, 20-11-2007)
Col.477-79

Need to conduct a special recruitment drive

" in Akhnoor, Jammu and Kashmir for

recruitment of youths in Defence and
Para Military Forces (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 520

Need to extend the construction of
1] Jhampur-Baramulla railway line to
Kupwara in Jammu and Kashmir
(MUR377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 525-26

Pollution Free Transport System
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 96-97

Proposals for Jammu and Kashmir for
Welfare of Fishermen
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 289-92

Recruitment of Pakistanis in Government
Jobs in Jammu and Kashmir
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 393 i

Safeguards against Grenade and IED
Explosives
(Deb. 3, Vol. XXX, 20-11-2007)
ol 242
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Status of Deemed University to CIBS, Leh
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 125-26

Surrender and Rehabilitation of Militants
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14244

Threats to Non-Kashmiris in J&K
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.91-92

Udhampur-Baramulla Rail Line
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 254-55

Uranium Found in Ladakh
(Deb. 9, Vol. XXX, 28-11-2007)
Col.237-38

Jan Kerosene Pariyojana

Jan Kerosene Pariyojana
(Deb. 1, Vol. XXX, 15-11-2007)
Co!.171-73

Janani Suraksha Yojana

Chiranjeev Yojana and Janani Suraksha
Yojana
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 386-87

Janani Suraksha Yojana -
(Deb. 4, Vol. XXX, 21-11 2007)
Col. 33940

Japan

Currency Swap Agreement
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 23940

Industrial Corridor Projects
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 117-19

Jatropha

Assistance for Jatropha Plantation

(Deb. 11, Vol. XXXI, 30-11-2007‘)‘

Col. 20-25

Renewal Mission

Achievements under JINNURM
(Deb. 6, Vol. XXX, 23-11-2007)
Col.4060 |

Jawaharlal Nehru Naﬂout,ﬂthn -
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DPR under INNURM for Maharashtra
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 391-402

Implementation of INNURM
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 177-79

Inclusion of Cities under INNURM
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 200-04

Matching Amount under INNURM
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 366

Need to include Aurangabad under
Jawahar Lal Nehru National Urban
Renewal Mission (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 387-88

Need to include Mirzapur in Uttar Pradesh
under Jawahar Lal Nehru National
Urban Renewal Mission (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 549

Need to start developmental work in Patna

- and Bodhgaya under Jawahar Lal
Nehru National Urban Renewal
_Mission (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54849

Proposal under INNURM from Assam
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.453-54

Safer Transport System under INNURM
(Deb. 17, Vol.. XXXI, 07-12-2007)
Col.56

Target in Respect of Urban Development
under JINNURM
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 142-46

Jharkhand

Assistance to Non Governmental

Organisation
(Deb. 9, Vol. XXX 28-11-2007)

Col. 332-33

I3

Binda Colliery at Bhandaria
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 171

BSNL Tower
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 109-10

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 30001

Daltonganj Airport
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 248

Growth Centres
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 150-60

Kanhar Irrigation Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col.377

Loans by HUDCO to Jharkhand
(Deb. 6, Vol. XXX, 23-11-2007)
Col.311-12

Metro Rail for Jharkhand
(Deb. 11, Vel. XXXI, 30-11-2007)
Col. 252

Nagwan Airports
(Deb. 1, Vol. XXX, 15-11-2007)
Cal. 166

Naxal Activities
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 178-79

Need to embark on ‘Kanhar Irrigation
Project’ in Jharkhand (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.416

Need to expedite the completion of Konar
Canal Irrigation Project in District
Koderma, Jharkhand (MUR 377)
.(Déb. 2, Vol. XXX 19-11-2007)
- Col. 528 :

Need to monitor and augment Banking
Setvices in Santhal Parganas,
Jharkhand (MUR 377) )
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417
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Need to release funds for Rajiv Gandhi
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Judicial Reforms

Gramin Vidyutikaran Yojana in Ramgarh | Release of Life Convicts

& Hazaribagh districts of Jharkhand

(MUR377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 515-16

Need to stop outsourcing of services in
Eastern Coalfields Ltd. and implement
community development schemes for
the welfare of the workers engaged in
Raj Mahal Lalmatia Project in
Jharkhand (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 764-65

New Railway Line in Chhattisgarh and
Jharkhand
(Deb. S, Vol. XXX, 22-11-2007)
Col.271-72

Opening of LPG Agencies in Jharkhand
(Deb. 5, Vol. XXX, 22-11-2007)
Col.227

Outstanding Funds of Jharkhand Towards
the Railways
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 88-89

Prospecting Licence for Iron-Ore
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.244

Ram Setu Stones
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 69-70

RGGVY
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 67-68

Supply of Kerosene Oil to Jharkhand
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 53-55

Swindling of funds under Rural
Development Schemes
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 360-61

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 133-34

Judiciary

Compensation regarding Delay in Justice
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 55-56

Construction in Violation of Court Order
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 124

Development of Infrastructure for
Judiciary in Tamil Nadu
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 350-51

Faith of people in Judiciary
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 127-28

Filing of Property Return by Judges
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 68-69

Need for harmonious functioning of three
organs of State — Legislature,
Judiciary and Executive (DUR 193)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 551629

Operation of Foreign Law Firm in the
Country
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 154

Protection of Witnesses
(Deb. 3, Vol. XXX, 20-11-2007)
Col.212-13

Salaries of Judicial Officers
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 269

Strengthening Legal System
(Deb. 6, Vol. XXX, 23-11-2007)
Col.416-17

Vacant Posts of Judges
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.2-9



SUBJECT INDEX

Jute

Closed Jute Mills
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 368-72

Jute Advisory Board
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 352-55

Karnataka

Review of Norms for Expenditure under
CRF
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14445

Abolition of Devadasi Practice
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 255

Air Services from Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 177-78

Auto and Food Cluster Project in
Karnataka
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 296-97

Bangalore Metro Project
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 138-39

Banneraghatta Biological Park
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 107

CBI Coordinstion with Karnataka Police
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 238-39

Coal Blpcks to Bellary Power Project
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 160-61

Compensation Package regarding
Bangalore Metro Rail
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 153-54

Construction of Bellary-Hospet Road in

Karnataka
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 298
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Creation of Buffer Zone in Belgaum,
Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 335

Delay in Bangalore Metro Rail Project
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 113

Depletion of Bamboo Forest
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10102

Development of Airports in Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 175-77

Doordarshan and FM Studio in Karnataka
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14749

Economic Backwardness of Weavers
Community
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 335-36

Elected Members in Panchayati Raj

Institutions
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 74-78

Establishment of Postal Office
(Deb. 2, Vol. XXX, 19-11-2007)
Col.313

Fishermen Development Rebate on HSD

Oil
(Deb. 13, Vol. XXXI, 03-12-2007)

Col.213-14

Flow of Flights in Bangalore Airport
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.270

Fodder Development in Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 208

Food Processing Industries in Karnataka
(Deb. 1, Vol. XXX, 15-11-2007)
Col.93-98

Funds for-Schemes
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 362-63
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Funds from Asian Development Bank
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.6-7

Harihar Railway Stations
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 57

Increase of Plan Outlay
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 27677 ‘

Krishi Shramik Samajik Suraksha Yojana
{Deb. 7, Vol. XXX, 26-11-2007)
Col. 308-10

Loan Under PMRY
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 89-91

LPG Based Community Kitchens
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 74-75

Mobile Tower in Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 207

Nanotechnology €entre
(Deb. 6, Vol. XXX, 23-11-2007)
Col.37-39

Need to enhance annual allocation of
funds for doubling of railway line
between Ramanagaram-Mysore
(MUR377)

(Peb. 2, Vol. XXX, 19-11-2007)
Col.519-20

Need to modernize Belgaum Airport in
Karnataka (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.411-12

Negd to re-schedule-and reduce the travel
timings of “Rani Chennamma Express”
between Bangalore & Belgaum
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 49596

LOK SABHA

Need to release Central assistance for
providing relief and rehabilitation to
the flood-affected people in Karnataka
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.318-19

Need to sanction new railway projects in
Karnataka (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 49293

New Railway Line between Satyamangla
and Bangalore
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 242

New Railway Tracks in Karnataka
(Deb. 10, Vol. XXX, 29-11-2007)
Col.292

Non-Presence of Route Maps
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 114

Passenger Train between Bangalore and
Mangalore
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 78-79

Passenger Train between Harihar and
Birur
(Deb, 10, Vol. XXX, 29-11-2007)
Col. 76-77

Plight of Employees in Garment Industries
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 64

Power Generation from Almati Dam
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 189

Proposal for Youth Festivals/Programmes
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 180-81

Protection of Monuments in Bagalkot,

Karnataka .
(Deb. 10, Vol. XXX, 29-11-2007)
Col.177-78



SUBJECT INDEX

Rail Connectivity of Mysore
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 111-12

Railway Projects in Karnataka
(Deb. 10, Vol. XXX, 29-11-2007)
Col.83-84.
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 285-93

Recognition under NCTE
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 74-75

Regional Science Centre Pilikula

Mangalore
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 55
ROB/RUB in Karnataka

(Deb. 16, Vol. XXXI, 06-12-2007).

Col. 13940

Scheme for Distribution of Foodgrains
(Deb. 2, Vol. XXX, 19-11-2007)
Col.312-13

Setting up of Handicrafts Complexes
(Deb. 7, Vol. XXX, 26-11-2007)
Col.297

Sound and Light Shows
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 204-05

Statutory Resolution Re: Approval of
Proclamation by President in Relation
to the State of Karnataka(Res.)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 502-16

Stoppage of Passenger Train at
HuchRavvanchalli Village
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 164

Sugarcane Prices

(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 95

Terrorist Threat to Karnataka
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 34344
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Trade Fair
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 261-76

Kendriya Bhandar

Approval of the General Budget of
Societies
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 452-53

Kendriya Vidyalaya

Coupons for Admission in Kendriya
Vidyalayas
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 385-86

Leasing of Swimming Pools of Kendriya
Vidyalayas
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.287-88

Need to open Kendriya Vidyalayas in
district Kaushambi, Uttar Pradesh

(MUR 377) .
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 534

Opening of Kendriya Vidyalayas
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 187-88

Opening of New Kendriya Vidyalayas
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 429-32

Kendriya Vidyalaya Sangathan

Irregularities in KVS
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 144

Kenya

Loans to other Countries
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 389-90

Kerala

Bud Root Disease in Coconut
(Deb. 2, Vol. XXX, 19-11-2007)
Col.301-02
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Cancellation of Flights from Calicut
(Deb. 5, Vol. XXX, 22-11-2007)
Col.277-78

Cargo Operations at Thiruvananthapuram
Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 91

Development of Tourism in Kerala
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 115-16

Excavation and Drilling in Cochin-High
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 85

Import of Fish
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.219

Inclusion into the List of Scheduled
Tribes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 159-60

Increase in Cancer Cases
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 170-71

Introduction of Suburban Trains in Kerala
(Deb. 1, Vol. XXX, 15-1 1-2007)
Col.85-86

Kannur Airport
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 70-71

Need to augment operation of direct flights
between Calicut (Kerala) and Gulf
Countries (MUR 377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 331

Need to construct a new bridge at
Dharmadam-Muzhappilangad on N.H -
17 in Kannur district, Kerala(MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
*Col. 761-62

Need to declare Erumeli in Kerala as a
National Pilgrim Centre (MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.333-34

LOK SABHA

Need to evolve proper mechanism to
provide relief to the coconut growers
in Kerala distressed due to adverse
market situations (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 525

Need to expedite the construction of
Quilon (Kollam) by-pass in Kerala
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356

Need to expedite the construction of
Thalassery-Mahe by-pass in Kerala
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 513

Need to grant Swatantra Sainik Samman
Pension to the survivors of freedom
struggle in Kerala (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385-86

Need to include the fishermen
communities of Kerala in the list of
Scheduled Castes (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.523-24

Need to provide road connectivity from
Thuravoor on N.H.-47 to Main Central
Road in Kerala under Central Road
Fund Project(MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 525

Need to set up a Cashew Board with
headquarters in Kochi, Kerala
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 550-51

Need to set up an Indian Institute of
Technology at Palakkad in Kerala
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 499

NH Project on BOT Basis in Kerala
(Deb. 4, Vol. XXX, 21-11-2007)
Col.311
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Planning at Grass-Root Levels by the
Panchayats
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 13-21

Railway Facilities for Sabarimala
Pilgrimage in Kerala
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 145

Regional Research Centres for Ayurveda
(Deb. 9, Vol. XXX, 28-11-2007)
Col.95

Setting up of a National Marine Police
Academy
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 170

Shortage of LPG
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 29-34

Thiruvananthpuram Airport
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 186-87

Voting Right
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 114-15

Kerosene

Adulteration in Petrol, Diesel and
Kerosene
(Deb. 1, Vol. XXX, 15-11-2007)
Col.9-10

Allocation of Kerosene and LPG to States
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 72-80

Blackmarketing of Kerosene
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 171-73

Distribution of Kerosene
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 100-02

Import of SKO/Kerosene
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 65-66
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Kerosene for Printing Press
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 102

Prices of Diesel, Petrol, Cooking Gas and
Kerosene
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 146-50

Shortage of Kerosene in Maharashtra
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 77-79

Subsidy on LPG/Kerosene Oil
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.4-6

Supply of Kerosene Oil to Jharkhand
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 53-55

Kerosene Lamp

Energy Efficient Kerosene Lamps
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 427

Khadi and Village Industries
Commission

Achievement of Target by KVIC
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 189-204

Allocation for Khadi and Village Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col.418-20

Collaboration of KVIC with Big Industrial

Houses
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 302-03

Khadi Sales Outlets
(Deb. 8, Vol. XXX, 27-11-2007)
Col.231-33

Modernisation of Khadi and Village
Industry Training Centres
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.296-302
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Need to include Khadi and Village

Industries Commission and Indian
Coffee Board in the terms of reference
of Sixth Central Pay Commission
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 321

Public Private Partnership in Collaboration
with KVIC
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 113

Quality Product of KVIC
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 394-95

Trade Fair
(Deb. 3, Vol. XXX, 20-11-2007)
Col.261-76

Khadi and Village Industry(s)

Khadi Institutions
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 29596

Production of Khadi
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 235-37

Workshed Scheme
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 453-54

Khadi Karigar Janashree Bima Yojana

Khadi Karigar Janashree Bima Yojana
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 388-92

Kisan Credit Card

Kisan Credit Cards
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 127
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.272-74

Kisan Sahayak Kendra Scheme

Kisan Sahayak Kendra Scheme
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 131-33

LOK SABHA

Kishori Shakti Yojana

Kishori Shakti Yojana
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 96-97

Knowledge City

Establishment of Knowledge City
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 160

Krishi Vigyan Kendra

Krishi Vigyan Kendra
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 20809
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.379-86

Kutir-Jyoti Yojana

Kutir-Jyoti Yojana under Tribal Sub Plan
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 397

Kuwait
Arrest of Indian by Kuwaiti Government

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 126

Compensation for Kuwait War Victims
(Deb. 4, Vol. XXX, 21-11-2007)
Col.298-99

Labour(s)

Amendment in Labour Laws
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 228-29

Assistance to Workers Deported from Gulf
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 364-65

Committee on Contract Labour
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 164-65

Declaration on Fundamental Principles
and Right at Work
(Deb. 7. Vol. XXX, 26-11-2007)
Col. 78

Demand of Indian Workers Abroad
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 324
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Economic Security to the Workers of
MITCO .
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 14647

Exploitation of Employees by Banking and
Insurance Companies
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 247

Exploitation of Employees in Unorganised
Sectors
(Deb. 7, Vol. XXX, 26-11-2007)
Col.230

Female Workers in Coal Sector
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 179-82

Grievances of Textile Workers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 23940

Housing Schemes for Rural Landless
Labour

(Deb. 2, Vol. XXX, 19-11-2007) |

Col. 164-65

Implementation of Labour Laws in
Companies
(Deb. 11, Vol. XXXI,-30-11-2007)
Col.24142

Increase in Bonus Limits
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 76-77

Indian Workers in Gulf
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14445

Krishi Shramik Samajik Suraksha Yojana
(Deb. 7, Vol. XXX, 26-11-2007)
Col.308-10

Labour Housing Scheme
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 304-06

Labour Laws in Textiles Industry
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 376-77
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Labour Problems
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 226-27

Labour Welfare Measures in IT Sector
(Deb. 7, Vol. XXX, 26-11-2007)
Col.373

Minimum Wages for Maids/Nurses in
Overseas Countries
(Deb. 9, Vol. XXX, 28-11-2007)
Col.215-16

National Floor Level Minimum Wages
(Deb. 7, Vol. XXX, 256-11-2007)
Col.225-26

Need to stop outsourcing of services in
Eastern Coalfields Ltd. and imp)ement
community development schemes for
the welfare of the workers engaged in
Raj Mahal Lalmatia Project in
Jharkhand (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 764-65

Pending Industrial Cases
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.355-57

Regularisation of Daily Wagers
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 150

Rehabilitation and Health Insurance for
Textile Workers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 44648 )

Rehabilitation of Bonded Labourers
(Deb. 7, Vol. XXX, 26-11-2007)
Col.287-90

Rehabilitation of Employees Affected by
Sealing of Industrial Units
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 252

Study on Problems of Labourers
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 233
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Temporary Employees in Public and
Private Sectors
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 502-06

Textiles Workers Relief Fund Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 70-71

Upliftment of Construction Workers
(Deb. 13, Vol. XXXI, 03-12-2007)
 ©ol. 64-66

Wage Parity
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 305-06

Wages to Agricultural Labourers
(Deb. 7, Vol. XXX, 26-11-2007)
Col.6-14

Welfare Scheme for Tobacco Workers
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 251-52

Welfare Scheme for Unorganised L.abour
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 472-74

Workers in Retail Sector
(Deb. 13, Vol XXXI, 03-12-2007)
Col. 280-82

Workers of Closed Industrial Units in Delhi
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 185-86

Lake

National Lake Conservation Plan

(Deb. 9, Vol. XXX, 28-11-2007)

Col. 141

Pending Lake Conservation Projects
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 255-56

Lakshadweep

Inter-Island Connectivity
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.276-77

_ Land Reforms

Committee on Land Reforms
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 84

LOK SABHA

Language(s)

Bhasha Samman Award
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 71-72

Grants for development of Tamil and
Kannada Languages
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 251

Hindi In Science Express
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.98-101

Need to confer the status of a classical
language to Kannada (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col.511-12

Need to confer the status of a classical
language to Kannada (MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 382-83

Need to include ‘Angika’ language in the
Eighth Schedule to the constitution
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54445

Need to include ‘Bhojpuri’ language in the
Eight Schedule to the Constitution
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 523-24

Preservation of Languages
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 309

Preservation of Minor Languages
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.40102 °

Revival of Sanskrit Language
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 327

Leather

Export of Leather
(Deb. 8, Vol. XXX, 27-11-2007)
Col.252-53
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Leather Clusters
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 374-78

Legislature

Need for harmonious functioning of three
organs of State — Legislature,
Judiciary and Executive (DUR 193)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 551629

Liberhan Commission

Liberhan Commission
(Dzb. 3, Vol. XXX, 20-11-2007)
Col. 280

Library
Promotion of Rural Libraries

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 22-38

Life Insurance Corporation of India

Commission for LIC Agents
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 44344

Lapse of LIC Policies
(Deb. 17, Vol XXXI, 07-12-2007)
Col. 189

Life Insurance Corporation
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 156

Mismanagement in LIC
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 389

Welfare Measures for LIC Agents
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 9798

Liquefied Natural Gas

Import of LNG from Qatar
(Deb. 1, Vol. XXX, 15-11-2007)
Col.7-8

LNG Terminal at Vallarpadam
"(Deb. 4, Vol. XXX, 21-11-2007)
Col. 231-32
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Supply of LNG for Dabhol Plant
(Deb. 16, Vol. XXXI, 06-%2-2007)
Col. 241

Withdrawal of LPG Subsidy for PAN Card
Holders ‘
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 24546

Liquefied Petroleum Gas

Adulteration in the LPG
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 257-58

Allocation of Kerosene and LPG to States

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 72-80

Artificial Scarcity of LPG -
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 133

Black Marketing of LPG
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 157-59

Commercial Use of Domestic LPG
Cylinders
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 66-68

Cut in LPG Production by Reliance
Industries Ltd.
(Deb. 1, Yol. XXX, 15-11-2007)
Col. 106

LPG Based Community Kitchens
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 74-75

Need to ensure adequate supply of LPG
in Hoshiarpur Parliamentary
Constituency, Punjab (MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 330

Prices of Diesel, Petrol, Cooking Gas and
Kerosene '
(Deb. §, Vol. XXX, 22-11-2007)
Col. 146-50

Sale of Commercial I-PG by Distributors
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 59
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Shortage of LPG
(Deb. $, Vol. XXX, 22-11-2007)

Col. 29-34,198-99

Spurious Gas Cylinders
(Deb. 16, Vol. XXXI, 06-12-2007)
Cal. 4142

Subsidy on LPG/Kerosene Oil
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 4-6

Supply of LPG Cylinders
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 20708

Supply of LPG in the Himalayan States
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 178-79

Liquefied Petroleum Gas Agency(s)

Allotment of LPG Agencies in
Chhattisgarh
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 112-13

Allotment of Petrol Pumps and LPG

Agencies
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 269

LPG Agencies in Rohtak
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 123

Opening of Gas Agencies
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 131-32
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 24344

Opening of Gas Agency in Punjab
(Deb. 10, Vol. XXX, 29-11-2007)
Col.316

Opening of LPG Agencies in Gujarat
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 70-71

Opening of LPG Agencies in Jharkhand
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 227

LOK, SABHA

Opening of LPG Agencies in the Country
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 175-76

Opening of LPG Agencies in U.P.
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 151-54

Opening of LPG Gas Agency in Rajasthan
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 10203

Sale of Gas Stove, Gas Rubber Pipes by

Gas Agencies
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 68-69
Liquor

Involvement of Police in Illegal Liquor
Trading
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.232-33

Literacy

Literacy Programme
(Deb. 14, Vol. XXXI; 04-12-2007)
Col.404-08

Performance of NGOs in Literacy
Campaign
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 55-58 ’

Livestock

Improvement in Quality of Buffaloes
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 71-72

Livestock Insurance Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 75

National Livestock Policy
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 9394

Research on Livestock and Fisheries by

ICAR
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 257



SUBJECT INDEX

Technology Mission for Livestock
Development
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 346

Loans and Advances

Additional Condition for Education Loan
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 223

Agriculture Rural Credit Programme
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.38-39

Change in Conditionalities of World Bank
Loans and ADB Loans
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 4849

Collection of Bad Debts
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 230-31

Credit Facility to Agriculture Sector
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 210-12

Credit Guarantee Fund for Education Loan
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 140

Debt Recovery under RDB Act, 1993
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 138-39

Defaulters of Loans
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 64-65

Disbursal of Farm Loan
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 378-82

ECB Norms for Infrastructure Projects
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 137

Education Loan
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 4244

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 456
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Educational and Loan Facilities to
Minority and Backward Community
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 129-30

External Debt
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 154-55

Foreign Loan for Sarva Shiksha Abhiyan
(Deb. 3, Vol. XXX, 20-11-2007)
Col.219-20

Interest Free Loan to Industrial Backward
Districts
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 396-98

Interest Subvention Scheme
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 204-05

Investigation on Formula One Car Racing
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.49-50

Loan for Builders/Developers
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 145

Loan for Self-employment
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 38792

Loan to Consumers/Farmers in Rurat Areas
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 39

Loan to Small Farmers
(Deb. 6, Vol. XXX, 23-11-2007)
~Col.353

Loan to Small Units”
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 20304

Loan to Sugar Mills
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 111

Loan under PMRY
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 8991
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Loans against Foodstock
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 222

-Loans by Cooperative Banks
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 34245

Loans by HUDCO to Jharkhand
¢Peb. 6, Vol. XXX, 23-11-2007)
Col.311-12

Loans by NABARD
(Deb. 7, Vol. XXX, 26-11-2007)
Col, 176-77

Loans to Weavers
(Deb. 7, Vol. XXX, 26-11-2007)
Col.267-72

Need to provide loans on casy terms to
farmers engaged in Animal Husbandry
Sector (MUR 377)

(Beb. 15, Vol. XXXI, 05-12-2007)
Col. 410

Need to take measure to facilitate
availability of farm credit @ 7% to
farmers in Gujarat (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 760-61

Non-Government Financing Companies
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 24345

Priority Sector Credit Target for
Underprivileged Sections
(Deb. 11, Vol. XXXI, 30-11-2007)
ColT448-49

Recovery of Loan
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 71

Recovery of Loan by ICICI Bank
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 16667

Reduction in Interest Rate on Loans to
SHGs
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 157-59

LOK SABHA

Restructuring of Agriculturai Loans
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 23841

Revenue from Carbon Credits
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 187

Setting up of Funds for the Poor
(Deb. 6, Vol. XXX, 23-11-2007)
Col.217

Target and Achievement of Rural Credit
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 198-99

World Bank Aid or Rural Finance System
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 193

Lok Adalats

Lok Adalats
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 135-36

Lottery

Committee to Ban Lottery Trade
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 225-26

‘Lyngdoh Committee

Election of Student Union
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 171-72

Madarsa

Madarsa Modernisation Programme
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 386

Madarsas and Makhtabs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 103-04 .

Madhya Pradesh

Assistance to Families of Martyrs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 476

Awards to Tribal Students
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 306-07
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Electrocution of Running Train Near Betul
(MP)
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 286-87

GDP of Bimaru States
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 104-08

Grant of Financial Aid
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 85-86

Information Technology Institutes
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 155-56

Khajuraho Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 8990

Need to ensure adequate supply of power
from central pool to Madhya Pradesh
(MUR377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 330

Need to expedite the four laning of NH-3
passing through Murena Parliamentary
Constituency, Madhya Pradesh
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 320

Need to grant clearance for the
construction of Chandia dam project
in district Sagar, Madhya Pradesh
(MUR 377)

(Deb. 9, Vo!. XXX, 28-11-2007)
Col.377-78

Need to release the Central subsidy for
the Solar Energy Schemes proposed
to be implemented in Madhya Pradesh
and Rajasthan (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 533-34
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Nced to repair stretches of National
Highway from Agra to Mumbai and
Indore to Baitul in Shajapur
Parliamentary Constituency, Madhya
Pradesh (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 495

Need to restore the original quota of PDS
- to Madhya Pradesh (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 544

Need to set up a Manganese Ore Plant in
Rewa district, Madhys Pradesh
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.413

Need to Undertake Afforestation work
along four Lane Express Highway from
Multhaun to Maharajpur in Sagar,
Madhya Pradesh (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 526

Need to undertake repair works on N.H. 7
and N.H. 75 passing through Satna
Parliamentary Constituency in
Madhya Pradesh (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 383-84

Over Bridge at Mehar Railway Crossing
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 94

Poaching of Tigers in Dudhwa National
Park
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.216-19

Poisonous Chemicals in Water
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 85-87

Rural Livelihood Projects
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 192-93

Setting up of Auto Tracing Track
(Deb. 8, Vol. XXX, 27-11-2007)
Col.384
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Single Railway Track in Madhya Pradesh
and Chhattisgarh
(Deb. S, Vol. XXX, 22-11-2007)
Col. 185

Supplying Gas through HBJ Pipeline
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 101-02

Textiles Workers Relief Fund Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 70-71

Timely Supply of Chemical Fertilizers’ to
States
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 18-19

Mahsjan Commission

Boundary Dispute
(Deb. 8, Vol. XXX, 27-11-2007)
Cal. 158-59

Mahanagar Telephone Nigam Limited

Action Plan by BSNL and MTNL
(Dcb. 2, Vol. XXX, 19-11-2007)
Col. 484-86

Investment by MTNL
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 241

Mobile Tower by MTNL
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 311

Need to improve the mobile services
provided by MTNL and BSNL ‘in the
country (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 375-76

Reduction in Subscribers of MTNL
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 33940

Zonal Tenders for Building Works
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.99-100

LOK SABHA

Maharashtra

Action Plan to Combat Water-Borne
Diseases
(Deb. 9, Vol. XXX, 28-11-2007)
Col.278-79

Airport at Navi Mumbai
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 176-77

Allocation of Coal Blocks to MSMC
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 258-59

Atomic Power Plants in Tarapur
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14344

Baba Saheb Ambedkar Smarak
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.205-06

Candidate Under Sports Quota
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.367-68

Changes in AUWSP Scheme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 110

Compensation on Road and Rail Freight
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 178

Cultivation in Vidharbha
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 325

Development Plan of Eastern Coastal Part
of Mumbai
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 13940

Digging of Wells
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 254 '

Doubling of Jalgaon and Udhana Rail-Line
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 128-29

DPR under INNURM for Maharashtra
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 391-402
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Drying up of Rivers in Maharashtra
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 183

Environmental Restoration Projects
(Deb. 15, Vol. XXX1, 05-12-2007)
Col. 250-51

Excavation and Drilling in Cochin-High
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 85

Firing at Sewri Hari Masjid
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 73-74

Frequency for Radio Communication
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.219-20

Funds Allocated to Maharashtra
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 100-01

Funds for Ongoing Projects in
Maharashtra
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 133-34

Gosikhurd lrﬁgation Project
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 181

Inclusion of Gosikhurd Irrigation Project
as National Project
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 166-67

Installation of Metro Channel Transmitter
(Deb. 8, Vol. XXX, 27-11-2007)
Col.437-38

Insursnoe Claims of Flood Victims in
Maharashtra'
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.244

Minimum Support Price for Cotton
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 58-64

Modernisation of Railway Stations in

Maharashtra
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 23940

129

Mutlti Product Special Economic Zone
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 398400

Mumbai as Intemational Financial Centre
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 110

Nagpur Airport
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 103

Navodaya Vidyalayas
(Deb. 3, Vol. XXX, 20-11-2007)
Col.29

Need to accord approval to the
amendments made by the Maharashtra
Legislative Assembly to the Prevention
of Food Adulteration Act, 1954
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527 '

Need to create separate Development
Board for Konkan region (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 514

Need to ensure adequate wages and social
security to Beedi workers in Bhandara
and Gondia districts of Maharashtra
(MUR3T77)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.376

Need to four-lane N.H. 9 and N.H. 13 in
Sholapur Parliamentary Constituency,
Maharashtra and setting up of
Accident Trauma Centres along the
highways (MUR 377)

(Deb. 4, Vol. XXX,-21-11-2007)
Col.759 '

Need to give Central Excise Duty
exemption to Sugar Mills in
Maharashtra (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 758
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Need to include Aurangabad under
Jawahar Lal Nehru National Urban
Renewal Mission (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 387-88

Need to provide air connectivity to
Sholapur, Maharashtra (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354

Need to provide stoppage of Lokmanya
Tilak Express (Train No. 2142) at Nasik
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356-57

Need to set up a Central University in
Gadchiroli district, Maharashtra
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 49798

Need to start production of Coal in Besur
and Nanded units of Western Coal
Fields Limited in Maharashtra
(MUR377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385

Need to waive off the condition of NET/
‘SET examination for University
lecturers appointed prior to 04.04.2000
in Maharashtra and Goa (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 496

New Railway Lines in Maharashtra
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 229 ~

New Train between Nasik and Pune via
Kalyan
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 113

Paralysis Caused due to Conjectivitis
(Deb. 9, Vol. XXX, 28-11-2007) '
Col. 149-51 ‘
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Plot for Construction of Post Office
Buildings
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 117

Private Companies in Telecom Sector
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 69-72

Project Proposals under NCLP
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.238-39

Projects from Maharashtra under
UIDSSMT
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 467

Refund of Loss
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.299

Rehabilitation of Slum Dwellers
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 181-82

Request for Supply of Additional Coal
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 54748

Rural Telephone Exchanges'
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.214-17

Scarcity of Water
(Deb. 7, Vol. XXX, 26-11-2007)
Col.261-62

Science and Technology Proposals from
Maharashtra
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 179-80

Separate Statutory Development Board for
North Maharashtra
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 179-80

Setting up of New Steel Plant in
Maharashtra
(Deb. 16. Vol. XXXI, 06-12-2007)
Col. 113-14

Shortage of Kerosene in Maharashtra
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 77-79
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Smuggling of Norkya Vanaspati from the
Forests
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 294

Special Package for digging of Wells
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 223

Supply of LNG for Dabhol Plant
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 241

Support Price for Crops
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 427

Mahatma Gandhi

Documents of Mahatma Gandhi in
Custody of Private TV Production
Company
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 9192

Malaysia

Alleged harassment meted out to
participants of the rally organised by
the Hindu Rights Action Force
(HNDRAF) in Kuala Lumpur on
25 November, 2007 and subsequent
related matters — (St.)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 545-46

Malnutrition
Data on Malnutrition

(Deb. 2, Vol. XXX, 19-11-2007) |-

Col. 22-23

Malnutrition among Children
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 268-69

Mangrove

Destruction of Mangroves
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 136

Manipur

FM Station in Imphal .
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 14445
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Marine Product(s)

Ban on Import of Prawns
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 449-52

Protection to Marine Species
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 229-30

Matters Under Rule 377

Import of Wheat (MUR 377)
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.319 '

Need to absorb the employees of District
Rural Development Agency,
Uttar Pradesh in Panchayati Raj
Department of the State (MUR 377)
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 322

Need to accelerate the growth in
Agriculture Sector (MUR 377)
(Deb. 15, Vol. XXXI1. 05-12-2007)
Col.416-17

Need to accord approval to the
amendments made by the Maharashtra
Legislative Assembly to the Prevention
of Food Adulteration Act, 1954
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527

Need to accord priority for conversion of
metre gauge railway line to broad gauge
line in Saurashtra Region of Gujarat
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54041

Need to allot the remaining land earmarked
by Defence Ministry for residential
purpose to Ex-servicemen in Bijnore,
Uttar Pradesh (MUR 377)

(Deb. 10. Vol. XXX. 29-11-2007)
Col. 389
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Need to announce early special Incentive
Price for paddy in the country
(MUR3T?)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 757

Need to appoint a nodal agency for
monitoring the Special Central
Assistance to Tribal Sub-Plan in States
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 378-79

Need to appoint regular college lecturers
in Andaman and Nicobar Islands
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 50708

Need to augment BSNL mobile service in
Amreli Parliamentary Constituency in
Gujarat (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col.493

Need to augment operation of direct flights
between Calicut (Kerala) and Gulf
Countries (MUR 377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 331

Need to bring a legislation banning cow
slaughter in the country (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 358-59

Need to bring forth a legislation for
regulating the functioning of travel
agencies in the country (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 384

Need to carve out a new State of Harit
Pradesh from the Western Parts of Uttar
Pradesh (MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 54243
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Need to check recurring flood8 in the
Eastern parts of Uttar Pradesh caused
due to the rivers emanating from Nepal
(MUR377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 762

Need to check the further spread of
‘Leppropyrocis’ in Andaman and
Nicobar Islands (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 522-23

Need to check the problem of recurring
_floods in Kheri Parliamentary
constituency of Uttar Pradesh by
constructing dams on rivers originating
from Nepal (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.415-16

Need to conduct a CBI Inquiry into the
free of cost excess spectrum allotted
to private GSM Operators (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 415

Need to conduct a special recruitment drive
in Akhnoor, Jammu and Kashmir for
recruitment of youths in Defence and
Para Military Forces (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 520

Need to conduct an inquiry into the works
undertaken by NBCC in border fencing
along Indo-Bangladesh border

(MUR377)
(Deb. 7, Vol." XXX, 26-11-2007)

Col.494

Need to confer the status of a classical
language to Kannada (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col.$11-12

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 382-83
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Need to constitute a separate fund for
extending financial help to poor
patients in the country (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 389

Need to construct a by-pass and railway
over bridge on N.H. 24 in Bareilly
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354-55

Need to construct a flyover on Railway
Crossing No. 122-C in Lucknow-
Bareilly division, Uttar Pradesh
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 499

Need to construct a new bridge at
Dharmadam-Muzhappilangad on
N.H.-17 in Kannur district, Kerala
(MUR377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 761-62

Need to construct a new railway line
between Kollengode to Thrissur in
Southern Railway (MUR 377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.321-22

Need to construct a road over-bridge on
N.H. 8 in Behrod, Rajasthan (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 493

Need to construct a road over-bridge at
Koshi railway crossing in Uttar Pradesh
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356-57 '

Need to construct an underpass and a
pedestrian over-bridge under Golden
Quadrilateral Roads Project in
Aurangabad Parliamentary
Constituency in Bihar (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 509
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Need to construct railway line linking
Bhadrachalam-Kovvur and Manugur-
Ramagundam in Andhra Pradesh
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.381-82

Need to convert NH-8 between New Delhi
and Jaipur into six lane (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354

Need to convert the Bharuch-Jambusar
railway line into broad-gauge and
restart the railway line between Netra
and Ankleshwar extending it upon
Nandurbar (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 522

Need to cover more villages under ‘Rajiv
Gandhi Gramin Vidyutikaran Scheme’
in Rajasthan (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 524

Need to create separate Development
Board for Konkan region (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col.514

Need to declare Biju Patnaik Airport at
Bhubaneswar as an International
Airport (MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 512

Need to declare Erumeli in Kerala as a
National Pilgrim Centre (MUR 377)
(Deb. S, Vol. XXX, 22-11-2007)
Col. 333-34

Need to declare the roads linking Palanpur-
Kandla-Khed Braha-Shyamia and
Ahmedabad-Abu road as National
Highways (MUR377)

‘(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 353
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Need to depute a Central team to report | Need to ensure adequate wages and social
on the causes of disease affecting security to Beedi workers in Bhandara
people in Srikakulam district, Andhra and Gondia districts of Maharashtra

Pradesh (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 517

Need to develop a ‘Ram Path’ connecting
all the pilgrim places having an
association with Lord Rama (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 353-54

Need to embark on ‘Kanhar Irrigation
Project’ in Jharkhand (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 416

Need to enhance annual allocation of
funds for doubling of railway line
between Ramanagaram-Mysore
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col.519-20

Need to enhance the quota of rice for
Mizoram (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 418

Need to enhance the strength of judges
with a view to reduce the pendency of
cases in the courts (MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 542

Need to ensure adequate availability of
seeds and chemical fertilizers to the
farmers in the country (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Cal. 500

Need to ensure adequate supply of LPG
in Hoshiarpur Parliamentary
Constituency, Punjab (MUR 377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.330

Need to ensure adequate supply of power
ftom Central pool'to Madhya Pradesh
(MUR377) '
(Deb. S5, Vol. XXX, 22-11-2007)
Col. 330 :

(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 376

Need to ensure availability of fertilizer to
farmers in Uttar Pradesh (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 386

Need to ensure regular supply of power
from NTPC Diviyapur to the farmers of
District Auriya, Uttar Pradesh
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 525-26

Need to ensure required quota of job
reservation to OBCs in Government
Departments (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 387

Need to establish an Airport at Dindigul
in Tamil Nadu (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 508

Need to evolve a policy on deep sea
fishing with a view to protect the
interest of Indian fishermen (MUR 377)
(Deb. .14, Vol. XXXI, 04-12-2007)
Col. 525

Need to evolve proper mechanism to
provide relief to the coconut growers
in Kerala distressed due to adverse
market situations (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 525

Need to expedite four-laning of NH-7
between Tuticorin and Tirunelveli in
Tamil Nadu (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535
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Need to expedite implementation of Rajiv
Gandhi Gramin Vidyutikaran Yojana in
Jajpur district, Orissa(MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 527

Need to expedite laying of railway line
between Maharajganj and Mashrakh
in Bihar (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 763

Need to expedite the completion of Konar
Canal Irrigation Project in District
Koderma, Jharkhand (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 528

Need to expedite the construction of a
bridge on river Bhutahi-Balan in Bihar
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 358

Need to expedite the construction of
Khurda Road-Bolangir railway line in
Orissa(MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 388

Need to expedite the construction of
Quilon (Kollam) by-pass in Kerala
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356
Need to expedite the construction of

Thalassery-Mahe By-pass in Kerala

(MUR377)
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 513

Need to expedite the Darjeeling Drinking
Water Project of Balasan in West
Bengal (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 521
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Need to expedite the four laning of NH-3
passing through Murena Parliamentary
Constituency, Madhya Pradesh
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 320

Need to expedite the pending Railway
projects in Bareilly, Uttar Pradesh
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 532-33

Need to expedite the setting up of AIIMS
at Patna(MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 381

Need to expedite the setting up of Rail
Coach Factory (Repairing and
Maintenance Unit) at Jhansi,
Uttar Pradesh (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54748

Need to expedite the survey work for
upgradation of National Highway
No. 17 in Goa (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 521

Need to expedite widening of N.H. 33
between Rajkot and Bhavnagar in
Amreli Parliamentary Constituency,
Gujarat (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 757-58

Need to extend the construction of
Udhampur-Baramulla railway line to
Kupwara in Jammu and Kashmir
(MUR377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 525-26
Need to extend the enhanced productivity

linked bonus to all the employees of
the Central Government (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526-27
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Need to fix a higher Minimum Support | Need to generate electricity using Coal

Price for paddy (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 520-21

Need to fix remunerative Minimum Support
Price for paddy and make arrangements
for procurement of paddy directly from
the farmers (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 388-89

Need to fix remunerative price of coconut
(MUR377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 360-61

Need to fix remunerative price of sugarcane
(MUR377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 357-58

Need to fixation of royalty on coal and
.other minerals at 20% of sale price on
ad valorem basis (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527-28

Need to form a New State of Bundelkhand
(MUR377)
(Deb. 5, Vol. XXX, 22-11-2007)
Col.332-33

Need to formulate a plan to check water
logging and siltation in rivers flowing
through Chhapra and Siwan Districts
of Bihar (MUR 377)

(Deb. 8, Vpl. XXX, 27-11-2007)
Col. 516

Need to formulate and embark on a plan
to prevent erosion of sea-beaches in
Orissa(MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.514-15

Need to four-lane N.H. 9 and N.H. 13 in
Sholapur Parliamentary Constituency,
Maharashtra and setting up of
Accident Trauma Centres along the
highways (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 759

Bed Methane in Nagaur, Rajasthan

(MUR377)
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 543

Need to give an carly approval to the water
projects under INNURM for supply of
drinking water in Ajmer, Rajasthan
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54546

Need to give Central Excise Duty
exemption to Sugar Mills in
Mabharashtra (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 758

Need to give compensation to dependents
of security personnel who laid down
their lives in counter insurgency
operations, at par with martyrs of Kargil
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 546

Need to give exemption of tax to
co-operative Banks in the country
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.412

Need to give financial assistance under a
Special Central Scheme to non-
commercial Public Educational
Institutes in Assam (MUR 377)

(Deb. S, Vol. XXX, 22-11-2007)
Col. 334-35

Need to grant clearance for the
construction of Chandia dam project
in district Sagar, Madhya Pradesh
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.377-78
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Need to grant lincences to Sugar Mills in
Maharashtra (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 549-50

Need to grant Swatantra Sainik Samman
Pension to the survivors of freedom
struggle in Kerala(MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385-86

Need to implement ‘Swajaldhara’ scheme
in Mehsana Parliamentary
Constituency, Gujarat (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 521-22

Need to improve the mobile services
provided by MTNL and BSNL in the
country (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.375-76

Need to improve the service conditions
of drivers of Express/Mail trains in
Sealdah and Howrah Divisions of
Eastern Railways (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 498-99

Need to include ‘Angika’ language in the
Eighth Schedule to the Constitution
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54445

Need to include ‘Bhojpuri’ language in the
Eighth Schedule to the Constitution
(MUR377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 523-24

Need to include ‘Sanwara’ Community of
Chhattisgarh in the list of Schedule
Tribe Category (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.410-11

Need to include Aurangabad under
Jawahar Lal Nehru National Urban
Renewal Mission (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 387-88
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Need to include Khadi and Village
Industries Commission and Indian
Coffee Board in the terms of reference
of Sixth Central Pay Commission
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 321

Need to include Mirzapur in Uttar Pradesh
under Jawahar Lal Nehru National
Urban Renewal Mission (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 549

Need to include people belonging to ‘Kol
community under backward caste
category in Uttar Pradesh (MUR 377)
(Deb. 8, Vol.- XXX, 27-11-2007)
Col. 513

Need to include the fishermen
communities of Kerala in the list of
Scheduled Castes (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 523-24

Need to install tubewells in Bundelkhand
region of Uttar Pradesh facing acute
shortage of water for irrigation
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 495

Need to introduce an express train between
Bhubaneshwar and Tatanagar via
Keonjhargarh and extend Howrah-
Barbi! Jana Shatabadi Express upto
Keonjhargarh (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Cel . 761

Need to introduce helicopter services for
pilgrims visiting Thiruvannamalai, a
temple town of Tamil Nadu (MUR 377)
(Deb. 7. Vol. XXX, 26-11-2007)
Col. 501
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Need to introduce rail services in

Maharajganj Parliamentary
Constituency, Uttar Pradesh
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 41213

Need to launch campaign for prevention
of AIDS among women (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54142

Need to lift ban on production of ‘Khesari
dal’ MUR377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 355-56

Need to modernize Belgaum Airport in
Kamataka (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.411-12

Need to monitor and augment Banking
Services in Santhal Parganas,
Jharkhand (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417

Need to open a ‘Sainik School’ in Churu
Parliamentary Constituency, Rajasthan
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.512-13

Need to open a Centrally aided Polytechnic
in Samastipur Parliamentary
Constituency, Bihar (MUR 377)
(Deb.. 8, Vol. XXX, 27-11-2007)
Col- 514

Need to open an L1.T. in Patna, Bihar from
the academic session 2008-09
(MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526

Need to open Kendriya Vidyalayas in
district Kaushambi, Uttar Pradesh
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 534

LOK SABHA

Need to open Procurement Centres in
paddy growing areas (MUR 377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 379

Need to permit operation of international
flights from Calicut airport to Gulf
Countries by foreign Airlines
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.417-18

Need to provide 20% reservation in jobs
to the people belonging to General
Category on the basis of their
population (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 766

Need to provide adequate compensation
to the farmers of Nagpur whose land is
being acquired for setting up of Special
Economic Zone (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 523

Need to provide air connectivity to
Sholapur, Maharashtra (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354

Need to provide loans on easy terms to
farmers engaged in Animal Husbandry
Sector (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.410

Need to provide road connectivity from
Thuravoor on N.H. - 47 to Main Central
Road in Kerala under Central Road
Fund Project (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 525

Need to provide stoppage at Sattur &
Kovilpatti in Tamil Nadu for train no.
2665/2666 (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 502
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Need to provide stoppage of Lokmanya
Tilak Express (Train No. 2142) at Nasik
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356-57

Need to provide subsidy to farmers
directly with a view to improve their
conditions (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.377

Need to provide three phase power supply
for irrigation purpose under Rajiv
Gandhi Gramin Vidyutikaran Scheme
(MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 500

Need to raise Minimum Support Price for
paddy with a view to promote paddy
cultivation (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.522

Need to raise the Minimum Support Price
for paddy (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 75960

Need to re-open the ctosed unit of Fertilizer
Corporation of India in Gorakhpur,
Uttar Pradesh (MUR 377)

(Deb. 5, Vol. XXX, 22-11-2007)
Col.333

Need to re-schedule and reduce the travel
timings of “Rani Chennamma Express”
between Bangalore & Belgaum
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col.495-96

Need to reconstruct the ‘Mahesara Setu’
on NH29 (E) between Gorakhpur and
Sonauli in Uttar Pradesh (MUR 377)
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.319-20
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Need to regularize the services of
volunteers trained by Sashastra Seema
Bal in Gorilla Warfare in Uttarakhand
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 544

Need to release a commemorative postal
stamp in honour of Pandit Parmanand,
a great freedom fighter from
Bundelkhand region of Uttar Pradesh
(MUR377)
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 380-81

Need to release Central assistance for
providing relief and rehabilitation to
the flood-affected people in Karnataka
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.318-19

Need to release funds for ‘Jal Grahan
Yojana’ in Udaipur district, Rajasthan
(MUR377)

(Deb. 17,- Vol. XXXI, 07-12-2007)
Col. 321

Need to release funds for Rajiv Gandhi
Gramin Vidyutikaran Yojana in Ramgarh
& Hazaribagh districts of Jharkhand
(MUR377)
(Deb. 8, Vol. XXX, 27-11-2007)
Col.515-16

Need to release the Central subsidy for
the Solar Energy Schemes proposed
to be implemented in Madhya Pradesh
and Rajasthan (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 533-34

Need to renovate Monuments of
Archeological Importance at Kalai
Nagar in Jalaun Parliamentary
Constituency, Uttar Pradesh
(MUR377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 523
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Need to reopen Indian Oil Corporation
depot in Forbesganj, district Araria,
Bihar (MUR 377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 320-21

Need to repair stretches of National
Highway from Agra to Mumbai and
Indore to Baitul in Shajapur
Parliamentary Constituency, Madhya
Pradesh (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 495

Need to repair the stretch of N.H. 215 from
Paniloili to Rajamunda in Orissa
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 378

Need to resist reported violation in Indian
territory by China at Tawang in
Arunachal Pradesh (MUR 377)

(Deb. 8. Vol. XXX, 27-11-2007)
Col.518

Need to resolve the issue of concession/
subsidy claimed bv IFFCO on purchase
of surplus Anmonia from Oman India
Fertilisers Company Limited (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.414-15

Need to restart the svil treatment project
for maintenance of land fertility in
Bharuch Parliamentary Constituency
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 510-11

Need to restore local rail service between
Palanpur & Gandhidham, and
augmentation of DMU rail service
between Palanpur and Ahmedabad
MURITT)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 494-95

Need to restore the original quota of PDS
to Madhya Pradesh (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 544

LOK SABHA

Need to review the allocation of spectrum
to the private GSM operators in
Telecom sector (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 524-25

Need to review the decision regarding
privatization of distribution of power
for allocation to States from mega
power projects (MUR 377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 361

Need to review the licensing policy for
allotment of shops in the ‘Puja
Complex® a railway property in
Kharagpur, West Bengal (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356

Need to review the serving of alcohol in
domestic flights in the country
(MUR377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.517

Need to revive the Bharat Heavy Plate and
Vessels Limited, Visakhapatnam
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.409-10

Need to sanction new railway projects in
Karnataka (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 492-93

Need to send a Central team to survey
and recommend measures for
renovation of ‘Gopamau’, a historical
place at Hardoi district, Uttar Pradesh
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 500-01
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Need to set up a Cashew Board with
headquarters in Kochi, Kerala
(MUR377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 550-51

Need to set up a Central University in
Gadchiroli district, Maharashtra
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 497-98

Need to set up a Central University in
Gadchiroli district, Maharashtra
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 49798

Need to set up a Manganese Ore Plant in
Rewa district, Madhya Pradesh
(MUR377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.413

Need to set up a railway halt on Grant
Chord Railway Line at Godhina, district
Aurangabad, Bihar (MUR 377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 526-27

Need to set up an Indian Institute of
Technology at Palakkad in Kerala
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 499

Need to shift the railway gate at Basrai in
Etawah, Uttar Pradesh (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 548

Need to start developmental work in Patna
and Bodhgaya under Jawahar Lal |
Nehru National Urban Renewal |

Mission (MUR 377)

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 54849
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Need to start production of Coal in Besur
and Nanded units of Western Coal
Fields Limited in Maharashtra
(MUR377)

(Deb. 10, Vol. XXX, 29 11-2007)
Col. 385

Need to stop outsourcing of services in
Eastern Coalfields Ltd. and implement
community development schemes for
the welfare of the workers er.gaged in
Raj Mahal Lalmatia Project in
Jharkhand (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 764-65

Need to take measure to facilitate
availability of farm credit @ 7% to
farmers in Gujarat (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 760-61

Need to take steps to ameliorate the plight
of paddy growers (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 765-66

Need to take steps to monitor the progress
in implementation of reservation-for
other Backward Classes (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 763-64

Need to take suitable action on the
demands of employees working in
Regional Rural Banks (MUR 377)
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 547

Need to Undertake Afforestation work
along four Lane Express Highway from
Multhaun to Maharajpur 1n Sagar,
Madhya Pradesh (MUR 377)

(Det. 14, Vol. XX X1, 04-12-2007)
Col. 526

Need to undertake gauge conversion of
Gwalior-Sheopur railway line in Jhansi
Division (MUR 377)

(Deb. 8. Vol. XXX, 27-11-2007)
Col.S11
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Need to undertake measures for desiltation
and beautification of Anna Sagar Lake
and Pushkar Sarovar in Ajmer,
Rajasthan (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col.531-32

Need to undertake measures to increase
the Intellectual Property Rights fillings
by India(MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 415

Need to undertake measures to prevent
accidents on NH-5 and NH-5A at
Chardikhol Crossing, Orissa
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Need to undertake repair works of N.H. 92
between Gwalior and Bhogaon
(MUR377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 384-85

Need-to undertake repair works onN.H. 7
and N.H. 75 passing through Satna
Parliamentary Constituency in
Madhya Pradesh (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 383-84

Need to undertake the flood control
measures to minimize the damage
caused by river Brahmaputra in Assam
(MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Need to undertake the restoration work of
‘SuryfMandir’ a historical monument
in Bundélkhand region of Uttar Pradesh
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.322-23

Need to upgrade Himmatnagar- Vijayapur-
Mehsana-Radhanpur State Highway in
Rajasthan to the level of a National
Highway (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col.493-94
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Need to upgrade Malviya Engineering
College at Jaipur to the level of Indian
Institute of Technology (MUR 377)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 383

Need to upgrade the Agra airport to the
level of an International Airport
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 380

Need to upgrade the domestic airports at
Silsuan and Barbil in Orissa (MUR 377)
(Deb. 14, Vol. XXXI1, 04-12-2007)
Col. 522

Need to upgrade the existing State
Highway No. 26 linking Bareilley-
Pillibhit-Basti in Uttar Pradesh to the
level of National Highway (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526

Need to usher in second Green Revolution

in the country (MUR 377)
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 510

Need to waive off the condition of NET/
SET examination for University
lecturers appointed prior to 04-04-2000
in Maharashtra and Goa (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 496

Maulana Azad Education Foundation

Maulana Azad Education Foundation
(Deb. §, Vol. XXX, 22-11-2007)
Col. 186

Mauritius

Agreement with Mauritius
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 259-60
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Ment Member of Parliament
Export of Meat Coupons for Admission in Kendriya

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 393-96

Illegal Beef Trading
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 426-27

Media Commission

Media Commission
(Deb. 3, Vol. XXX, 20-11-2007)
Col.215

Medical Grants Commission

Medical Grants Commission
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 358

Medicinal Plants

Cultivation of Herbal Crops
(Deb. 4, Vol. XXX, 21-11-2007)
Col.117-18

Density of Herbal Plants
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 26-33

Medicinal Plants
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 382-84
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 401

Medicinal Plants in Hilly Areas
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 358-59

Setting up of Medicinal Plants Board
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.98

Meghalaya

Setting Up of Regional Cancer Centre at

Shillong
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 170

Vidyalayas
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 385-86

Member of Parliament Local Area
Development Scheme

Hurdles in the implementation of MPLAD

Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 125

Implementation of MPLAD Scheme
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 486

Utilisation of MPLAD Funds
(Deb. 4, Vol. XXX, 21+11-2007)
Col. 352-56

Members Sworn

Shrj Francisco Sardinha
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 1

Metal(s)

Import of Mercury
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 83

License for Quality of Iron Ore
(Deb. 8, Vol. XXX, 27-11-2007)
Col.277-78

Need to set up a Manganese Ore Plant in
Rewa district, Madhya Pradesh
(MUR377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 413

Production of Aluminium
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 426-27
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 173-74
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Metro Rail

Bangalore Metro Project
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 138-39

Compensation Package regarding
" Bangalore Metro Rail
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 153-54

Delay in Bangalore Metro Rail Project
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 113

Earning of Delhi Metro Rail
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.218

Metro Rail for Jharkhand
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 252

Obstructiop in Delhi Metro Rail Work
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 110

Tunnel Advertisements in Delhi Metro Rail
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 72-73

Viability Gap Funding for Metro Project
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 166

Mid-Day Mecal Scheme

Cooking System under Mid-Day Meal
Scheme
(Deb. H4, Vol. XXXI, 04-12-2007)
Col. 132-33

Crisis in Mid-Day Meal Scheme
(Deb. 3, Vol XXX, 20-11-2007)
Col. 188-92

Extension of Mid-Day Meal Scheme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 355-60

Foodgrains for Mid-Day Meal Scheme
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 208
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Increase in Mid-Day-Meal Scheme
Allocation
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.95-97

Mid-Day Meal Scheme
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 331

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 29-32

School Milk Programme
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.67

Serving of Sub-Standard Food under
Mid-Day Meal Scheme
(Deb. 8, Vol. XXX, 27-11-2007)
Col.233-36

Migration

Migration of Rural Youth ‘
(Deb. 3, Vol. XXX, 20-11-2007)
Col.318-23

Migration of Youth
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 53-54 )

Milk and Milk Products

Lifting of Ban on Export of Milk
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 329-30

Production of Milk
(Deb. 2, Vol. XXX, 19-11-2007)
Col.49-50

Production of Milk in States
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 100-01

Mine(s)
Allocation of Coal to Gujarat from Nearby
Mines

(Deb. 4, Vol. XXX, 21-11-2007)
Col.279
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Allotment of Small Mining Blocks
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 22223

Clearance of Mining Lease Applications
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 71-72

Coal Production from Underground
Open-Cast Mines
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 219-22

Disinvestment in Mining Industry
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 432-33

Growth of Mining Industry
(Deb. 8, Vol. XXX, 27-11-2007)
Col.111-12 '

Linking of Iron Ore Mines in the Country
(Deb. 5, Vol. XXX, 22-11-2007)
Col.278-79

Mining Lease
(Deb. 14, Vol. XXXI1, 04-12-2007)
Col. 105-07

Mining Policy
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 14143

Mining Projects on Forest Land
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 395454

New Coal Mines
(Deb. 4, Vol. XXX, 21-11-2007)
Col.266-70

Power to States for Mining
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 287

Safety Arrangements in Coal Mines
(Deb. 9, Vol. XXX, 28-11-2007)
Col.230-34

Safety Measure in Mines
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 248-53
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Special Mining Zones
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 119

Underground Coal Mines
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 269-73

Unémployment in Mining Industry
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 220-21

Mineral(s)

Ban on Export of Iron Ore
(Deb. 3, Vol. XXX, 20-11-2007)
Col.468-72

Exploration of Minerals
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 304-05

Export of Iron Ore
(Deb. 10, Vol. XXX, 29-11-2007)
Col.64
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 183-89

Export of Iron-Ore by Private Lease

Holders
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 176-78

Export of Major Minerals
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 162-63

Export of Minerals
(Deb. 3, Vol. XXX, 20-11-2007)
Col.61-63

Illegal Mining of Iron Ore
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.27-38

Lime Stone
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 82-83

Minerals Reserved Areas
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 100-01
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Need to fixation of royalty on coal and
other minerals at 20% of sale price on
ad valorem basis (MUR 377)

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 527-28

Prospecting Licence for Iron-Ore
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 244

Rates of Iron Ore/Finished Goods
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 163

Royalty Rates
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 132

Valuable Minerals in Forest Areas
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 70

Minimum Support Price

Minimum Support Price for Cotton
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 58-64

Minimum Support Price for Wheat and
Pulses
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 338

Minimum Support Prices
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 297-302

MSP for Crops
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 10708

MSP of Rice
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 6566

Need to announce early special Incentive
Price for Paddy in the country -
(MUR377)

(Deb. 4, Vol. XXX, 21-11-2007) i

Col. 757
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Need to fix a higher Minimmm Support
Price for paddy (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 520-21

Need to fix remunerative Minimum Support
Price for paddy and make arrangements
for procurement of paddy directly from
the farmers (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 388-89

Need to fix remunerative price of coconut
(MUR377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 360-61

Need to fix remunerative price of sugarcane
(MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 357-58

Need to raise Minimum Support Price for
paddy with a view to promote paddy
cultivation (MUR 377) .

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 522

Need to raise the Minimum Support Price
for paddy (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 759-60

Sugarcane Prices
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 95

Support-Price for Crops
(Deb. 2, Vol. XXX, 19-11-2007)
Col.427,434-38

System for Fixing Minimum Support Price
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 75-76

Withdrawal of MSP
(Deb. 7, Vol. XXX, 26-11-2007)
Col.219-20
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Mining and Allied Machinery
Corporation Limited

Revival of MAMC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 200-201

Minority(s)

Allocation and release of funds for
Minority Concentration Districts
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 291

Allocation of Fair Price Shops for
Minorities
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 310

Classification of Institutes for Minorities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 154-55

Committee on Implementation of Sachar
Committee Recommendations
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 92

Development of Muslim Artisans
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 226-27

Discrimination against Dalits and Muslims
in Securing Jobs in the Private Sector
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 205-06

Educational and Loan Facilities to
Minority and Backward Community
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 129-30

Educational Institutions for Minority Girl

Students
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 253

Educational Status of Muslims
(Deb. 3, Vol. XXX, 20-11-2007)
Col.284-85

Minority Cell
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 463
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Minority Concentrated Districts
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 86

Manitoring of 15 Point Programme for
Minorities
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 300-01

National Mission for Development of
Skills of Dalits and Minorities
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 111-12

New Programme for Welfare of Minorities
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 169-70

NGOs Engaged in Minority Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 153-54

Recruitment of Muslims in PMF
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 160-61

Representation of Minority Communities
in Armed Forces
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 85

Representation of Religious Minorities in
Police and Para Military Forces
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 87

Reservation for Muslims/Christians in
Tamil Nadu
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 162-63

Reservation in Jobs for Minorities
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 140

Selection of Minority Students for Public/
Private Coaching Institutions
(Deb. S, Vol. XXX, 22-11-2007)
Col. 179-80

Survey of Muslim Dominated Districts

(Deb. 5, Vol. XXX, 22-11-2007)
Col. 95
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Task Force on Civic Needs to Minority | CDMA Mobile Service

Community

(Deb. 1, Vol. XXX, 15-11-2007)

Col. 173-74

Task Force on Socio-Economic Conditions

of Minorities
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 14-15

Missile(s)

Brahmos Missile
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 363

Mizoram

Need to enhance the quota of rice for
Mizoram (MUR 377)
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.418

New Railway Line in Mizoram
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 150

MMTC Limited

Economic Security to the Workers of
MITCO
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 14647

Mobile Telephone(s)

Allocation of Spectrum
(Deb. 2, Vol. XXX, 19-11-2007)
Col.245-46

Allotment of Scarce Electromagnetic
Spectrum
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 238

Banking Services through Mobile Phones
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 132

Basic Numbers in Mobile Phones
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 200-01

BSNL Towers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 300-01, 345

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 53-55

Collusion Among GSM Operators
(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 371-72

Decrease in GSM Subscribers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 230-33

Directions to New Mobile Companies
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 206-07

Harm in Health For Use of Mobile Phones
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 287

Ill-Effects of Mobile Phones
(Deb. 4, Vol. XXX, 21-11-2007)
Col.477-79

Increase in Mobile Towers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.301-03

Increase in Rates of Mobile Service
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 320-24

Misuse of Mobile Phones by Terrorists
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 44446

Mobile Connections
(Deb. 2, Vol. XXX, 19-11-2007)
Col.473

Mobile Signals
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 34748

Mobile Tower by MTNL
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 311

Mobile Tower in Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col.207

Need to augment BSNL mobile service in
Amreli Parliamentary Constituency in
Gujarat (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 493
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Need to improve the mobile services
provided by MTNL and BSNL in the
country (MUR 377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 375-76

Non-Functional Mobile Towers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 296

Non-issue of SIM
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 257-59

Poor Mobile Service of BSNL
(Deb. 7, Vol. XXX, 26-11-2007)
Col.60

Share of Public and Private Sector
Companies
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 24243

Telephone Tower on Rent
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 377418

TV on Mobile Service
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 222-23

Use of Mobile Phone
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 130

Use of Mobile Phone while Driving
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.218-19

Verification of Subscribers
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 67-68

Violation of Guidelines by Private

Operators
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 54-55
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Monopolies and Restrictive Trade
Practices Commission

Pending Cases against Manufacturers
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 391

Monumen{(s)

Baba Saheb Ambedkar Smarak
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 205-06

Conservation of Archaeological Sites
(Deb. 10, Vol. XXX, 29-11-2007)
Col.353-54

Development of Badami Monuments
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.214

Entry Fee
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.299-300

Financial Assistance to the State
Governments
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.305-10

Foreign Assistance
(Deb. §, Vol. XXX, 22-11-2007)
Col. 220-22

Need to renovate Monuments of
Archaeological Importance at Kalai
Nagar in Jalaun Parliamentary
Constituency, Uttar Pradesh
(MUR377)

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 523

Need to send a Central team to survey
and recommend measures for
renovation of ‘Gopamau’, a historical
place at Hardoi district, Uttar Pradesh
(MUR377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 500-01
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Need to undertake the restoration work of | Financial Assistance to the State
‘Surya Mandir’ a historical monument Governments
in Bundelkhand region of Uttar Pradesh | (peb. 16, Vol. XXXI, 06-12-2007)
(MUR 377) Col. 305-10
(Deb. 17, Vol. XXXI1, 07-12-2007)
Mutual Fund

Col. 322-23

Preservation of Forts in Rajasthan
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 152

Preservation of Historic Monument —
Kappe Arabetteda Shasana
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 162

Protection of Monuments in Bagalkot,
Karnataka
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 177-78

Renovation of Ancient Forts and Temples
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 11-13

Stone Age Paintings
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 9091

Ticketing System in the Protected
Monuments
(Deb. 10, Vol XXX, 29-11-2007)
Col.261-90

Mother Dairy

Mother Dairy Booths
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.429-31

Review of Performance of Mother Dairy
(Deb. 13, Vol. XXXI, 03-12-2607)
Cl.297

Mozambique
BIPPA with Ethiopia and Mozambique

(Deb. 3, Vol. XXX, 20-11-2007)
Col.447-51

Museum

Environmental Clearance for Setting Up
of INS Vikrant -
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 230-31

Investment in Mutual Funds
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 262

Mutual Funds Scam
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 24344

Myanmar

Agreement with Myanmar for Exploration
of Oil
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 6263

Import of Pulses
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 223-25

India-Myanmar-Thailand Highway
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 323

Indo-Myanmar Trade
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.263-65

Naphtha
Implementation of Excise Duty on Naphtha

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 155-56

Narcotics

Narcotic Crimes
(Deb. 3, Vol. XXX, 20-11-2007)
Col.208-11

New Opium Policy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 107-09

Smuggling of Narcotics
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 136-37
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National Afforestation and Eco-
Development Baard

National Afforestation and Eco-
Development Board
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 62-64

National Agricultural Cooperative
Marketing Federation of India
Limited

NAFED

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 184-85

Procurement by NAFED
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 266-67

National Agriculture Insurance Scheme
Norms for NAIS

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 350-51

National Aluminium Company Limited

Aluminium Units in Foreign Countries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 293

Proposal for Growth Plan by NALCO
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 276-77

National Anthem
National Anthem was played
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 1 .
National Backward Classes Finance and
Development Corporation
Disbursement of Loans by NBCFDC and

NSFDC
(Deb.. 10, Vol. XXX, 29-11-2007)
Col. 176

National Bamboo Mission

National Bamboo Mission
(Deb. 7, Vol. XXX, 26-11-2007)
Col.278-80
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National Bank for Agriculture and Rural
Development

Implementation of Rural Development
Project by NABARD
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 132-34

Loans by NABARD
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 176-77

Micro Credit Requirement
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 448

NABARD Assistance for Irrigation
Projects
(Deb. 7, Vol. XXX, 26-11-2007)
Col.61-62

NABARD Fund for Construction of Ponds
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 208-09

National Building Construction
Corporation Limited

Medi-Claim Policy by NBCC
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.67-68

Need to conduct an inquiry into the works
undertaken by NBCC in border fencing
along Indo-Bangladesh border

(MUR377)
(Deb. 7, Vol. XXX, 26-11-2007)

Col. 494
National Cadet Corps

NCC Training in Educational Institutions
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 299-300

National Capital Region

Hike in Property Price'in NCR
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 263-64
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National Commission for Backward
Classes

Employees Strength in ‘National
Commission for Backward Classes
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 325-26

National Commission for Enterprises in
Unorganised Sector

National Commission for Enterprises in
Unorganised Sector
(Deb. 8, Vol. XXX, 27-11-2007)
Col.216-18

National Commission for Minorities

National Commission for Minorities
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 173-74

Recommendation of National Commission
for Minorities .
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 113

National Commission for Women

National Commission for \\{omcn
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.224-28

National Commission on Scheduled
Tribes

Administrative and Legal Right to ST
Comniission
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 455-56

National Communal Harmony Award
Communal Harmony Awards

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 256-57

National Cooperative Development
Corporation

NCDC Assistance for Setting up of Cold
Storages
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.373-80
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National Council of Educational
Research and Training

Online Board Examination
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 238-39

National Council of Teachers Education

Recoghnition of B.Ed. Courses by NCTE
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.99-100

Recognition under NCTE
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.271-78

National Crime Records Bureau

NCRB Report on Death and Suicide Cases
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 162-74

National Culture Fund

National Culture Fund
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 256-60

National Discipline Scheme

National Discipline Scheme
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.71-72

National Emblem

Dispute on National Emblem
(Deb. 3, Vol. XXX, 20-11-2007)
Col.255-56

National Film Development Corporation

Loss Suffered by National Film
Development Corporation
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 346-54

National Food for Works Programme

Irregularities in Implementation of NFFWP
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 279-82
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National Highway(s)

Assam Government’s Proposal for NH-52
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 222

Assessment of NHDP under 10th Plan
(Deb. 4, Vol. XXX, 21-11-2007)
Col.259-64

By-Pass Roads Around Jaipur City
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 256-57

By-Passes along NH-52 and NH-37
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 89-90

Construction of Flyover on NH-2 between
Delhi and Faridabad
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 122-23

Construction Work on NH in Orissa
(Deb. 4, Vol. XXX, 21-11-2007)
Col.280-81

Construction/Maintenance of NH
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 522-32

Construction/Replacement of Bridge on
NH
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 174-78

Delay in East-West Corridor Project
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.206-16

Delay in Four Laning of NH
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14546

Delay of Work on Newly-Declared NH
(Deb 4, Vol. XXX, 21-11-2007)
Col. 546-47

—Dilapidated Condition of NH in Orissa
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 294-95

Four-Laning of NH
(Deb. 9, Vol. XXX, 28-11-2007)
Col.27-51
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Funds for Construction of NH
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 123-24

Improvement of NH in J&K and
Pondicherry
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 79-84

Inter-State Check Post on NH
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 300

Maintenance of NH-52 by BRO
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 24445

Mandatory Permission from NHAI
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 154

National Highways Act, 2002
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 63

National Highways during 11th Five Year
Plan
(Deb. 9, Vol. XXX, 28-11-2007)
Col.234-38

Need to construct a new bridge at
Dharmadam-Muzhappilangad on N.H.-17
in Kannur district, Kerala (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 761-62

Need to construct a road over bridge on
N.H. -8 in Behrod, Rajasthan (MUR 377)
(Deb. 7, Vol. XXX, 26-11-2007)
Col.493

Need to convert NH-8 between New Delhi
and Jaipur into six lane (MUR 377)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 354

Need to declare the roads linking Palanpur-
Kandla-Khed, Braha-Shyamia and
Ahmedabad-Abu road as National
Highways (MUR 377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 353
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Need to expedite four-laning of NH-7
between Tuticorin and Tirunelveli in
Tamil Nadu (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Need to expedite the construction of
Quilon (Kollam) by-pass in Kerala
(MUR377)

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 356

Need to expedite the four laning of NH-3
passing through Murena Parliamentary
Constituency, Madhya Pradesh (MUR

3m)
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 320

Need to expedite the survey work for
upgradation of National Highway
No. 17 in Goa (MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 521

Need to -xpedite widening of N.H.-33
betwee.: Rajkot and Bhavnagar in
Amreli Parliamentary Constituency,
Gujarat (MUR 377)
(Deb. 4, Vol. XXX, 21-11-2007)
Col.757-58

Need to four-lane N.H. 9 and N.H.-13 in
Sholapur Parliamentary Constituency,
Maharashtra and setting up of
Accident Trauma Centres along the
Highways (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 759

Need to repair stretches of National
Highway from Agra to Mumbai and
Indore to Baitul in Shajapur
Parliamentary Constituency, Madhya
Pradesh (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col.495

LOK SABHA

Need to repair the stretch of N.H.-215 from
Paniloili to Rajamunda in Orissa
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 378

Need to undertake measures to prevent
accidents on NH-5 and NH-5A at
Chandikhol Crossing, Orissa
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Need to undertake repair works of N.H.-92
between Gwalior and Bhogaon
(MUR377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 384-85

Need to undertake repair works on N.H- 7
and N.H.-75 passing through Satna
Parliamentary Constituency in
Madhya Pradesh (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col.383-84

Need to upgrade Himmatnagar-Vijayapur-
Mehsana-Radhanpur State Highway
in Rajasthan to the level of a National
Highway (MUR 377)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 493-94

Necd t upgrade the existing State
Highv :y No. 26 linking Bareilley-
Pillibhit-Basti in Uttar Pradesh to the
level of National Highway (MUR 377)
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 526

New National Highways
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 25-27

NH across the Core Area of Project Tiger
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 66-72

NH Project on BOT Basis in Kerala
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 311
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NH Projects in Daman and Diu
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.95-96

+NH Projects in Gujarat
(Deb. 4, Vol. XXX, 21-11-2007)
Col.227-28

* NH Projects in North-East
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 134-35

Pending NH Projects
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 324-28

Per Capita Length of NH
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 161-66

Plantation

Expressway
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 97-98

Policy for Allocation of Funds
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 283-87

Progress of NH Projects in Rajasthan
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 171-82

Proposal for Four Eaning of NH
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.51-52

Repair and Maintenance of NH in Tamil
Nadu
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 232

Representation Received Regarding Four
Laning of NH
(Deb. 9, Vol. XXX, 28-11-2007)
Cal. 134-35

Six-Laning of NH
(Deb. 4, Vol. XXX, 21-11-2007)
Col.98-110

Upgradation of Highways and Roads _
(Deb. 4, Vol. XXX, 21-11-2007)
Col.271-78

along Agra-Gwalior
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Widening of NH between Vadodara and
Surat
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 252-53

Widening of NH in Orissa
(Deb. 4, Voi. XXX, 21-11-2007)
Col. 117

National Human Rights Commission

Cases Registered with NHRC
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 17-24

NHRC Directions to CBI on Missing
Children
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 326-27

NHRC Report on Health
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.237-38

NHRC Report on Nandigram _
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.372-73

NHRC Suggestion to Courts and Union

Government
(Deb. 8, Vol. XXX, 27-11-2007)
Col.288

Recommendation of NHRC on Jail

Conditions
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 330-32

National Informatics Centre

Training of Officers Abroad
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 449-52

National Institute of Food Technology
Management

National Institute of Food Technology

Management
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 161-62
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National Institute of Ocean Technology | Report

National Institute of Ocean Technology,
Chennai
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 178-79

National Institute of Pharmaceutical | Pre and Post-Litigation Disputes ,

Education and Research

National Institute of Pharmaceutical
Education and Research, Hyderabad
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 195-96

Publishing of Papers and Patents through
NIPER
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 9697

National Investment Fund

National Investment Fund
(Deb. 6, Vol. XXX, 23-11-2007)
Col.111-13

National Judicial Council

National Judicial Council
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 223

National Knowledge Commission

Achievements of National Knowledge
Commission
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 195-96

‘National Knowledge Commission
Recommendation
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 39395

Recommendation of National Knowledge
Commission
(Deb. 3, Vol XXX, 20-11-2007)
Col. 420-21

Recommendations of NKC on Survey

Outcomes
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 170-71

i
1
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of National
Commission

Knowledge

(Deb. 4, Vol. XXX, 21-11-2007)

Col.225-27
National Legal Service Authority

Settlement Centre
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 126-27

| ‘National Literacy Mission

National Literacy Mission
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 280-83

National Marine Police Academy

Setting up of a National Marine Police

Academy
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 170
National Mental Health Programme

Review of National Mental Health

Programme
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 14647

National Minorities Development and
Finance Corporation

Increase in the Share Capital of NMDFC
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 154 .

Poor Loan Recoveries by NMDFC
(Deb. 5, Vol. XXX, 22-11-2007)
Col.99-100

National Population Commission

Re-structure of National Population

Commission
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 227

National River Conservation Programme

Release of Funds to Andhra Pradesh
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 169-72
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/
National Rural Employment Guarantee
Scheme

Average Number of Working Days under
NREGS
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 170-73

Awards under NREGS
(Deb. 11, Vol. XXXI, 30-11-2007)

Col.361-62

Construction of Basement under NREGS
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 376-77

Diversion of Funds Meant for Rural Job
Scheme
(Deb. 6, Vol. XXX, 23-11-2007)
Col.298-99

Extension of NREGS
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 115-16

Facilities at Work Sites under NREGS
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 222

Increase in Working Days under NREGS
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 75-76

‘Involvement of PRIs in NREGS
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 112

Non-payment of Wages under NREGS
(Deb. 17, Vol. XXXI, 07-¥2-2007)
Col. 72-110

Payment of Extra Wages under NREGS
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.37

Publicity of NREGS
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 169-70

Role of Nehru Youth Centres in
implementation of NREGS
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 65-66
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Role of Panchayati Raj Institutions in
Implementation of NREGS
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 327-28

Social Audit of NREGS
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 34345

Status of National Rural Employment
Guarantee Act (NREGA) (St.)
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 460-67

Time and Motion Studies under NREGS
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 186

Unemployment Allowance
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.61-63

Utilisation of Funds under NREGS
(Deb. 11, Vol. XXXI, 30-11.2007)
Col.451-54

Works and Monitoring under NREGS
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 250-52

National Rural Health Mission

Utilisation Certificate
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 100-101

National Sanskrit Sansthan

Assistance by National Sanskrit Sansthan
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 24348

National Scheduled Castes Finance and
Development Corporation °

Disbursement of Loans by NBCFDC and

NSFDC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 176

National Security

Investigation Agency for Crime against
National Security
(Deb. 8, Vol. XXX, .7-11-2007)
Col. 83-84
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National Smail Industries Corporation
Limited

National Small Industries Corporation
(Deb. 14, Vol. XXX, 04-12-2007)
Col. 409-12

National Song

National Song — Played
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 326

Nitional Textile Corporation Limited

Modified Voluntary Retirement Scheme
(Deb. 7, Vol. XXX, 26-11-2007)
Col.203-08

NTC Mills Under Joint Ventures
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 292-96

National University of Educational
Planning and Administration

Survey by NUEPA
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 180-81

National Urban Health Mission

National Urban Health Mission (NUHM)
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 128

Natiomal Water Development Agency

Funds for National Water Development
Agency
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 248-50

Natural Calamity(s)

Review of Narms for Expenditure under
CRF
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 14445

Asian Ministerial Conference on Disaster
Risk Reduction
(Deb. 8, Vol. XXX, 27-11-2007)
Col.51-54

LOK SABHA

Benefits to Drought Prone Areas
(Deb. 7, Vol. XXX, 26- 11-2007)
Col. 189

Calamity Relief Fund
(Deb. 3, Vol. XXX, 20-11 2007)

Col. 25-29

Disaster Preparedness Course
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 421 '

Disaster Risk Management Programme
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 225-26

Drought Affected States
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 300

Drought Conditions in Some Districts
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 14-20

Erosion due to diversion from
Brahmaputra Channels
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 113-15.

Flood and Cyclone Warning System
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 18790

Flood Control in Assam due to Dikrong
River
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 114-15

Insurance Claims of Flood Victims in
Maharashtra )
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.244

Landslides/Snow Avalanches in ‘the
Country
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 103-04

Monsoon Forecasting System
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 44648
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National Flood Control Commission
(Deb. 2, Vol. XXX, 19-11-2007)
Col.236

Need to check recurring floods in the
Eastern parts of Uttar Pradesh caused
due to the rivers emanating from Nepal
(MUR377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 762

Need to check the problem of recurring
floeds in Kheri Parliamentary
constituency of Uttar Pradesh by
constructing dams on rivers originating
from Nepal (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.415-16

Need to release Central assistance for
providing relief and rehabilitation to
the flood-affected people in Karnataka
(MUR377)

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.318-19

Need to undertake the flood control
measures to minimize the damage
caused by river Brahmaputra in Assam

_(MUR377)
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 535

Proactive Measures for Disaster
Management
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 336-37
Rehabilitation Work in Tsunami Aﬂ'ected

Areas
(Deb. 4, Vol. XXX, 21-11-2007)

Col.243-48

Strengthening of Disaster Response

Force
(Deb. 3. Vol. XXX, 20-11-2007)

Col. 255

Study on Landslides and Avalanches
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 9598
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Survey of Earthquake Prone Zones
(Deb. 2, Vol. XXX, 19-11-2007}
Col. 123-26

Training of Disaster Management to
Foreign Countries
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 237

Tsunami
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 19192

Tsunami and Earthquake Identification
Centre
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 29596 .

Tsunami Rehabilitation Project
(Deb. 8, Vol. XXX, 27-11-2007)
Col.293-94

Tsunami Relief Fund
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 172-74

Tsunami Warning Centres
(Deb. 6, Vol. XXX, 23-11-2007)
Col.316-17

Tsunami Warning System
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 152-53

Violation of Provisions for Nasural
Calamity Fund under IAY
(Deb. 6, Vol. XXX, 23-11-2007)
Col.271-72

Navodaya Vidyalaya

Jawahar Navodaya Vidyalayas
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 43244

Navodaya Vidyalayas
(Deb. 3, Vol. XXX. 20-1i-2007)
Col.29

Residential Accommodation to Students
of NVs
(Deb. 8, Vol. XXX 27-11-2007)
Col. 185
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Review of Functioning of NVS
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 349

Navy

De-leasing of Property by Navy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 465-66

Management Centre for Navy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 431

Procurement of Aircraft for Indian Navy
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 241

Naxalism

Anti Naxal Activities
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 169-70

Assistance to Combat Maoist Threats
(Deb.- 14, Vol. XXXI, 04-12-2007)
Col: 79

Committee to Study Naxalism
(Deb. 8, Vol. XXX, 27-11-2007)
Col.373-74

Maoist Intrusion in Indi.:
(Deb. 3, Vel. XXX, 27-11-2007)
Col. 14546

Naxal .ctivities
(“eb. 3, Yol. XXX, 20-11-2007)
" .1.178-719

Naxal Affected Districts in Orissa
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 463-65

Naxalites and Mafia Caught in Sanctuaries
and Tiger Reserves
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 103

Nexus between Naxals and the Underworld
(Deb. 14, Vol. XXXI, 04-12-2007)

LOK SABHA

Proposed Dialogue between Naxals and

the Government
(Deb. 8, Vol. XXX, 27-11-2007)

Col.401-02
Neem Project

Neem Project
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 294-95
Nehru Yuva Kendra

Col. 463

Role of Nehru Youth Centres in
implementation of NREGS
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 65-66

Nepal
ISI Activity at Indo-Nepal Border

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 224-25

Mega Projects
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 244-50

Need to check recurring floods in the
Eastern parts of Uttar Pradesh caused
due to the rivers emanating from Nepal
(MUR377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 762

Need to check the problem of recurring
floods in Kheri Parliamentary
constituency of Uttar Pradesh by
constructing dams on rivers originating
from Nepal (MUR 377)

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.415-16

Utilisation of Excess Water from Nepal
(Deb. 7, Vol. XXX, 26-11-2007)
Col.356-57

Netherlands

Agreement with Netherlands
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 192
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 156-57
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New Economic Zone

New Economic Zones and Export
Processing Zones
(Deb. 8, Vol. XXX, 27-11-2007)
Col.211-13

Newspapers and Periodicals

Advertisement in Regional Language

Newspapers
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 275-76

Neyveli Lignite Corporation

Inviting tender for NLC in Bikaner
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 313

Nigeria

Defence Pact with Nigeria
(Deb. 7, Vol. XXX, 26-11-2007)
Col.373-74

Report on Participation of Indian
Parliamentary Delegation at the 52nd
Commonwealth Parliamentary
Conference held at Abuja (Nigeria)—Laid
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 490

NMDC Limited

Merger of OMC with SAIL and NMDC
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 270-71

Setting up of New Plants by NMDC
(Deb. 10, Vol. XXX, 29-11-2007)
Col.53

Non-Banking Financial Intermediary

Fake Auto Finance Companies
(Deb. 17, Vol. XXXI, 07-12-2007)
Ced. 1:°-87

Money Deposited in Non-Banking
Fina: ce Companies
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 307-09
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Non-Conventional Energy Sources

Bio-Mass in Rice Mills
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 237

Biomass Co-generation Power Projects

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 126

Development of Renewable Energy

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 153

(Deb. 2, Vol. XXX, 19-11-2007)
Col. 171-72

(Debl 6, Vol. XXX, 23-11-2007)
Col. 206-15

Durgaduani Tidal Power Project in West
Bengal
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 64

Electricity from Wind Generators
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 34748

Energy from Urban and Industrial Waste
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 245-52

Installation of Wind Mills
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 68-72

National Rating System for Green
Buildings
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 66-67

Need to release the Central subsidy for
the Solar Energy Schemes proposed
to be implemented in Madhya Pradesh
and Rajasthan (MUR 377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 533-34

New Technology for Renewable Energy
(Deb. 6; Vol. XXX, 23-11-2007)

Col. 314-15
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Policy on Renewal Energy
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 125

Promotion of New and Renewable Energy
Sources
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 30-36

Setting up of Energy Parks
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 118-20

Setting Up of Renewable Energy Projects
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 265

Setting up of Wind Power Plants
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 177-78

Solar Energy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 167-70

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 132-34

Village Electrification through Solar and
Bio-Gas Energy
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 25-31

Wind Energy
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 197-99

Wind Energy Generation by NTPC
(Deb. 17, Vol. XXXI. 07-12-2007)
Col.47-48

Non-Governmental Organisation(s)

Allocation to Non Governmental
Organisations
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 353-55

Assistance to Non-Governmental
Organisation
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 332-33

LOK SABHA

Cases against blacklisted NGOs
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.278-81

Contribution made by NGOs
(Deb. 8, Vol. XXX, 27-11-2007)
Col.218-20

Financial Assistance to NGOs and
Medical Colleges
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 129-31

Funds Provided to NGOs through
Centrally Sponsored Schemes
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 126-27

Grant-in-aid to NGOs in West Bengal
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 193-94

Independent Regulatory Authority for
NGOs
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 129

Integrated Education for the Disabled
Children
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 53-56

Land Allotted to NGOs by the L& DO in
NDMC Area
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.253-54

NGO'’s in Urban Development Schemes
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 123

NGOs Engaged in Minority Education
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 153-54

NGCQs in Health Sector
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 228-32

NGOs Working for Blindness
(Deb. 9, Vol. XXX, 28-11-2007)
Col.216-24
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Non-Submission of Utilizatton Certificate
by NGOs
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14647

Performance of NGOs in Literacy
Campaign
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 55-58

Reservation Policy in VOs/NGOs
(Deb. 1, Vol. XXX, 15-11-2007)
Col.91-92

Non-Performing Assets
Recovery of NPA

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 129-30

Non-Resident Indian(s)

Attacks on Indians Working Abroad
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 490-93 '

Demand of Indian Workers Abroad
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.324

Foreign Fund Inflows
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 113-14

Investment by Non-Resident Indians
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 99-102

Investment by P10 in the Aviation Industry
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 248

Investment Proposals from NRIs
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 108

Non-issuance ¢f visas and passports to
Ind*:as  living abroad (HAH
Discusston)

(Db. 7, Vol. XXX, 26-11-2007)
Co. 577-87

Remittances by NRI
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 364-70
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Suicides Deaths and Injuries to the Indian
National Abroad
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 139

Voting Right
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 114-15

North Eastern Cosl Fields

Coal Production in NECF
(Deb. 9, Vol. XXX, 28-11-2007)
Col.288-89

North Eastern Development Finance
Corporation

Funds Disbursed by NEDFC
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 24548

North-Eastern Region _
Agreement with Foreign Oil Companies
for Exploration of Oil and Gas in North-

East
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 170-71

Air Service and Training Institute in NER
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.211-12

Airports in the NE Region
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 109-10

All India Radio and Doordarshan in North
Eastern Region
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 136-37

Allocation for North East
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 106-08

Asset offices in West Bengal, Assam and
North East *
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 14748

Boundary Dispute
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 158-59
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CBI Enquiry in PDS Operation

(Deb. 13, Vol. XXXI, 03-12-2007)

Col. 150-51

Central Pool Fund for Deptt. of North-

Eastern Region (Doner)

(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 289-90

Development of North-Eastern Region
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 589-92

Eleventh Plan Proposal of NEC
(Deb. 9, Vol. XXX, 28-11-2007)
Col.293-94

Extortion by Militants in North Eastern
States
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 5761

Financial Sources of Terrorists
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 341

GDP Growth Rate in North-Eastern Region
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 24041

Horns in Captivity
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.238-39

Introducing Smart Card
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 137

Introduction of Nano-Technology
Courses
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 334

Investments Potential of IT Industry in
NER
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 118-21

Look East Policy
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 181-82
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LTC to North-East Region
(Deb. 17, Vol. XXXI, 07:12-2007)

Col. 16162

Negotiations with Bangladesh and Burma
For Laying Pipelines
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 158-59

NH Projects in North East
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 134-35

Non-Utilization  of
Development Funds
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 24041

North East
Opportunities
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 388-91

Power Shortage
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 10-20

PSUs in North-Eastern Region
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.278-79

Rail Projects to Connect the North-East
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 164-65

Rehabilitation of Militants in NE Region
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 189-91

Restructuring of NEC
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 340-50

Shukla Commission Report on NE Region
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 169-70

Slow in Implementation of North-East
Industrial and Investment Promotion
Policy, 2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 125-27

Sanctioned
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Special LTC Packages for Employees of
North-East Region
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 138

Special Package for North-Eastern Region
(Deb. 4, Vol. XXX, 21-11-2007)

Col. 56567

Talks with Militant Organisations in NE
Region ‘
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 369-70

Terrorist Training Camps in Neighbouring
Countries
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 14749

Upgradation of Airfields in North-East
(Deb. 2, Vol. XXX, 19-11-2007) |

Col.218 |
Urban Infrastructure Project in North-East |

(Deb. 6, Vol XXX, 23-11-2007)
Col. 324-25

Norway

Agreement by ONGC with a Norwegian !

Company
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 75-76 |
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NTPC Limited

Clearance to NTPC Projects
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 126

lllegal Construction of Road on NTPC
Land
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 380

Misappropriation of Funds in NTPC

Power Projects
(Deb. 17, Vol. XXXI, 0/-12-2007)

Col. 14041

Pollution by NTPC Power Plants
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 248-50

Sale of Equity Share
(Deb. 6, Vol. XXX, 23-11-2007)
Col.285-86

Setting up of Power Project by NTPC at
Cheyyur in Tamil Nadu
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.65-66 '

Setting up of Power Stations by NTPC
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.39-44

Wind Energy Generation by NTPC
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.47-48

' Nuclear Energy

Notary Public
Appointment as Notary

(Deb. 17, Vol. XXXI, 07-12-2007)
' Closure of Nuclear Power Generation

Col.270

Corruption in Appointment of Notaries

(Deb. 6, Vol. XXX, 23-11-2007)

Col. 189-94
Female Public Prosecutors and Notaries

(Deb. 11, Vol. XXXI. 30-11-2007) :

Col. 161-63
Notaries in Gujarat

(Deb. 11, Vol. XXXI. 30-11-2007) -

Col.216-17

Atomic Power Plants in Tarapur
(Deb. 9, Vol. XXX, 28-11-2007)

Col. 14344

Units
(Deb. 4, Vol. XXX. 21-11-2007)

Col. 14849

t Generation of Nuclear Power

(Deb. 15, Vol. XXXI, 05-12-2007)
Col.315-16
Indigenous Uranium for Nuclear Power

Plants
(Deb 4. Vol. XXX, 21-11-2007)

Col.303-04



166

Indo-US Civil Nuclear Deal
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 304-05

Indo-US Nuclear Agreement (DUR 193)
(Deb. 9, Vol. XXX, 28-11-2007)
Col.411-592

New Atomic Energy Research Centre
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.6-12

Power Generation from Atomic Energy
Sources
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 160

Production of Heavy Water
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.58

Proliferation of Nuclear Weapons
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 26566

Radio-Activity Leakage in Atomic Power
Plants
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 14748

Review of the Functioning Atomic Power
Plants
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 168

Setting Up of Atomic Power Plants
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 369-70

Setting Up of Nuclear'Power Plants
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 369

Shortage of Fuel in Nuclear Power Units
(Deb. 4, Vol. XXX, 21-11-2007)
Col.371-72

Upgradation of Safety at Nuclear Power
Plants
(Deb. 4, Vol. XXX, 21-11-2007)
Col.363-64
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Use of Thorium as Fuel
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 1-16

Nurses

Shortage of Trained Nurses
(Deb. 4, Vol. XXX, 2]1-11-2007)
Col. 58-61

Obituary Reference

Sad demise of Shri Sarju Prasad Saroj
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 1-2

Sad demise of Shri T.A.Patil and
Shri Chennaiah Odeyar
(Deb. 12, Vol. XXXI, 01-12-2007)
Col.1-2

Sad demise of Shri Vijay Kumar
Khandelwal, Shri Manjay Lal,
Shri Yashwant Borole, Shri Lala Ram
Ken and Dr.L.M. Singhvi
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 1-6

Official Language

Implementation of Official Language,
Hindi
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.203-04 ‘

Oil and Natural Gas Corporation Limited

Agreement by ONGC with a Norwegian
Company
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 75-76

Assam Renewal Project by ONGC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 73

Asset offices in West Bengal, Assam and
North-East
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 14748

Change in Specification of ‘Paryte’
Material
(Deb. 10, Vol. XXX, 29-11-2007)
Col.247-48
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Compensation to Farmers by ONGC
(Deb. 10, Vol. XXX, 29-11-2007)
Col.311-12

Exploration of Gas Reserves by ONGC
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 38-39

Fire Incidents at ONGC Production Areas
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 201

Handing over Oil wells back to Families
after Extracting Oil and Gas
(Deb. 5, Vol. XXX, 22-11-2007)
Col.279

Helicopters Hired by ONGC
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 76

ONGC KG Basin Management
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 105

ONGC Projects
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.273-74

PRBS Scheme of ONGC
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 9495

Profit Earned by ONGC
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 249

Re-Development of Mumbai High by
ONGC
(Deb. 5, Vol. XXX, 22-11-2007)
Col.235

Threat by ULFA Militant to ONGC in
Assam
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 348

Training Institute in Goa
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 148-49
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Oil Company(s)

Losses Incurred by the Oil PSUs
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 53-56

Losses to Oil Companies
(Deb. 1, Vol. XXX, 15-11-2007)
Col.61-62

Oil Bonds
(Deb. §, Vol. XXX, 22-11-2007)
Col. 166

Profit of Oil Companies due to Rise in
Value of Rupee
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 105

Selling of Government Shares in Public
Sector Exploration Company
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 199-200

Oil Exploration

Achievements Reports from NELP
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.274-75

Agreement with Foreign Oil Companies
for Exploration of Oil and Gas in North-

East
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 170-71

Agreements with Foreign Countries for
Oil Exploration/Production
(Deb. 1, Vol. XXX, 15-11-2007)
Col.25-32

Excavation and Drilling in Cochin-High
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 85

Exploration in Mahanadi Basin of Orissa
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 87-90

Exploration of Gas Reserves by ONGC
(Deb. 5, Vol. XXX, 22-11-2007)
Col.38-39
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Exploration of Oil and Gas

(Deb. 5, Vol. XXX, 22-11-2007)

Col. 189-91

Exploration/Drilling/Refining of Petroleum
and Natural Gas
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 264-68

Handing over Oil wells back to Families
after Extracting Oil and Gas
(Deb. 5, Vol. XXX, 22-11-2007)
Col.279

Model Production Sharing Contract
(Deb. 10, Vol. XXX, 29-11-2007)
Col.205-06

ONGC KG Basin Management
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 105

Return of One Oil Block in Kutch by
Reliance Industries
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 169-70

Selling of Government Shares in Public
Sector Exploration Company
(Deb. §, Vol: XXX, 22-11-2007)
Col. 199-200

Supply of Deep Water Rigs
(Deb. 10, Vol. XXX, 29-11-2007)
Col.93

Oilseed(s)

Import of Oilseeds
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 44849

Production of Groundnut
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 358-59

Production of Pulses and Oilseeds
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 51

Old Age Homes
Grants for Old Age Homes

(Deb. 16, Vol. XXXI, 06-12-2007) |

Col. 138

|
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Old Age Homes
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 14041

Orissa

Air and Water Pollution in Orissa
(Deb. 9, Vol. XXX, 28+11-2007)
Col.91-92

‘Allocation to Non Governmental

Organisations
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 353-55

Armed Forces Medical College in Orissa
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 239

Benches of High Court of Orissa at
Sambalpur and Mayurbhanj
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 115

Construction Work on NH in Orissa
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 280-81

Delay of Work on Newly-Declared NH
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 54647

Development of Primitive Tribal Groups
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 132

Dilapidated Condition of NH in Orissa
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 294-95

Exploration in Mahanadi Basin of Orissa
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 8790

Expo Orissa 2007 Fair
(Deb. 8, Vol. XXX, 27-11-2007)
Col.213-15

Gold Deposit in Orissa
(Deb. 14, Vol. XXXI, 04-12-2007)-
Col. 34042

Grants Under Tribal Sub-Plan (TSP)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 127
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Irrawaddy Dolphins
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 181-82

Keonjhar Airport
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 312

Naxal Affected Districts in Orissa
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 463-65

Need to declare Biju Patnaik Airport at
Bhubaneswar as an International
Airport(MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 512

Need to expedite implementation of Rajiv
Gandhi Gramin Vidyutikaran Yojana in
Jaipur district, Orissa (MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 527

Need to expedite the construction of
Khurda Road-Bolangir railway line in
Orissa (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 388

Need to formulate and embark on a plan
to prevent erosion of sea-beaches in
Orissa(MUR 377)

(Deb. 8, Vol. XXX, 27-11-2007)
Col.514-15

Need to introduce an express train between
Bhubaneshwar and Tatanagar via
Keonjhargarh and extend Howrah-
Barbil Jana Shatabadi Express upto
Keonjhargarh (MUR 377)

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 761

Need to repair the stretch of N.H.215 from
Paniloili to Rajamunda in Orissa
(MUR377)

(Deb. 9, Vol. XXX, 28-11-2007)
Col.378
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Need to undertake measures to prevent
accidents on NH-5 and NH-SA at
Chandikhol Crossing, Orissa
(MUR377)

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 535

Need to upgrade the domestic airports at
Silsuan and Barbil in Orissa (MUR 377)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 522

New Godowns in Orissa
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 24041

New Initiatives for Orissa
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 320-21

Nutan Deep Scheme in Orissa
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 83-84

Operation Gaja
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 299

Promotion of IT in Orissa
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 177

Rail Link between Puri and Konark
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 188-89

Setting up of a Refinery Plant at Orissa
(Deb. 10, Vol. XXX, 29-11-2007)
Col.312-13

Setting up of Clusters
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 64-128

Setting up of Farmers Training Institute
in Orissa
(Deb. 10, Vol. XXX, 29-11-2007)
Col.233-34

Setting up of Information Technology

Institute
(Deb. 7, Vol. XXX, 26-11-2007)

Col.77-78
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Setting up of Plants by 10C at Haldia
Refinery and Paradip in Orissa
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 156-57

Setting up of Ports and Shipyards
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 287-88

Shatabdi Express between Puri and
Paradip
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.230

Specialised Design Centre
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 361

Widening of NH in Orissa
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 117

Orissa Mines Corporation

Merger ofOMC with SAIL and NMDC
(Deb. 5, Vol. XXX, 22-11-2007)
Col.270-71

Outflow of Funds

Outflow of Funds from the Country
(Deb. 2, Vol. XXX, 19-11-2007)
Col.116-17

Paints

Norms for Manufacturing of Health
Friendly Paints
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 58-59

Pakistan

Baglihar Power Project
(Deb. 6, Vol. XXX, 23-11-2007)
Col.237-38

Border Fencing
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 3940

Cargo Shipping Service with Pakistan
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 89
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Damage to the House of Indian High
Commissioner in Islamabad
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 203-05

De-Classification of Post Records of Wars
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 84

Demolition of Lord Buddha Statue in
Pakistan
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 117-18

Indo-Pak Trade
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.341-44

Infiltration from POK
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.414

Introduction of Business Visa between
India and Pakistan
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 9596

ISI Activities in India
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 333-34

ISI Activity at Indo-Nepal Border
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 224-25

Issue of Visa to Pakistani Cricket Fans
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 392-93

Recruitment of Pakistanis in Government
Jobs in Jammu and Kashmir
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 393

Trade with Pakistan
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 149-50

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 34445
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Panchayati Raj

Capacity Building for Panchayats
(Deb. 4, Vol. XXX, 21-11-2007)
Col.370-71

Computer Education in Panchayats
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 183-85

Computerisation of Panchaya.ts
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 469-70

Decentralisation of Powers
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 191

Delegations of Financial Powers to
Panchayats
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.268-70

Effective Functioning of Local-Self
Government
(Deb. 4, Vol. XXX, 21-11-2007)
Col.361-63

Elected Members in Panchayati Raj
Institutions
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 74-78

Functioning of Panchayati Raj
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 544-46

Funds for Strengthening PR Institutions
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 123-25

Funds to Panchayats
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 68-70

Linking of Villages through Satellite
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 109-12

Payment to Local Bodies
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 183 '
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PCO Connection at Panchayat Level
(Deb. 7, Vol. XXX, 26-11-2007)
Col.319-20

Planning at Grass-Root Levels by the
Panchayats
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 13-21

Post Office in Panchayat
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 111

Role of Panchayati Raj Institutions in
Implementation of NREGS
(Deb. 6, Vol. XXX, 23-11-2007)
Col.327-28

Strengthening of Panchayati Raj
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 128-31

Utilisation of Funds by the Panchayats
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 228-30

Paper
Handmade Paper Manufacturing Unit

(Deb. 8, Vol. XXX, 27-11-2007)
Col. 309-10

Production of Paper
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 402-04

Papers Laid on the Table

202nd Report of the Law Commission on
Proposal to Amend Section 304-B of
Indian Panel Code — October, 2007
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 290

{ 37th Valuation Report of the Life Insurance

Corporation of India under section 29
of the Life Insurance Corporation Act,
1956

(Deb. 17, Vol. XXXI, 07-12-2007)
Col.298



172

9th Progress Report on the Action Taken
‘pursuant to the Recommendations the
Joint Parliamentary Committee on
Stock Market Scam
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 287

A copy of Dakshin Kranti (Freedom
Struggle in South India)
(Déb. 9, Vol. XXX, 28-11-2007)
Col. 343

A copy of the Youth in Panchayati Raj
Campaign —A Report
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 343

Action Taken Memorandum on the
Seventh Report of the National
Commission for Scheduled Castes and
Scheduled Tribes, New Delhi, for the
year 2001-2002
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 354

Annual Accounts of the Delhi
Development Authority, New Delhi, for
the year 2004-2005 together with Audit
Report thereon, under sub-section (4)
of Section 25 of the Dethi Development
Act, 1957
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 421

Annua) Administration Report of the
Cantonment Boards for the year
2007-2008
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 459

Annual Administrstion Report of the Delhi
Development Authority, New Delhi. for
the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.477
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Annual Administrative Report, Audited
Accounts and Review of the working
of the Tamil Nadu State Mission of
Education for All (Sarva Shiksha °
Abhiyan) Chennai, for the year
2004-2005
(Deb. 14, Vol. XXXI, 04-12-2007) -
Col.477

Annual Report of the Central Agricultural
University, Imphal, for the year
1993-1994 along with Accounts
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436

Annual Report and Audited Accounts of
the Canara Bank, Bangalore, and the
United Bank of India, Kolkata, for the
year 2006-2007
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 440

Annual Report and Audited Accounts of
the University of Delhi, Delhi, for the
year 2003-04
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 492

Annual Report and Audited Accounts of
the Visva Bharati, Santiniketan, for the
year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 492

Annual Report and Audited Accounts of
the working of the Aligarh Muslim
University, Aligarh, for the year
2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 305

Annual Report and Audited Accounts of
the working of the Rashtriya Arogya
Nidhi, New Delhi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.297

Annual Report and Audited Accounts of
the National Capital Region Planning
Board, New Delhi, for the year
2005-2006.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col.477
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Annual Report and Audited Accounts of
the National Institute
Pharmaceutical Education and
Research, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 295

Annual Report and Audited Accounts of
the State Bank of Saurashtra for the
year 2006-07
(Deb. 17, Vol. XXXFI, 07-12-2007)
Col. 300

Annual Report and Audited Accounts of
the Union Government under Article
151(1) of the Constitution
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 301

Annual Report and Audited Accounts of
the working of the Delhi Urban Art
Commission, New Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 476

Annual Report and Review by the
Government of the working of the
Protection of Plant Varieties and
Farmers’ Rights Authority, New Delhi,
for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 463

Annual Report and Review of the working
of the National Institute of Technology,
Silchar, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 305

Annual Report of the Central Agricultural
University, Imphal, for the
year 1994-1995 along with Accounts
(Deb. 7, Vol. XXX, 26-11-2007)
Col.436

Annual Report of the Central Agricultural
University, Imphal, for the
year 1995-1996 along with Accounts
(Deb. 7, Vol. XXX, 26-11-2007)
Col.436
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Annual Report of the Central Agricultural
University, Imphal, for the
year 1996-1997 along with Accounts
(Deb. 7, Vol. XXX, 26- ll-2007)
Col.437

Annual Report of the Central Agricultural
University, Imphal, for the
year 1997-1998 along with Accounts
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 437

Annual Report of the Central Agricultural
University, Imphal, for the
year 1999-2000 together with Audit
Report thereon
(Deb. 7, Vol. XXX, 26-11- 2007)
Col.437

Annual Report of the Central Agricultural
University, Imphal, for the
year 2000-2001 together with Audit
Report thereon
(Deb. 7, Vol. XXX, 26-11-2007;
Col.437

Annual Report of the Central Agricultural
University, Imphal, for the year
2001-2002 together with Audit Report
thereon
(Deb. 7, Vol. XXX, 26-11-2007)
Col.437

Annual Report of the Central Electricity
Regulatory Commission, New Delhi, for
the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 286

Annual Report of the Central Vigilance
Commission, New Delhi for the
year 2006
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.334

Annual Report.of the Licvelopment
Council for Sugar Ind'rstry, for the
year 2005-2006
(Deb. 7, Vol. XXX,
Col. 436

14.11-2007)
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Annual Report of the Development
Council for sugar Industry, for the
year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436

Annual Report of the National Human
Rights Commission, New Delhi, for the
year 2005-06
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 297

Annual Report of the National Statistical
Commission, New Delhi, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 337

Annual Report of the Press Council of
India, New Delhi, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.472

Annual Report, Audited Account and
Review of the working of the Sarva
Shiksha Abhiyan, Itanagar, for the
year 2004-2005
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 44142

Annual Report, Audited Account and
Review of the working of the Sarva
Shiksha Abhiyan, Itanagar, for the year
2005-2006
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 442

Annual Report, Audited Accounts and
Review by the Government of the
Central Adoption Resource Agency,
New Delhi, for the year 2000-2001
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 431

Annual Report, Audited Accounts and
Review by the Government of the
working of the Central Adoption
Resource Agency, New Delhi, for the
year 2004-2005
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 431

LOK SABHA

Annual Report, Audited Accounts and
Review by the Government of the
working of the Central Social Welfare
Board, New Delhi, for the year
2005-2006
(Deb. 6, Vol. XXX, 23-11-2007)
Col.432

Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Silk Export .
Promotion Council, Mumbai, for the
year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 438

Annual Report, Audited Accounts and
Review by the Government of the
working of the International Centre for
Alternative Dispute Resolution,
New Delhi, for the year 2006-2007
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 429-30

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Bank for
Agriculture and Rural Development,
Mumbai, for the year 2006-2007
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 435

Annual Report, Audited Accounts and
Review by the Government of the
working of the Synthetic and Rayon
Textiles Export Promotion council,
Mumbai, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 438

Annual Report, Audited Accounts and
Review by the Government of the
working of the Aeronautical
Development Agency, Bangalore, for
the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.459

Annual Report, Audited Accounts and
Review by the Government of the
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working of the Ahmedabad Textile
Industry’s Research Association,
Ahmedabad, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.471

Annual Report, Audited Accounts and
Review by the Government of the
working of the All India Federation of
Cooperative Spinning Mills Limited,
Mumbeai, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436-37

Annual Report, Audited Accounts and
Review by the Government of the
working of the Andhra Pradesh State
Irrigation Development Corporation
Limited, Hyderabad, for the
year 2003-2004
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.471

Annual Report, Audited Accounts and
Review by the Government of the
working of the Apparel Export
Promotion Council, New Delhi, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 468

Annual Report, Audited Accounts and
Review by the Government of the
working of the Bharat Dynamics
Limited, Hyderabad, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 458

Annual Report, Audited Accounts and
Review by the Government of the
working of the Bharat Earth Movers
Limited, Bangalore, for the
year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 432

Annual Report, Audited Accounts and
Review by the Government of the
working of the Bharat Electronics
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Limited, Bangalorg, for the
year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)

Col.432

Annual Report, Audited Accounts and
Review by the Government of the
working of the Bombay Textile
Research Association, Mumbai, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 467

Annual Report, Audited Accounts and
Review by the Government of the
working of the Central Silk Board,
Bangalore, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col.439

Annual Report, Audited Accounts and
Review by the Government of the
working of the Central Warehousing
Corporation, New Delhi, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.472

Annual Report, Audited Accounts and
Review by the Government of the
working of the Central Wool
Development Board, Jodhpur, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.467

Annual Report, Audited Accounts and
Review by the Government of the
working of the Centre for Development
of Advanced Computing, Pune, for the
year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 461

Annual Report, Audit:d Accounts and
Review by the Government of the
working of the Centrz for Materials for
Electronics Technulogy (C-MET),
Pune, for the year 2006-2007
(Deb. 13, Vol. X¥ 1. £3-12-2007)
Col. 462
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Annual Report, Audited Accounts and
Review by the Government of the
working of the Cotton Textiles Export
Promotion Council of India, Mumbai,
for the year 2006-2007
¢(Deb: 13, Vol. XXXI, 03-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review by the Government of the
working of the DOEACC Society, New
Delhi, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 462

Annual Report, Audited Ac¢counts and
Review by the Government of the
working of the ERNET India, New Delhi,
for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 462

Annual Report, Audited Accounts and
Review by the Government of the
working of the Garden Reach
Shipbuilders and Engineers Limited,
Kolkata, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.457-58

Annual Report, Audited Accounts and
Review by the Government of the
working of the Goa Shipyard Limited,
Goa, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 458

Annual Report, Audited Accounts and

Review by the Government of the |

working of the Hindustan Aeronautics
Limited, Bangalore, for the year
2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 458

Annual Report, Audited Accounts and
‘Review by the ‘Government of the
working of the Indian Jute Industries
Research Association, Kolkata, for the
year 2005-2006
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 467
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Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Society of
Agricultural Statistics, New Delhi, for
the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 465

Annual Report, Audited Accounts and
Review by the Government of the
working of the Indian Society of
Agricultural Economics, Mumbai, for
the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 464

Annual Report, Audited Accounts and
Review by the Government of the
working of the ITI Limited, Bangalore,
for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 461

Annual Report, Audited Accounts and
Review by the Government of the
working of the Jute Corporation of India
Limited, Kolkata, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review by the Government of the
working of the Karnataka Cashew
Development Corporation Limited,
Mangalore, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 464

Annual Report, Audited Accounts and
Review by the Government of the
working of the Kerala Agro Industries
Corporation Limited,
Thiruvananthapuram, for the year
2001-2002
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review by the Government of the
working of the Mazgaon Dock Limited,
Mumbai, for the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 458

Annual Report, Audited Accounts and
Review by the Government of the
working of the Mishra Dhatu Nigam
Limited, Hyderabad, for the year 2006-
2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 457

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Agricultural
Co-operative Marketing Federation of
India Limited, New Delhi, for the year
2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 463

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Centre for Jute
Diversification, Kolkata, for the year
2005-2006
(Deb. 13, Val. XXXI, 03-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review by the Government of the
working of the National Cooperative
Agriculture and Rural Development
Banks®’ Federation Limited, Navi
Mumbeai, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436

Annual Report. Audited Accounts and
Review by the Government of the
working of the National Federation of
State Cooperative Banks Limited, Navi
Mumbai, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 436

Review by the Government of the
working of the National Handloom
Development Corporation Limited,
Lucknow, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.459

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Informatics
Centre Services Inc., New Delhi, for the
year 2006-2007

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 434

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Institute of
Agricultural Extension Management,
Hyderabad, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 464

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Instructional
Media Institute, Chennai, for the year
2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 460

Annual Report, Audited Accounts and

Review by the Government of the
working of the National Seeds
Corporation of India Limited, New
Delhi, for the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 465

Annual Report, Audited Accounts and

Review by the Government of the
working of the Northern India Textile
Research Association, Ghaziabad, for
the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col.470
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Annual Report, Audited Accounts and
Review by the Government of the
working of the Powerloom
Development and Export Promotion
Council, Mumbai, for the year
2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 468

Annual Report, Audited Accounts and
Review by the Government of the
working of the Rural Electrification
Corporation Limited, New Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 475

Annual Report, Audited Accounts and
Review by the Government of the

working of the Sardar Vallabhbhai Patel

Institute of Textile Management,
Coimbatore, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 470

Annual Report, Audited Accounts and
Review by the Government of the
working of the Society for Applied
Microwave Electronics Engineering
and Research (SAMEER) Mumbai, for
the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 461-62

Annual Report, Audited Accounts and
Review by the Government of the
working of the Software Technology
Parks of India, New Delhi, for the year
2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 462

Annual Report, Audited Accounts and
Review by the Government of the
working of the South India Textile
Research Association, Coimbatore, for
the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 468

Annual Report, Audited Accounts and

Review by the Government of the
working of the State Farms Corporation
of India Limited, New Detlhi, for the year
2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 465

Annual Report, Audited Accounts and

Review by the Government of the
working of the Synthetic and Art Silk
Mills’ Research Association, Mumbai,
for the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col.470

Annual Report, Audited Accounts and

Review by the Government of the
working of the Telecom Regulatory
Authority of India, New Delhi, for the
year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col.460-61

Annual Report, Audited Accounts and

Review by the Government of the
working of the Textile Committee,
Mumbai, for the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 468

Annual Report, Audited Accounts and

Review by the Government of the
working of the Water and Power
Consultancy Services (India) Limited,
New Delhi, for the year 2006-2007
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 460

Annual Report, Audited Accounts and

Review by the Government of the
working of the Wool and Woollens
Export Promotion Council, New Delhi,
for the year 2006-2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col.467

Annual Report, Audited Accounts and

Review by the Government of the
working of the Wool Research
Association, Thane, for the year 2006-
2007

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 470 )
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Annual Report, Audited Accounts and
Review of the working of Maharashi
Sandipani Rashtriya Veda-Vidya
Pratishthan, Ujjain, for the year
2002-03 to 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 498-99

Annual Report, Audited Accounts and
Review of the working of the Fluid
Control Research Institute, Palakkad,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 315

Annual Report, Audited Accounts and
Review of the working of the National
Research Development Corporation,
New Delhi, for the year 2006-07

(Deb. 17, Vol. XXXI, 07-12-2007) :

Col. 292

Annual Report, Audited Accounts and
Review of the working of the Rashtriya
Chemicals and Fertilizers Limited,
Mumbai, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 323

Annual Report, Audited Accounts.and
Review of the working of the
Agricultural and Processed Food
Products Export Development
Authority, for.the year 2006-07
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 491

Annual Report, Audited Accounts and
Keviev: of the woiking of the Airports
Authority of India, New Delhi, for the
yee 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 359

Annual Report, Audited Accounts and
Review of the working of the All Dental
Council of India, New Delhi, for the yea:
200607
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 296

Annual Report, Audited Accounts and
Review of the working of the All India
Handloom Fabrics Marketing
Co-operative Society Limited, New
Delhi, for the year 2006-2007
(Deb. 7, Vol. XXX, 26-11-2007)
Col.432-33

Annual Report, Audited Accounts and
Review of the working of the All India
Institute of Speech and Hearing,
Mysore, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 296

Annual Report, Audited Accounts and
Review of the working of the Andrew
Yule and Company Limited, Kolkata,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 328

Annual Report, Audited Accounts and
Review of the working of the Antrix
Corporation Limited, Bangalore, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 351

Annual Report, Audited Accounts and
Review of the working of the Atomic
Energy Education Society, Mumbai, for
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 351
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of the
Automotive Research Association of
India, Pune, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 332

Annual Report, Audited Accounts and
Review of the working of the Balmer
Lawrie and Company Limited, Kolkata,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.315

Annual Report, Audited Accounts and
Review of the working of the Balmer
Lawrie Investment Limited, Kolkata, for
the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.316

Annual Report, Audited Accounts and
Review of the working of the Basic
Chemicals, Pharmaceuticals and
Cosmetics Export Promotion Council
(CHEMEXCIL) Mumbai, for the year
2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 482-83

Annual Report, Audited Accounts and
Review of the working of the Bharat
Heavy Electricals Limited, New Delhi,
for the year 2006-07
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 296

Annual Report, Audited Accounts and
Review of the working of the Bharat
Immunologicals and Biologicals
Corporation Limited, Bulandshahar, for
the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the Bharat
Petroleum Corporation Limited,
Mumbai, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.316-17

Review of the working of the Bharat
Yantra Nigam Limited and subsidiaries,
Allahabad, for the year 2006-07

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 331

Annual Report, Audited Accounts and
Review of the working of the Bhartiya
Nabhikiya Vidyut Nigam Limited,
Chennai, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 350

Annual Report, Audited Accounts and
Review of the working of the Birbal
Sahni Institute of Palacobotany,
Lucknow, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.482

Annual Report, Audited Accounts and
Review of the working of the Board of
Apprenticeship Training (Northern
Region), Kanpur, for the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 495

Annual Report, Audited-Accounts and
Review of the working of the Board of
Apprenticeship Training (Western
Region), Mumbai, for the year
2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.487-88

Annual Report, Audited Accounts and
Review of the working of the Bombay
Dock Labour Board, Mumbai, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 289

Annual Report, Audited Accounts and
Review of the working of the Broadcast
Engineering Consultants india Limited,
New Delhi, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.471-72
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of the Building
Materials and Technology Promotion
Council, New Delhi, for the year
200607

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293-94

Annual Report, Audited Accounts and
Review of the working of the Bureau
of Energy Efficiency, New Delhi, for the
year 2005-2006
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 475

Annual Report, Audited Accounts and
Review of the working of the Cashew
Export Promotion Council of India,
Kochi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 303

Annual Report, Audited Accounts and
Review of the working of the Cement
Corporation of India Limited, New
Delhi, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 330

Annual Report, Audited Accounts and
Review of the.-working of the Central
Civil Services Cultural and Sports
Board, New Delhi, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 334

Annual Report, Audited Accounts and
Review of the working of the Central
Electronics Limited, New Delhi, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 292

Annual Report, Audited Accounts and
Review of the working of the Central
Footwear Training Institute, Chennai,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 468

Review of the working of the Central
Footwear Training Institute, Agra for
the year 2006-2007 ,
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.467-68

Annual Report, Audited Accounts and
Review of the working of the Central
Government Employees Welfare
Housing Organisation, New Delhi for
the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.293

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Hand Tools, Jalandhar for
the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Plastics’ Engineering and
Technology, Chennai, for the year
2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.294-95

Annual Report, Audited Accounts and
Review of the working of the Central
Institute of Tool Design, Hyderabad,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 467

Annual Report, Audited Accounts and
Review of the working of the Central
Power Research Institute, Bangalore
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 286

Annual Report, Audited Accounts and
Review of the working of the Central
Pulp and Paper Research Institute,
Sharanpur, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 303



182~

Annual Report, Audited Accounts and
Review of the working of the Central
Tool Room and Training Centre,
Kolkata, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 470

Annual Report, Audited Accounts and
Review of the working of the Central
Tool Room and Training Centre,
Bhubaneswar, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review of the working of the Central
Tool Room, Ludhiana, for the year
2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 468

Annual Report, Audited Accounts and
Review of the working of the Central
Wagf Council, New Delhi, for the year
2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.314-15

Annual Report, Audited Accounts and
Review of the working of the Central
Zoo Authority, New Delhi, for the year
2005-2006
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 602

Annual Report, Audited Accounts and
Review of the working of the Centre
for Development Economics, Delhi
school of Economics, Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the Centre
for DNA Fingerprinting and
Diagnostics, Hyderabad, for the year
2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 480
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Annual Report, Audited Accounts and
Review of the working of the/ Centre
for Environment Education,
Ahmedabad, for the year 2006-07
(Deb. 15, Vol. XXXI1, 05-12-2007)
Col. 355

Annual Report, Audited Accounts and
Review of the working of the Centre
for Liquid Crystal Research, Bangalore,
for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.482

Annual Report, Audited Accounts and
Review of the working of the Centre
for Policy Research, New Delhi for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the Centre
for the development of Glass Industry,
Firozabad, for the year 2006-2007
(Deb. 14, Vol. XXXI1, 04-12-2007)
Col.467

Annual Report, Audited Accounts and
Review of the working of the Centre
for Wind Energy Technology, Chennai,
for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.484

Annual Report, Audited Accounts and
Review of the working of the Chemicals
and Allied Products Export Promotion
Council (CAPEXIL), Kolkata, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 483

Annual Report, Audited Accounts and
Review of the working of the Chennai
Port Trust, Chennai, for the year
2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 339
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Annual Report, Audited Accounts and
Review of the working of the Civil
Services Officers’ Institute, New Dethi,
for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 335

Annual Report, Audited Accounts and
Review of the working of the Civil
Services Society, New Delhi, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 335

Annual Report, Audited Accounts and
Review of the working of the Cochin
Port Trust, Cochin, for the year
200607 |
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 333

Annual Report, Audited Accounts and
Review of the working of the Cochin
Port Trust, Cochin, for the year
2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.332

Annual Report, Audited Accounts and
Review of the working of the Cochin
Shipyard Limited, Kochi, for the year
2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.331

Annual Report, Audited Accounts and
Review of the working of the Coffee
Board, Bangalore, for the year
2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.484

Annual Report, Audited Accounts and
Review of the working of the Coir
Board, Kochi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 287
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Annual Report, Audited Accounts and
Review of the working of the
Construction Industry Development
Council, New Delhi, for the year
200607
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 349-50

Annual Report, Audited Accounts and
Review of the working of the
Consultancy Development Centre,
New Delhi, for the year 2006 07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 292

Annual Report, Audited Accounts and
Review of the working of the Container
Corporation of India Limited, New
Delhi, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 326

Annual Report, Audited Accounts and
Review of the working of the Cotton
Corporation of India Limited, Navi
Mumbeai, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 300

Annual Report, Audited Accounts and
Review of the working of the CPR
Environmental Education Centre,
Chennai, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 355

Annual Report, Audited Accounts and
Review of the working of the Credit
Guarantee Fund Trust for Micro and
Small Enterprises, Mumbai, for the year
2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.287-88

Annual Report, Audited Accounts and
Review of the working of the Delhi
Public Library, New Dethi, for the year

2005-2006
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 356
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Annual Report, Audited Accounts and
Review of the working of the District
Primary Education Programme and
Sarva Shiksha Abhiyan, Kolkata, for
the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 478

Annual Report, Audited Accounts and
Review of tiie working of the Donyi
Polo Ashok Hotel Corporation Limited,
Itanagar, for the year 2005-06
(Deb. 5, Vol. XXX, 22-11-2007)
Col.297

Annual Report, Audited Accounts and
Review of the working of the Dr. B.R.
Ambedkar National Institute of
Technology, Jalandhar, for the
year 2004 to 2006 .

(Deb. 3, Vol. XXX, 20-11-2007)
Col. 493

Annual Report, Audited Accounts and
Review of the working of the Dredging
Corporation of India Limited,
Visakhapatnam, for the year 2006-2007
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 594

Annual Report, Audited Accounts and
Review of the working of the
Electronics and Computer Software
Export Promotion Council, New Delhi,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 297

Annual Report, Audited Accounts and
Review of the working of the
Electronics Service and Training
Centre, Nainital, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review of the working of the
Engineering Export Promotion Council,
Kolkata, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 483

Annual Report, Audited Accounts and
Review of the working of the
Engineering Projects (India) Limited,
New Delhi, for the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 362

Annual Report, Audited Accounts and
Review of the working of the Engineers
India Limited, New Delhi, for the
year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 363

Annual Report, Audited Accounts and
Review of the working of the Ennore
Port Limited, Chennai, for the year
2006-2007
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 594

Annual Report, Audited Accounts and
Review of the working of the Export
Credit Guarantee Corporation of India
Limited, Mumbai, for the year
2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the Export
Inspection Council and Export
Inspection Agencies, New Delhi, for
the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 303

Annual Report, Audited Accounts and
Review of the working of the Export
Promotion Council for EOUs and SEZ
Units, New Delhi, for the year
20062007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 480
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Annual Report, Audited Accounts and
Review of the working of the FCI
Aravali Gyspsum and Minerals India
Limited, Jodhpur, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.323-24

Annual Report, Audited Accounts and
Review of the working of the Fertilizers
and Chemicals Travancore Limited,
Kochi, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 323

Annual Report, Audited Accounts and |

Review of the working of the Festilizers
Corporation of India Limited, Kolkata,
for the year 2006-07

(Deb. 16, Vol. XXX, 06-12-2007)
Col. 322

Amnual Report, Audited Accounts and
Review of the working of the Footwear
Design and Development Institute,
Noida, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the Fragrance
and Flavour Development Centre,
Kannauj, for the year 2606-2007
(Deb. 14, Vok. XXXI, 04-12-2007)
Col. 468

Annual Report, Audited Accounts and
Review of the werking of the Gem and
Jewellery Export Promotion Council,
Mumbai, for the year 2006-2007

(Deb. 14, Vol. XXX}, 04-12-2007) |

Col. 480

Annual Report, Awdwted Accounts and
Review of the working of the Generai
Insurance Corporation of India,
Mumbai, for the year 2006-2007
(Deb. 11, Vol. XXX}, 30-11-2007)
Col. 492

Annual Report, Audited Accounts and
Review of the working of the Goa Sarva
Shiksha Abhiyan Society, Panaji, for
the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 475

Annuat Report, Audited Accounts and
Review of the working of the Grih
Kalyan Kendra, New Deli, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col 334-35

Annual Report, Audited Aceounts and
Review of the working of the Gujarat
Mahila Sarmaldwya Society, Akmedabad,
for the year 2008-2006
(Deb. 14, Vol. XXXF, 04-12-2007)
Colk 476

Annual Report, Audited Acesunts and
Review of the working of the
Handicrafts and Hamdiooms Exports
Corporation of India Limited,
New Delhi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 308

Annual Report, Audited Accounts and
Review of the working of the Handloom
Export Promotion Council, Chennai, for
the yeas 2006-2007
(Deb. 2, Vol. XXX, 19-71-2007)
Col. 513-14

Annual Report, Audited Accounts and
Review of the working of the Harish
Chandra Research Institute, Allahabad,
for the year 2006-07
(Deb. 1S5, Vob. XXXI, 65-12-2007)
Col. 383

Annual Report, Audited Accounts and
Review of the working of the Hewsy
Enginesring Covporation Limited.
Rawcivi, for e year 2006-07
(Dety. 16, Voi. XXXI. 66-12.2007)
Col. 329
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Annual Report, Audited Accounts and
Review of the working of the Hindustan
Cables Limited, Kolkata, for the year
2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 331

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Insecticide Limited, New Delhi, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.321-22

Annua) Report, Audited Accounts and
Review of the working of the Hindustan
Organic Chemicals Limited, Mumbai,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.294

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Paper Corporation Limited, New Delhi,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.327-28

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Petroleum Corporation Limited,
Mumbai, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 317

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Photo Films Manufacturing Company
Limited, Ootacamund, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 330

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Prefab Limited, New Delhi, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Salts Limited, Jaipur, for the year
200607
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 328-29

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Shipyard Limited, Visakhapatnam, for
the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 289-90

Annual Report, Audited Accounts and
Review of the working of the Hindustan
Steelworks Construction Limited,
Kolkata, for the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 363

Annual Report, Audited Accounts and
Review of the working of the HMT
Limited, Bangalore, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 330

Annual Report, Audited Accounts and
Review of the working of the Hooghly
Dock and Port Engineers Limited,
Kolkata, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 331

Annual Report, Audited Accounts and
Review of the working of the HSCC
(India) Limited, Noida, for the
year 2006-07
(Deb. 17, Vol. XXX1, 07-12-2007)
Col. 295

Annual Report, Audited Accounts and
Review of the working of the India
Railway Finance Corporation Limited,
New Delhi, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 323
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Annual Report, Audited Accounts and
Review of the working of the India
Trade Promotion Organisation,
New Delhi, for the year 2006-2007
(Deb. 14, Vol. XXX1, 04-12-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the Indian
Association for the Cultivation of
Science, Kolkata, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 483

Annual Report, Audited Accounts and
Review of the working of the Indian
Council for Cultural Relations, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 285

Annual Report, Audited Accounts and
Review of the working of the Indian
Council of Forestry Research and
Education, Dehradun, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 354-55

Annual Report, Audited Accounts and
Review of the working of the Indian
Diamond Institute, Surat, for the
year 2006-07
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 492

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Astro-physics, Bangalore,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 291

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Foreign Trade, New Delhi,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.482

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Forest Management,
Bhopal, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 355

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Geomagnetism,
Navi Mumbai, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.482-83

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Management, Calcutta, for
the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 501

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Management, Kozhikode,
for the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 498

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Management, Lucknow, for
the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 498

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Packaging, Mumbai, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 483

Annual Report, Audited Accounts and
Review of the-working of the Indian
Institute of Public Administration,
New Delhi, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 335
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Anriua! Report, Audited Accounts and
Review of the working of the Indian
histitute of Touristn and Travel
Management, Gwalios, for the
year 2006-2007
(Deh. 10, Vol. XXX, 29-11-2007)
Col. 359

Arnuzl Report, Audited Accourts and
Review of the wosking of the lndian

Institute of Tropical Meteorology, |

Pune, for the year 2006-2007
{Deb. 11, Vob. XXXI, 30-11-2007)
Caol.479

Szl Report, Audited Accoumts and

Medicines Pharmaceatical Corporation
Limited, Almors, forthe year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2087)
Cot 295

Review of the working of the Indian
National Academy of Engineering,
New Delhi, for the year 2006-2007
{Deb. 11, Vol XXX, 36-11-2067)
Col. 482

Annual Report, Asdiied Accounts and
Review of the working of the Indian
National Science Academy, New Dethi,
for the year 2006-2007

(Deb. 11, Vol XXXI, 36-11-2007) |

Col. 483
Amnuet Report, Audited Accounts and
Review of the working. of the Indian

Nursing Councit, New Dellv, for the |

veas 2006-07
(Det. 17, Vol. XX X3, 07-12-2007)
Col. 296

Aaowel Repont, Andited Accounts and

Review of the working of the Indian |
mc«mmmh

the yor 2006-07

(Deb. 16, Vol, XXX, 06-12-2007) |

Cel. 317

Annual Report, Audited Accounts and
Review of the working of the Indian
Plywood Industries Rescarch and
training Institute, Bangaiore, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 354

Annus! Report, Audited Accounts and
Review of the working of the Indian
Reilway Catering and Tourism
year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 360

. Asmual Report, Aodited Accounts and
Review of the working of the Indian |

Review of the working of the Indian
year 2006-07 .

(Deb. 15, Vol. XXX]1, 05-12-2007)
Col 350

fnnual Report, Andited Accoumts and Ansual Report, Andited Accounts and

Review of the working of the Indian
Renewable Energy Development
Agency Lanited, New Dethi for the year
20062007

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 484

Anwwal Report, Audited Accounts and
Review of the working of the Indian
Road Comstruction Corposation
Limited, New Delhi, for the

year 200687
(Deb. 15, Vof. XXXI, 05-12-2007)
Col. 348

Annwal Report, Audited Accounts and
Review of the working of the Indian
School of Mines, Dhanbud, for the
year 2805-2006
(Deb. 14, Vol XXXI, 04-12-2007)
Col 485-86

Annwel Repon, Avdited Accoonts and
Review of the working, of the fndian
Satistical Iastivese, Kofhata, for the
yoar 208607
(Ded. 15, Vol. XXXJ, 05-12-2607)
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Anaual Report, Audited Acoounts and I Annual Report, Audited Account:. and

Review of the working of the Indian
New Dethi, for the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 355

Annual Report, Audited Accounts and
Review of the working of the Indian
Vaccines Corporation Limited,
Gurgaon, for the year 2006-2007 .
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the Indira
Gandhi National Centre for the Arts,
New Delhi, for the year 2003-04
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 318

Annual Report, Audited Accounts and
Review of the working of the Indira
Gandhi National Centre for the Arts,
New Delhi, for the year 2004-05
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.319

Annusl Report, Audited Accounts and
Review of the working of the Indira
Gandhi Rashtriya Manav Sangrahalaya,
Bhopal, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 320-21

Annual Report, Audited Accounts and
Review of the working of the Indo
German Too! Room, Ahmedabad, for
the year 2006-2007
(Deb. 14, Vo! XXXI, 04-12-2007}
Col. 46¢

Annual Report, Audited Accounts and
Review of the working of the Indo
German Tool Room, Indore, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 468

Review of the working of the Indo
Danish Tool Room, Jamshedpus, for the
year 2006-2007

(Deb. 14, Vol. XXXI, 04-12-2007)
Col.470

Annual Report, Audited Accounts and
Review of the working of the Indo
German Tool Room, Aurangabad, for
the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 469

Annual Report, Audited Accounts and
Review of the working of the Institute
for Design of Electrical Measuring
Instruments, Mumbai, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007}
Col. 466-67

Annual Report, Audited Accounts and
Review of the working of the Inetitui~
for Plasma Research, Gandhinagar, (>
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 352

Annual Report, Audited Accounts and
Review of the working of the Institute
for Social and Economic Change,
Bangalore, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the institute
for Studies in Industrial Dzveiopment,
New Delhi, for the year 2006-2007
(Deb. 11, Vol XXX1, 20.11-2007)

ol dh,

Annual Report, Audite* Accounts and
Review of the working of the Institute
of Bioresources and Sustainable
Development, Imphal, for the
year 2006-2007
(Deb. 11, Vol. XXX', 30-11-2007)
Col.481
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Annual Report, Audited Accounts and
Review of the working of the Institute
of Economic Growth (Development
Planning Centre), Delhi, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 349

Annual Report, Audited Accounts and
Review of the working of the Institute
of Life Sciences, Bhubaneshwar, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the Institute
of Mathematical Sciences, Chennai, for
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 353

Annual Report, Audited Accounts and
Review of the working of the Institute
of Physics, Bhubaneshwar, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 351-52

Annual Report, Audited Accounts and
Review of the working of the
Instrumentation Limited, Kota, for the
year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 362

Annual Report, Audited Accounts and
Review of the working of the
International Institute for Population
Scientes, Mumbai, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 296-97

Annual Report, Audited Accounts and
Review of the working of the Ircon
International Limited, New Delhi, for
the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 360
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Annual Report, Audited Accounts and
Review of the working of the Jammu
and Kashmir Development Finance
Corporation Limited, Jammu, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.479

Annual Report, Audited Accounts and
Review of the working of the Jawaharlal
Nehru Port Trust, Navi Mumbai, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 33940

Annual Report, Audited Accounts and
Review of the working of the Kandla
Port Trust, Gandhidham, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 339

Annual Report, Audited Accounts and
Review of the working of the Kandla
Port Trust, Kandla, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 333 '

Annual Report, Audited Accounts and
Review of the working of the Kendriya
Bhandar, New Delhi, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 335

Annual Report, Audited Accounts and
Review of the working of the Kerala
Mahila Samakhya Society, Trivandrum,
for the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.475-76

Annual Report, Audited Accounts and
Review of the working of the Khadi
and Village Industries Commission,
Mumbai, for the year 200607
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 288
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Annual Report, Audited Accounts and
Review of the working of the Kolkata
Port Trust, Kolkata, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 342

Annual Report, Audited Accounts and
Review of the working of the Konkan
Railway Corporation Limited,
New Delhi, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 326

Annual Report, Audited Accounts and
Review of the working of the Life
Insurance Corporation of India, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 298

Annual Report, Audited Accounts and
Review of the working of the M.P.
Ashok Hotel Corporation Limited,
Bhopal, for the year 2005-2006
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 356

Annual Report, Audited Accounts and
Review of the working of the Madras
Fertilizers Limited, Chennai, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 322

Annual Report, Audited Accounts and
Review of the working of the Madras
Schoo! of Economics, Chennai, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 486

Annual Report, Audited Accounts and
Review of the working of the Mahatma
Gandhi Institute of Medical Sciences
and Kasturba Hospital, Sevagram, for
the year 2006-07 ,

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 297
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Annual Report, Audited Accounts and
Review of the working of the Malaviya
National Institute of Technology,
Jaipur, for the year 2004-05
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 494-95

Annual Report, Audited Accounts and
Review of the working of the Maulana
Azad National Institute of Technology,
Bhopal, for the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 486

Annual Report, Audited Accounts and
Review of the working of the Maulana
Azad National Urdu University,
Hyderabad, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.488

Annual Report, Audited Accounts and
Review of the working of the MMTC
Limited, New Delhi, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the
Mormugao Port Trut, Goa, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 340

Annual Report, Audited Accounts and
Review of the working of the
Mormugao Port Trust, Mormugao, for
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col.332

Annual Report, Audited Accounis and
Review of the working cf the MSTC
Limited and its subsidiaries, Kolkata,
for the year 2006-07
(Deb. 16, Vol. XXXI. 0<.12-2007)
Col. 333
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Annual Report, Audited Accounts and
Review of the working of the Mumbai
Port Trust, Mumbai, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 340

Annual Report, Awdited Accomnts and
Review of the working of the Mumbai
Port Trust, Mumbai, for the
year 2006-07
(Deb. 15, Vol. XXXI1, 05-12-2007)
Col. 332

Annual Report, Audited Accounts and
Review of the working of the Mumbai
Port Trust, Pension Fund Trust,
Murbai, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 333

Annual Report, Audited Accounts and
Review of the working of the Mumbai
Railway Vikas Corporation Limited,
Mumbai, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 325-26

Annual Report, Audited Accounts and
Review of the working of the Nagaland
University, Kohima, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 304-05

Annual Report, Audited Accounts and
Review of the working of the National

Academy of Sciences India. Allahabad,

for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 291

(Deb. 15, Mol. XXX, 05-12-2007)
' Col354

I
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i

Annual Report, Audited Accounts and
Review of the working of the National
Backward Classes Finance and
Development Corporation, New Delhi,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 327

Annual Report, Audited Accounts and
Review of the working of the National
Bicycie Corporation of India Limited,
Mumbai, for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.331-32

Annual Report, Audited Accounts and
Review of the working of the National
Brain Research Centre, Manesar, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.479

Annual Report, Audited Accounts and
Review of the working of the Nationa!
Buildings Construction Corporation
Limited, New Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 476

Annual Report, Audited Accounts and
Review of the working of the National
Centre for Antarctic and Ocean
Research, Goa, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 479

Annua! Report, Audited Accounts and
Review of the working of the National
Centre for Cell Science, Pune, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 36.15.200T
Col. 480

Aasual Report, Audited Accounts and
Review of the working of the National
Commission for Backward Classes,
New Delhi, for the year 2005-2006
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 361
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Annual Report, Audited Accounts and
Review of the working of the National
Commission for Minority Educational
Institutions, New Delhi, for the
year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 97

Annual Report, Audited Accounts and
Review of the working of the National
Cooperative Housing Federation of
India, New Dethi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293

Annual Report, Audited Accounts and
Review of the working of the National
Council for Applied Economic
Research, New Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 486

Annual Report, Audited Accounts and
Review of the working of the National
Council for Cement and Building
Materials, New Delhi, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 302

Annual Report, Audited Accounts and
Review of the working of the National
Council for Hotel Management and
Catering Technology, New Delhi, for
the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 321

Annual Report, Audited Accounts and
Review of the working of the National
Courcif of Rural Institute, }{yderabad,
for the year 2006-07

(Deb. 17, Yol XEXI, 972, .2007) |

Col. 304

Araus! Report, Audited Accounts and
Review «.; the working of the National
Councii of Science Museums, Kolkata,
for the year 2005-06
(Deb. 5, Vol. XXX, 22-11-2087)
Col. 296

Annual Report, Audited Accounts and

Review of the working of the National
Dairy Development Board, Arand, for
the year 2006-07

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 298

Annual Report, Audited Accounts and

Review of the working of the National
Federation of Urban Co-operative
Banks and Credit Societies Limited,
New Delhi, for the year 2006-2007
(Deb. 2, Vol. XXX, 19-11-2007)
Col.513

Annual Report, Audited Accounts and

Review of the working of the National
Fertilizers Limited, New Delhi, for the
year 2006-07

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 322-23

Annual Report, Audited Accounts and

Review of the working of the National
Hydroelectric Power Corporation
Limited, Faridabad, for. the
year 2006-07

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 285

Annual Report, Audited Accounts and

Review of the working of the National
Institute for Entrepreneurship and
‘Small Business Development, Noida,
for the year 2006-2007

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 47

Annuat Report, Audited Accounts and

Review of the working of the National
Institute for Micro, Small and Medium
Enterprises, Hyderabad, for the
year 2006-2007

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 476-71
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of the National
Institute for Plant Genome Research,
New Delhi, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Design, Ahmedabad, for
the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.479

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Homoeopathy, Kolkata, for
the year 2005-06
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 338

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Immunology, New Delhi,
for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 481 :

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Open Schooling,
New Delhi, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 478 '

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Public Finance and Policy,
New Delhi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 299

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Rural Development,
Hyderabad. for the year 2006-07

- (Deb. 17, Vol. XXXI, 07-12-2007)
Col. 304

Review of the working of the National
Institute of Technology, Agartala, for
the year 2006-07

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 305

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Hamirpur, for
the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col.493

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Jamshedpur,
for the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 487

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Karnataka,
Surathkal, for the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col.494

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Kurukshetra,
for the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 496

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Patna, for the
year 2004-2005
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.484-85

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Srinagar, for

_the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.487
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of the National
Institute of Technology,
Tiruchirappalli, for the year 2004-05 and
2005-06

(Deb. 3, Vol. XXX, 20-11- 2007)
Col. 49697

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology,
Tiruchirappalli, for the year 2003-04
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 494

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Urban Affairs, New Delhi,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 286-87

Annual Report, Audited Accounts and
Review of the working of the National
Institution of Biologicals, Noida, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 290-91

Annual Report, Audited Accounts and
Review of the working of the National
Instruments Limited, Kolkata, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
-Col. 329

Annual Report, Audited Accounts and
Review of the working of the National
Insurance Company Limited, Kolkata,
for the year 2006-2007
(Deb. 11, ¥ol. XXXI, 30-11-2007)

Col. 491

Annual Report, Audited Accounts and
Reviow cfthe working of the National
Labour Copoperatives Federation of
Indi : Limited, New Delhi, for the
year 1006-2007
(Deb. 2, Vol. XXX, 19-11-2007)
Col.512-13

Review of the working of the National
Minorities Development and Finance
Corporation, New Delhi, for the
year 2006-07

(Deb. 5, Vol. XXX, 22-11-2007)
Col.296

Annual Report, Audited Accounts and

Review of the working of the National
Remote Sensing Agency, Hyderabad,
for the year 2006-07

(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 353

Annual Report, Audited Accounts and

Review of the working of the National
Rural Roads Development Agency,
New Delhi, for the year 2006-2007.
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.478-79

Annual Report, Audited Accounts and

Review of the working of the National
Scheduled Castes Finance and
Development Corporation, New Delhi,
for the year 2006-07

(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 327

Annual Report, Audited Accounts and

Review of the working of the National
Scheduled  Tribes  Finance
Development Corporation, New Delhi,
for the year 2006-07

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 289

Annual Report, Audited Accounts and

Review of the working of the National
Ship Design and Research Centre,
Visakhapatnam, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 333-34

Annual Report, Audited Accounts and

Review of the working of the National
Small Industries Corporation Limited,
New Delhi, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 470
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Annual Report, Audited Accounts and
Review of the working of the Nehru
Yuva Kendra Sangathan, New Delhi,
for the year 2005-06
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 343

Annual Report, Audited Agcounts and
Review of the working of the NEPA
Limited, Nepanagar, for the

year 2006-2007

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 362

Annual Report, Audited Accounts and
Review of the warking of the New India
Assurance Company Limited, Mumbai,
for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 491

Amnual Report, Audited Accounts and
Review of the working of the New
Mangalore Port Trust, Mangalore, for |
the year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 341

Annual Report, Audited Accounts and
Review of the working of the New
Mangalore Port Trust, Mangalore, for
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 333

Annual Report, Audited Accounts and

Review of the working of the North
Eastern Electric Power Corporation

Limited, Shillong for the vear 2006-07
{Deb. 17, Vol. XX X1, 67.12-2007) |
Coi. 286 i
Annual Report, Audited Accounts and
Review of the working of the North
Eastern Space Applications Centre,

Shillong, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 353-54
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Annuai Report, Andited Accounts and
Review of the working of the NTPC
Limited, New Delhi, for thc year
2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.285-86

Annual Report, Audited Accounts and
Review of the working of the Nuciear
Power Corporation of India Limited,
Mumbai, for the ycar 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 350

Annual Report, Audited Accounts and
Review of the working of the Council
for Leather Exports, Chennai, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 480

Annual Report, Audited Accounts and
Review of the working of the Oif and
Natura! Gas Corporation Limited,
New Delhi, for the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 355

Annual Report, Audited Accounts and
Review of the working of the Oil India
Limited, Duliajan, for the year 2006-07
(Deb. 16, Vol. XXXI1, 06-12-2007)
Col. 316

Annual Report, Audited Accounts and
Review of the working of the Oil
Industry Development Board,
New Delhi, for the year 2006-07
(Deh. 16, Vol. XXXI, 06-12-2007)
Col. 317-18

Annual Report, Audited Accounts and
Review of the working of the Oriental
Insurance Company Limited,
New Delhi, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 491



SUBJECT INDEX

Annual Report, Audited Accounts and !
Review of the working of the Paradip
Port Trust, Paradip, for the
year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 341

Annual Report, Audied Accounts and
Review of the working of the PEC
Limited, New Delhkt, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 482

Annual Repost, Audited Accounts and
Review of the working of the Physicat
Researchy Laboratory, Ahmedabad, for
the year 2006-07
(Deb. 15, Vol. XXXI1, 65-12-2007)
Col. 354

Annuval Report, Audited Accounts and
Review of the working of the Plastics
Exports Promotion Cowncit, Mumbai,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 484

Annual Report, Audited Accounts and
Review of the working of the
Pondicherry Ashok Hotel Corporation
Limited, Pondicherry, for the
year 2005-2006

(Deb. 10, Vol. XXX, 29-11-2007) |

Col. 356

Annual Report, Audited Accounts and
Review of the workimg of the |
Population Rescarch Centre Goklale |
Institute of Politics and Economic,
Pune; Population Research Centre,
Thiruvananthapuram; Population
Rescasch Centre, Visakhapatnany;
Population Research Cemtre, Vadodara:
Chandigark; Population Research
Cewtre, Patwa; Popuiation Rescavch
Cenwre, Defiii; Population Rescarch
Centvs, Srinagar, Popufation Research
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Cemtre, Lucknow; Population Research
Centre Udaipur; Population Research
Centre, Bhubaneswar; Population
Research Centre, Dharwad; Population
Rescarch Centre, Sagar; Population
Rescarch Centre, Gandhigram;
Population Research Centre, Guwahati;
Population Research Centre,
Chandigarh; Population Research
Centre, Bangalore, for the' year 2006-07
(Dedb. 15, Vol. XXXI, 03-12-2007)
Col. 338-39

Annual Report, Audited Accounts and
Review of the working of the
Poputation Research Centre, Shimia, for
the year 2006-07
(Deb. 17, Vol. XXXI, 67-12-2007)
Col. 296

Annual Report, Audited Accounts and
Review of the working of the Power
Finance Corporation Limited,
New Deihi, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-20607)
Col. 476

Aavwaal Report, Audited Accounts and
Review of the working of the Power
Grig Corporation of India Limised,
(Deb. 11, Vol. XXXI, 30-11-2087)
Cok 475

Asnual Report, Audited Accounts and
Review of the working of the Process:
and Prodwect Development Centre,
Agra. for the year 2006-2607
(Deb. 14, Vol. XXX}, 04-12-2007)
Col 467

Annuat Report, Audited Accounts and
Review of tfie working of the Process
Com Prodact Developwreat Centre,
Meerut, for the year 2506-2067
(Deb. 14, Vob. XXX, 64-12-2007)
Col. 466
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Annual Report, Audited Accounts and
Review of the working of the Punjab
Ashok Hotel Company Limited,
Chandigarh, for the year 2005-06
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 320

Annual Report, Audited Accounts and
Review of the working of the Quality
Council of India, New Delhi, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 302

Annual Report, Audited Accounts and
Review of the working of the Rail Vikas
Nigam Limited, New Delhi, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 325

Annual Report, Audited Accounts and
Review of the working cf the Railtel
Corporation of India Limited,
New Delhi, for the year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 360

Annual Report, Audited Accounts and

Review of the working of the Rajiv
Gandhi Shiksha Mission Chhattisgarh,
Raipur, for the year 2004-2005 and
2005-2006

(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 475

Annual Report, Audited Accounts and
Review of the working of the Raman
Research Institute, Bangalore, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 291

Annual Report, Audited Accounts and
Review of the working of the Ranchi
Ashok Bihar Hotel Corporation
Limited, Ranchi, for the year 2005-06
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 297
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Annual Report, Audited Accounts and
Review of the working of the
Rehabilitation Plantations Limited,
Punalur, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.472-73

Annual Report, Audited Accounts and
Review of the working of the
Repatriates Cooperative Finance and
Development Bank Limited, Chennai,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.473

Annual Report, Audited Accounts and
Review of the working of the RITES
Limited, New Delhi, for the
year 2006-2007
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 360

Annual Report, Audited Accounts and
Review of the working of the Rubber
Board, Kottayam, for the
year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 483

Annual Report, Audited Accounts and
Review of the working of the Saha
Institute of Nuclear Physics, Kolkata,
for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 352

' Annual Report, Audited Accounts and

|

Review of the working of the Sahitya
Akademi, New Delhi, for the
year 2005-2006

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 356

Annual Report, Audited Accounts and
Review of the working of the Salim Ali
Centre for Ornithology and Natural
History, Coimbatore, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 356
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Annual Report, Audited Accounts and
Review of the working of the Sambhar
Salts Limited, Jaipur, for the
year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.328

Annual Report, Audited Accounts and
Review of the working of the Sangeet
Natak Akademi, New Delhi, for the
year 2005-06
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 318

Annual Report, Audited Accounts and
Review of the working of the Sardar
Swaran Singh National Institute of
Renewable Energy, Kapurthala, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293

Annual Report, Audited Accounts and
Review of the working of the Sardar
Vallabhabhai National Institute
of Technology, Surat, for the
year2003-04
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 493

Annual Report, Audited Accounts and
Review of the working of the Sardar
Vallabhbhai National Institute of
Technology, Surat, for the
year 2004-2005 and 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 485

Annual Report, Audited Accounts and
Review of the working of the Sardar
Vallabhbhai National Institute of
Technology, Surat, for the
year 2006-2007
(Deb. 14, Voi. XXXI, 04-12-2007)
Col. 487

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan Society, U.T.

Chandigarh, for the year 2003-2006
(Deb. 14, Vol. XXXI, 04-12-2007) ,
Col. 476-77 ;‘
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Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan, Rajya Mission,
Tripura, for the year 2004-2005
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 474

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abiyan (SSA) UT Mission
Authority, Port Blai~, for the
year 2004-2005 and 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.474

Annual Report, Audited Accounts and
Review of the working of the Satluj Jal
Vidyut Nigam Limited, New Shimla, for
the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.476

Annual Report, Audited Accounts and
Review of the working of the Satyajit
Ray Film and Television Institute,
Kolkata, for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.472

Annual Report, Audited Accounts and
Review of the working of the School of
Planning and Architecture, New Delhi,
for the year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 495-96

Annual Report, Audited Accounts and
Review of the working of the Scooters
India Limited, Lucknow, for the
year 2006-2007
(Deb. 10. Vol. XXX, 29-11-2007)
Col. 362

Annual Report, Audited Accounts and
Review of the working of the Seamen’s
Provident Fund Organisation (Navik
Bhavishya Nidhi), Mumbai, for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.290
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Annual Report, Audited Accounts and
Review of the working of the Securities
and Exchange Board of India, Mumbai,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 298-99

Annual Report, Audited Accounts and
Review of the working of the
Semiconductor Complex Limited, S.A.S.
Nagar, for ine year 2006-07

(Deb. 15, Vol. XXXI, 05-12-2007)

Col. 351

Annual Report, Audited Accounts and
Review of the working of the Semi-
Conductor Laboratory, Chandigarh, for
the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 353

Annual Report, Audited Accounts and
Review of the working of the
Sethusamudram Corposation Limited,
Chennai for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 331

Annwal Report, Audited Accounts and
Review of the working of the Shipping
Corporation of India Limited, Mumbai,
for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Cok 331

Annusl! Report, Audited Accounts and
Review of the working of the South
Central Zone Cultural Cenwre, Nagpus,
for the year 2006-07
(Deb. 16, Vol. XXXI1, 06-12-2607)
Cel. 326

Annual Report, Audited Accounts and
Review of the working of the Spices
Board, Coclvisy, for the year 2006-2007
(Deb. 14, Vob. XXX}, 04-12-2007)
Col. 484
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Annual Report, Audited Accounts and
Review of the working of the Sports
Goods Export Promotion Council, New
Delhi, for the year 2006-2007 _
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 481

Annual Report, Audited Accounts and
Review of the working of the State
Mission Authority, Sarva Shiksha
Abhiyan, Union Territory of Andaman
and Nicobar Islands, Port Blair, for the
year 2005-06
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 490

Annual Report, Audited Accounts and
Review of the working of the Siate
Trading Corporation of india Limited,
New Dethi, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.303-04

Annual Report, Audited Accounts and
Review of the working of the STCL
Limited, Bangalore, for the
year 2006-07
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 491

Annual Report, Audited Accounts and
Review of the working of the Steel
Authority of India Limited, New Dethi,
for the year 2606-07
(Deb. 16, Vol. XXXI, 06-12-2007)
€ol. 33233

Anaual Report, Audited Accounts and
Review of the working of the Swami
Vivekanand Matiowal Insoitute of
Rehabilitation Traiwing awd Research,
Couttack, for f your 2005.2606
(Deb. 16, Vo, XXX, 20-11-2007)
Col. 361
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Annual Report, Audited Accounts and
Review of the working of the Tariff
Authority for Major Ports, Mumbai, for
the year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 342

Annual Report, Audited Accounts and
Review of the working of the Tata
Institute of fundamental Research,
Mumbai, for the year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 352

Annual Report, Audited Accounts and
Review of the working of the Tata
Memorial Centre, Mumbai, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 352

Annual Report, Audited Accounts and
Review of the working of the
Technology Information Forecasting
and Assessment Council, New Delhi,
for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 292

Annual Report, Audited Accounts and
Review of the. working of the Tehri
Hydro Development Corporation
Limited, Tehri, for the year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 286

Annual Report, Audited Accounts and
Review of the working of the Tool
Room and Training Centre, Guwahati,
for the year 2006-2007
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 469-70

Annual Report, Audited Accounts and
Review of the working of the Tribal
Cooperative Marketing Development
Federation of India Limited, New Delhi,
for the year 2006-2007.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col.478
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Annual Report, Audited Accounts and
Review of'the working of the Tuticorin
Port Trust, Tuticorin, for the
year 2006-07
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 332

Annual Report, Audited Accounts and
Review of the working of the Tyre
Corporation of India Limited, Kolkata,
for the year 2006-07
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 329-30

Annual Report, Audited Accounts and
Review of the working of the United
India Insurance Company Limited,
Kolkata, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 491

Annual Report, Audited Accounts and
Review of the working of the University
of Hyderabad, Hyderabad, for. the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 304

Annual Report, Audited Accounts and
Review of the working of the Uranium
Corporation of India Limited,
Jaduguda, for the year 2006-07
(Deb. 15,~Vol. XXXI, 05-12-2007)
Col. 350-51

Annual Report, Audited Accounts and
Review of the working of the
Uttar Pradesh Mahila Samakhya
Society, Lucknow, for the year 2005-2006
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 476

Annual Report, Audited Accounts
and Review of the working of the
Vigyan Prasar, New Delhi, for the
year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 483
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Annual Report, Audited Accounts and Undertakings) Act, 1970 and 1980
Review of the working of the (Deb. 17, Vol. XXXI, 07-12-2007)
Visakhapatnam Dock Labour Board, Col. 298-300
Visakhapatnam, for the year 2006-07 | Aydited Accounts of the Jawaharlal
(Deb. 15, Vol. XXXI, 05-12-2007) Nehru University, New Delhi, for the
Col. 334 year 2005-06

Annual Report, Audited Accounts and (Deb. 3, Vol. XXX, 20-11-2007)
Review of the working of the Col. 501

V.ishakhapatnam Port  Trust, | Audited Accounts of the Nagaland
Vishakhapatnam, for the year 2006-07 University, Kohima, for the
(Deb. 9, Vol. XXX, 28-11-2007) year 2003-2004 '

Col. 34041 (Deb. 14, Vol. XXXI, 04-12-2007)
Annual Report, Audited Accounts and Col. 486
Review of the working of the Wadia Audited Accounts of the North-Eastern

Institute of Himalayan Geology, . - .
Dehradun, for the year 2006-2007 Hill University, Shillong, for the year

2005-2006
Deb. 11 Vol. XXXI, 30-11-2007 _
(c:of4gz - ) (Deb. 14, Vol. XXXI, 04-12-2007)
‘ Col. 486

Annual Report, Audited Accounts and Audited Accounts of the University of

R 1 s 1 VI, | ™, i, by 00200
’ ’ (Deb. 14, Vol. XXXI, 04-12-2007)

year 2005-2006
(Deb. 4, Vol. XXX, 21-11-2007) | _ Col-486 o
Col. 603 . Copy of the National Rehabilitation and

. Resettlement Policy, 2007
Annual Reports and Audited Accounts (Deb. 6, Vol. XXX, 23-11-2007)

the Regional Rural Banks for th
of the Regional Rural Banks for the Col. 430

year ended the 3 1st March, 2007 . .

(Deb. 6, Vol. XXX, 23-11-2007) Copy of the National Urban Housing and
Col. 432-34 Habitat Policy - 2007

(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293

Memorandum of Action Taken on the
Gwalior, Ahmedabad, Gurdaspur,. Annual Report of the National Human
Bangalore, Buhbaneshwar, Hajipur, Rights Commission, New Delhi, for the
Bhopal, Chandigarh, Hyderabad, year 2005-06

Guwabhati, Kolkata, Lucknow, Jaipur, (Deb. 17, Vol. XXXI, 07-12-2007)
Mumbai, New Delhi, Shillong, Shimla, Col. 298

Srinagar, Thiruvananthapuram, for the | Memorandum of the Action Taken on the

Annual Reports of the Institute of Hotel
Management, Catering Technology
and Applied Nutrition, Goa, Chennai,

year 2006-2007 recommendations of the National
(Deb. 10, Vol. XXX, 29-11-2007) Commission for Minority Educational
Col. 357-58 Institutions, New Delhi, for the

Annual Reports under sub section (8) of year, 2005-06
section 10 of the Banking Companies (Deb. 3, Vol. XXX, 20-11-2007)
(Acquisition and Transfer of Col. 497-98
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Memorandum of Understanding between
the Educational Consultants India
Limited and the department of Higher
Education, Ministry of Human
Resource Development for the
year 2007-08
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 497

Memorandum of Understanding
between the Hindustan Prefab
Limited and the Ministry of Housing
and Urban Poverty Alleviation for the
year 2007-2008
(Deb. 6, Vol. XXX, 23-11-2007)
Col.432

Memorandum of Understanding between
the Indian Renewable Energy
Development Agency Limited and the
Ministry of New and Renewable
Energy, for the year 2006-2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.484

Memorandum of Understanding between
the National Backward Classes
Finance and Development Corporation
and the Ministry of Social Justice and
Empowerment for the year 2007-2008
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 361

Memorandum of Understanding between
the National Scheduled Tribes Finance
and Development Corporation and the
Ministry of Tribal Affairs for the
year 2007-2008
(Deb. 6, Vol. XXX. 23-11-2007)
Col. 421

Memorandum of Understanding between
the North Eastern Handicrafts and
Handlooms Development Corporation
Limited and the Ministry of
Development of North Eastern Region,
for the year 2007-08
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 343

203

Memorandum of Understanding between
the North Eastern Regional Agriculture
Marketing Corporation Limited and the
Ministry of Development of North
Eastern Region, for the year 2007-08
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 343

Mid Year Review for the year 2007-08
under sub section (1) of Section 7 of
the Fiscal Responsibility and Budget
Management Act, 2003
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.287

Notification for constituting a Finance
Commission in pursuance of article 280
of the Constitution and of the Finance
Commission (Miscellaneous
Provisions) Act, 1951
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 488

Notification issued under Income Tax
Act, 1961
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 287

Notification issued under Section 10 of
the Khadi and Village Industries
Act, 1956
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.288

Notification issued under section 29A of
the Cost and Works Accountants
Act, 1959
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 430

Notification issued under section 3 of the
Environment (Protection) Act, 1989
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 348

Notification issued under section 620A of
the Companies Act, 1956
(Deb. 6 Vol. XXX, 23-11-2007)
Col. 430-31
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Notification issued under Telecom
Regulating Authority of India Act, 1997
(Deb. 7, Vol. XXX, 26-11-2007)
Col. 434

Notification Section 8 of the Sports
Broadcasting Signals (Mandatory
Sharing with Prasar Bharati) Act, 2007
(Deb. 8, Vol. XXX, 27-11-2007)
Col.438-39

Notification under section 18G of the
Industries (Development and
Regulation) Act, 1951
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 490

Notification under article 356 (3) of the
Constitution
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 512

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 64748

Notification under National Commission
for Protection of Child Rights Rules,
2006
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 431

Notification under National Commission
for Protection of Child Rights Act, 2006
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.483-84

Notification under Railways Act, 1989
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 298

Notification under Section (3) of the
Customs tariff Act, 1975
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 489

Notification under section 10 of the
National Highways Act, 1956
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 34047

Notification under Section 101 of the Food

Safety and Standards Act, 2006
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 297
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Notification under section 11 of the
National Highways Authority of India
Act, 1988
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 348

Notification under section 179 of the
Electricity Act, 2003
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.474-75

Notification under Section 17A of the
Mines and Minerals (Development and
Regulation) Act, 1957
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.478

Notification under section 18 G of the
Industries (Development and
Regulation) Act, 1951
(Deb. 17, Vol. XXXI, 07-12-2007)

Col. 302

Notification under section 199 of the
Railways Act, 1989
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 297

Notification under Section 22 of the
Central Vigilance Commission Act, 2003
(Deb. 9, Vol. XXX, 28-11-2007)
Col.344

Notification under section 26 of the
Environment (Protection) Act, 1986
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 356

Notification under section 3 of the
Dangerous Machines (Regulation)
Act, 1983
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 463

" Notification under section 43 of the

Airports Authority of India Act, 1994
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 359
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Notification under Section 57 of Delhi
Development Act, 1957
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.47'(

Notification under section 6 of the
Coinage Act, 1906.
(Deb. 11, Vol. XXXI, 30-11-2007)

Col. 487

Notification under section 6 of the Control
of National Highways (Land and
Traffic) Act, 2002
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 349

Notification under section 77 of the
Disaster Management Act, 2005
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 501

Notification under section 8 of the
Cinematograph Act, 1952
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 472

Notification under Sections 94,95 and 113
of the Finance Act, 2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 492-93

Notification under sub section (1) of
section 20 of the Control of National
Highway (Land and Traffic) Act, 2002
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 34849

Notification under sub section (1) of
Section 4 of the Government Securities
Act, 2006
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.301-02

Notification under sub section (3) of
section 11 of the State Emblem of India
(Prohibition of Improper Use) Act, 2005
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 488

Notification under sub section (3) of
section 141 of the Border Security

Force Act, 1968
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 488-89
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Notification under sub section (3) of
section 156 of the Indo-Tibetan Border
Police Force Act, 1992
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 489

Notification under sub section (3) of
section 22 of the Central Industrial
Security Force Act, 1968
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 488

Notification under sub section (3) of
section 3 of the Environment
(Protection) Act, 1986
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 356

Notification under sub section (3) of
section 32 of the Government Securities
Act, 2006
(Deb. 17, Vol. XXXI, 07-12-2007}
Col. 301

Notification under sub section (4) of
section 6A of the Oil Fields (Regulation
and Development) Act, 1948
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 298

Notification under sub-section (1) of
section 59 of the Energy Conservation
Act, 2001
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 420

Notification under sub-section (1) of
section 8 of the Cable Television
Networks (Regulation) Act, 1995
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 471

Notification under sub-szction{2) of
section 11 of the Salaries and
Allowances of Ministers Act, 1952
(Deb. 6, Vol. XXX 23-11-2007)
Col. 421
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Notification under sub-section (2) of | Notification under sub-section (3) of

section 36 of the Dangerous Machines

(Regulation) Act, 1983
(Deb.. 13, Vol. XXXI, 03-12-2007)
Col. 463

Notification under sub-section (2) of
section 7 of the Employees’ Provident
funds and Miscellaneous Provisions
Act, 1952
(Deb. 2, Vol. XXX, 19-11-2007)
Col. 512

Notification under sub-section (2) of
section 8 of the Central Vigilance
Commission Act, 2003
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 595

Notification under sub-section (3) of
section (3) of the Agricultural
Produce (Grading and Markéting)
Act, 1937
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 464

Notification under sub-section (3) of
section 11B of the Industries
(Development and Regulation)
Act, 1951
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 479

Notification under sub-section (3) of
‘section 13 of the Central Silk Board
Act, 1948 '
(Deb. 13, Vol. XXXI, 03-12-2007)
Col-469

Notification under sub-section (3) of
section 30 of the Regional Rural Banks
Act, 1976
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 492

Notification under sub-section (3) of
section 31 of the Cantonments
Act, 2006
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 458

section 38 of the Securitisation and
Reconstruction of Financial Assets
and Enforcement of Security Interest
Act, 2002

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 492

Notification under sub-section (3) of
section 48 of the Coffee Act 1942
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 492

Notification under sub-section (3) of
section 55 of the Special Economic
Zones, Act, 2005
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 482

Notification under sub-section (3) of
section 642 of the Companies Act, 1956
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 430

Notification under sub-section (4) of
Section 46 of the Wealth Tax Act, 1957
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.478

Notification under sub-section (4) of
section 74 of the Indian Post Office
Act, 1898
(Deb. 7, Vol. XXX, 26-11-2007)
Col.433

Notification under sub-section (5) of
Section 396 of the Companies Act, 1956
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 293

Notification under sub-section (6) of
section 3 of the Essential Commodities
Act, 1955
(Deb. 7, Vol. XXX, 26-11-2007)
Col.438

Notification under sub-section (8) of
section 18 of the Explosives Act, 1884
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.479
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Notifications issued under sections 23A
and 23D of the Regional Rural Banks
Act, 1976
(Deb. 6, Vol. XXX, 23-11-2007)
Col.439-40

Notifications issued under sections 8, 4
and 2(F) of the Delimitation Act, 2002
(Deb. 6, Vol. XXX, 23-11-2007)
Col.421-25

Notifications issued under sub-section (1)
of section 10 of the Delimitation
Act, 2002
(Deb. 6, Vol. XXX, 23-11-2007)

- Col.425-29

Notifications undér section 10 of the
National Highways Act, 1956
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 597602

(Deb. 9, Vol. XXX, 28-11-2007)
Col. 34448

Notifications under section 159 of the
Customs Act, 1962
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 437

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 489-90

Notifications under section 28 of the Khadi
and Village Industries Commission
Act, 1956
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 288

Notifications under section 296 of the
Income Tax Act, 1961
(Deb. 11, Vol. XXXI, 30-11-2007)
Col.477-78

Notifications under section 31 of the
Securities and Exchange Board of India
Act, 1992

. (Deb. 11, Vol. XXXI, 30-11-2007)
Col. 492
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Notifications under section 37 of the
Telecom Regulatory Authority of India
Act, 1997
(Deb. 7, Vol. XXX, 26-11-2007)
Col.433-34

Notifications under section 39 of the
Bureau of Indian Standards Act, 1986
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 466

Notifications under section 40 of the
Andaman and Nicobar Islands Khadi
and Village Industries Board
Regulation, 1988
(Deb. 17, Vol. XXXI, 07-12-2007)
Col.288-89

Notifications under section 50 of the
National Dairy Development Board
Act, 1987 .

(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 466

Notifications under sections 12 and 13 of
the Environment (Protection) Act, 1986
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 603

Notifications under sub-section (1) of
Section 2 of the Sports Broadcasting
Signals (Mandatory Sharing with
Prasar Bharati) Act, 2007
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 438

Notifications under sub-section (1) of
section 37 of the Administrative
Tribunal Act, 1985
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 595-96

Notifications under sub-section (2) of
section. 23 of the Prevention of Food
Adulteration Act, 1954
(Deb. 4, Vol. XXX, 2!-11-2007)
Col. 596-97

Notifications under sub-section (2) of

section 3 of the All India Services

Act, 1951
(Deb. 15, Vol. XXXI. 05-12-2007) *
Col. 336-37
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Notifications under sub-section (2) of
section 30 of the Regional Rural Banks
Act, 1976 '

(Deb. 6, Vol. XXX, 23-11-2007)
Col. 439

Notifications under sub-section (2) of
_section 38 of the Central Excise
Act, 1944
(Deb. 11, Vol. XXXI, 30-11-2007)
-Col. 488

Notifications under sub-section (2) of
section 38 of the Central Excise
Act, 1994
(Deb. 6,. Vol. XXX, 23-11-2007)
Col.438-39

Notifications under sub-section (3) of
section 21 of the Coinage Act, 1906
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 486

Notifications under sub-section (3) of
sectiomr37 of the Apprentices Act, 1961
(Deb. 7, Vol. XXX, 26-11-2007)
Col.433

Notifications under sub-section (3) of
section 9 of the Sugar Development
Fund Act, 1982
(Deb. 13, Vol. XXXI, 03-12-2007)
Col.471-72

Notifications under sub-section (4) of
section 94 of the Finance Act, 1994
(Deb. 6, Vol. XXX, 23-11-2007)
Col.438

Notifications under sub-section (7) of
section 9A of the Customs Tariff
Act, 1975
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 435-36

Notifications under sub-section (7) of
section 9A of the Customs tariff
Act, 1975
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 487-88
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Notifications under sub-section (3) of
Section 156 of the Indo-Tibetan Border
Police For¢e Act, 1992
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 473

Proclamation dated 9th October, 2007
issued by the President under Clause
(1) of article 356 of the constitution in
relation to the State of Karnataka
(Deb. 2, Vol. XXX, 19-11-2007)
Col.511

Production Sharing between the
Government of India and the Gujarat
State Petrochemical Corporation
Limited, India and Niko Resources,
Canada with respect to contract area
Identified as Hazira Field.

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 355

Report of the Government of Karnataka
dated the 8th October, 2007 to the
President
(Deb. 2, Vol. XXX, 19-11-2007)
Col.511

Report of the National Rural Employment
Guarantee Act, 2005 for the
year 2006-07
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 290

Review of the performance of Regional
Rural Banks as on 3 1st March 2007
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 493

Special Order No. 5/3/07-M&G dated 27th
November, 2007 issued by the
President authorizing Governor of Goa
for additional expenses of Schedule-11
to the Governors (Allowances and
Privileges) Rules, 1987, issued under
Section 12 of the Governors
(Emoluments, Allowances and
Privileges) Act, 1982
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.473
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Statement on Convention No. 187 and
Recommendation No. 197 concerning
the Promotional Framework for
Occupational Safety and Health
adopted by the International Labour
Conference at its 95th Session held in
Geneva, in June, 2006
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 460

Statement on Quarterly Review of the
trends in receipts and expenditure in
relation to the budget at the end of the
financial year 2006-2007, under sub-
section (1) of Section 7 of the Fiscal
Responsibility and  Budget
Management Act, 2003.

(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 487

Statement under sub section (1) of section
7 of the Fiscal Responsibility and
Budget Management Act, 2003
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 302

The 57th Annual Report and
Memorandum explaining reasons for
non-acceptance of advice of the Union
Public Service Commission , New Dethi
for the year 2006-07
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 344

The National Capital Territory of Delhi
Laws (Special Provisions) Second
Ordinance, 2007 (No. 7 of 2007),
promulgated by the President on the
1 5th September, 2007

(Deb. 2, Vol. XXX, 19-11-2007) :

Col. 512

The ™syment of Bonus (Amendment) f

Ordinance, 2007 (No. 8 of 2007),
pror ulgated by the President on the
27th October, 2007

{Deb. 2, Vol. XXX, 19-11-2007)
Col. 512
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Third Annual Statement on Pending Law
Commission Reports — December 2007
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 290

White Paper on Disinvestment of Central
Public Sector Enterprises
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 421

Paramilitary Forces

Killing of own Colleague by Personnel of
PMF
(Deb. 3, Vol. XXX, 20-11-2007)
Col.477-79

Missing Security Personnel
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 176-77

Recruitment of Muslims in PMF
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 160-61

Representation of Religious Minorities in
Police and Para Military Forces
(Deb. §, Vol. XXX, 22-11-2007)
Col. 87

Strengthening of Police and PMF
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 185-86

Termination of Services of Officials of
PMF
(Deb. 8, Vol. XXX, 27-11-2007)
Col.95-96

Parliamentary Delegation

Welcome to Parliamentary Delegation from
Bahnain:
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 1

Passpert

Improvement in the Working of Passport
Offices
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 225-26
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Inspection of Passport Offices
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 130-33

Non-issuance of visas and passports to
Indians living abroad (HAH
Discussion)

(Deb. 7, Vol. XXX, 26-11-2007)
Col. 577-87

Streamlining Passport Offices
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 98-100

Time Schedule for Issue of Passports
(Deb. 9. Vol. XXX, 28-11-2007)
Col. 72

Patent

Filing of Patents in India
(Deb. 8. Vol. XXX, 27-11-2007)
Col. 104-06

Patent for Traditional Indian System of
Therapeutic Practices
(Deb. 9, Vol. XXX, 28-11-2007)
Col.24345

Patent for Yoga
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 449

Patent on Ayurvedic Medicines -
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 63-64

Patent on Wheat
(Deb. 14, Vol. XXXI, 04-12-2007)
Col.243-44

Pawan Hans Helicopter Limited

Scam in Pawan Hans Helicopter Limited
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 14142

Pension

Criteria for Fixation of Retirement Salafy
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 44546

Denial of Central Freedom Fighter Pension
(Deb. 14, Vol. XXXI, 04-12-2007)

Col. 339
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Employees under New Pension Scheme
(Deb. 11, Vol. XXXI, 30-11-2007)
Col. 10708

Evaluation of Employees Pension Scheme,
1995
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 432

Indira Gandhi National Old Age Pension
Scheme (IGNOAPS) (St.)
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 494-96

Need to grant Swatantra Sainik Samman
Pension to the survivors of freedom
struggle in Kerala (MUR 377)

(Deb. 10, Vol. XXX, 29-11-2007)
Col. 385-86

Old Age Pension Scheme
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 195-96

Old Age Pension through Post Office
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 165

Pension for Unmarried Daughter
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 96-97

Pension of Seafarers
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 299-300

Pension to Senior Citizens
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 181 ‘

Pension to Widows of Freedom Fighters
(Deb. 3, Vol. XXX, 20-11-2007)
Col.278-80

Re-Introduction of Pension Scheme
(Deb. 6, Vol. XXX, 23-11-2007)
Col.310-11

Per Capita Income

Per Capita Income
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 182-83
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Pesticide(s)

Air Pollution Due to Pesticides
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 329-30

Display of Pesticides Limit on Food Items
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 307-08

Limits on Use of Pesticides
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 222-23

Pesticides used by Farmers
(Deb. 13, Vol. XXXI, 03-12-2007)
Col. 125

Petition

Presentation of Petition — Presented
(Deb. 6, Vol. XXX, 23-11-2007)
Col. 442

Petrochemical

Investment in Petrochemical Sector
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 60-62

Petrochemical Research and Development
Fund
(Deb. 16, Vol. XXXI, 06-12-2007)

Col.237-38
Petrol Pump(s)

Allotment of Petrol Pumps and LPG
Agencies
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 269

Closed Gas Outlets
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 290-91

IBP’s COCO Outleis
{D2b. 10, Vol. XXX, 29-11-2007)
Col. 247

Illegal Oi Business by Oil Mafias in the

Country
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 317-20
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Kisan Sahayak Kendra Scheme
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 131-33

Mandatory Permission from NHAI
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 154

Opening of Petroleum Retail Outlets by
Private Sector
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 124-25 ‘

Policy on Company Owned Company
Operated (COCOs)
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 163-64

Petroleum and Natural Gas

Availability of Natural Gas from Krishna-

Godavari Basin
(Deb. 5, Vol. XXX, 22-11-2007)
Col.289-90

Bids for Sale of Natural Gas
(Deb. 16, Vol. XXXI, 06-12-2..7)
Col. 68-69

City Gas Distribution Networks
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 160-61

Competitive bidding Formula/Mechanism
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 193-95

Demand of Petroleum Products/Natural
Gas
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 121-24

Duty on Import of Petroleum
(Deb. 2, Vol. XXX, 19-11-2007)

Col. 187-88

Exploration and Production of Hydro
Carbon Resources in Assam
(Deb. 5, Vol. XXX, 22-11-2007).
Col. 85-86
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Exploration/Drilling/Refining of Petroleum
and Natural Gas
(Deb. 5, Vol. XXX, 22-11-2007)
Col.264-68

Fixation of Transportation Charges of Gas |

(Deb. 8, Vol. XXX, 22-11-2007)
Col. 16768

Foreign Direct Investment in the
Petroleum Sector
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 130-31

Gas Pipeline Network by PNGRB
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 75-76

Gas Reserves Discovered at Krishna
Godavari Basin
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 19798

Inadequate Supply of Gas to Power Plants
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 120-21

Natural Gas Grids
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.212-13

Oil Industry Safety Directorate(OISD)

under the Regulator
(Deb. 1, Vol. XXX, 15-11-2007)

Col. 127-28

Oil Security
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 18-24

Pipeline Transmission Network
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 169-71

Pricing of Gas from Auctioned Acreages
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 289

Production of Crude Oil and Natural Gas

in Assam
(Deb. 16, Vol. XXXI, 06-12-2007)

Col.275-78
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Production of Gas by Public ;§$_ctor Oil
Companies
(Deb. S, Vol. XXX, 22-11-2007)
Col. 238-39

Production of Gas in Assam
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 152-54

Proposal from SASOL for Conversion of

Coal into Oil
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 150-51

Royalty of Gas and Petroleum
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 173

Royalty on Gas and Oil
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 56-58

Sale of Gas by the Reliance Company
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 79-80

Setting up of Institutional Mechanism to
Procure International Energy Deals
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 136-38

Sixth Natural Gas Conference
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 99-101

Status of Oil Reserves
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 160-61

Supply of Gas to Gas Based Projects
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 157-58

Supply of Gas to Power Projects
(Deb. 10, Vol. XXX, 29-11-2007)
Col.227-28

Supplying Gas through HBJ Pipeline
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 10102
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Petroleum Product(s) -

Adulteration in Petrol, Diesel and
Kerosene
(Deb. 1, Vol. XXX, 15-11-2007)
Col.9-10

Alternative Advanced Clean Fuel
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 192

Alternatives for Petrol and Diesel
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 64-66

Cess on Diesel and Petrol
(Deb. 6, Vol. XXX, 23-11-2007)
Col.272

Cess on Petrol and Diesel
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 157-60

Committee on Prices Fixation of Petroleum
Products
(Deb. 16, Vol. XXXI, 06-12-2007)
Col.295-98

Demand and Supply of Petroleum Products
(Deb. 10, Vol. XXX, 29-11-2007)
Col.212-22

Demand of Petroleum Products/Natural

Gas
(Deb. 16, Vol. XXXI, 06-12-2007)

Col. 121-24

Ethanol Blended Petrol
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 4647

Forward Trading of Refinery Products
(Deb. 2, Vol. XXX, 19-11-2007)
Col.226

Hike in Prices of Petroleum Products
(Deb. 5, Vol. XXX, 22-11-2007)
Col.254-55

Jan Kerosene Pariyojana
(Deb. 1, Vol. XXX, 15-11:2007)
Col. 171-73
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Kerosene Mixed Petrol and Diesel
(Deb. 10, Vol. XXX. 29-11-2007)
Col. 34144

Oil Imports _
(Deb. 10, Vol. XXX, 29*1!’-2007)
Col. 321-23 '

Oil Pilferage from Trains
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 123-24

Pilferage of Petrol and Diesel
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 187-88

Price Hike of Petroleum Products
(Deb. 1, Vol. XXX, 15-11-2007)
Col.23-24

Prices of Diesel, Petrol, Cooking Gas and
Kerosene
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 146-50

Prices of Petrol and Diesel
(Deb. 17, Vol. XXXI, 07-12-2007)
Col. 153

Pricing and Tariff Structure for Petroleum

Products
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 191-92
Schemes/Projects Received by State

Governments
(Deb. 5, Vol. XXX, 22-11-2007)

Col. 223

Subsidy on the Petroleum Products
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 174-75

Taxes Levied on Diesel and Petrol
(Deb. 10, Vol. XXX, 29-11-2007)
Col.208-12

Petroleum Refinery(s)

Bhatinda Refinery Project
(Deb. 10, Vol. XXX, 29-11-2007)

Col. 113-14

»
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Expansion, Modernisation and | Equity Investments in Pharma Retail Sector
Diversification of Refineries in Assam (Deb. 10, Vol. XXX, 29-11-2007)
(Deb. 16, Vol. XXXI, 06-12-2007) Col. 71
Col. 249-51 Investment by Multinational Pharma

Increase in Refining Capacity of Crude Oil Companies
(Deb. 1, Vol. XXX, 15-11-2007) (Deb. 10, Vol. XXX, 29-11-2007)

Col. 14849 Col. 180
Profit Eamed by PSU Refineries Outsourcing of Manufacturing and
(Deb. 10, Vol. XXX, 29-11-2007) Research to India
Col. 228-30 (Deb. 5, Vol. XXX, 22-11-2007)
Col. 165

Refining of Crude Oil by Refineries/Oil
Companies Pharmaceutical Industries

(Deb. 16, Vol. XXXI, 06-12-2007) (Deb. 14, Vol. XXXI, 04-12-2007)
Col.230-34 Col. 69-70

Setting up of a Refinery Plant at Orissa | Prices of Pharmaceutical Products
(Deb. 10, Vol. XXX, 29-11-2007) (Deb. 10, Vol. XXX, 29-11-2007)
Col.312-13 Col. 137-38

Setting up of Oil Refineries Research and Development by Pharma
(Deb. 10, Vol. XXX, 29-11-2007) Industries
Col. 125-26 (Deb. 10, Vol. XXX, 29-11-2007)

Setting up of Petrochemicals Refinery Col. 250-51
Complex at Vishakhapatnam, Andhra | Pilot(s)

Pradesh Commercial Pilot Training to SC/ST

(Deb. 16, Vol. XXXI, 06-12-2007) Persons

Col. 115-16 (Deb. 10, Vol. XXX, 29-11-2007)
Setting up of Plants by I0C at Haldia Col. 204-05

Refinery and Paradip in Orissa Compensation to the Dependents of

(Deb. 1, Vol. XXX, 15-11-2007) ! Deceased Pilots

Col. 156-57 I (Deb. 16, Vol. XXXI, 06-12-2007)
Petroleum, Chemical and Petrochemical |  Col. 14445

Investment Region ! Curtailment of Flight Hours for CPL
Investment in PCPIR (Deb. 10, Vol. XXX, 29-11-2007)

Col.251-52

(Deb. 10, Vol. XXX, 29-11-2007) |
Col. 69-70 Fee for Commercial Pilot Training Course

|
Pharmaceutical(s) E (Deb. 10, Vol. XXX, 29-11-2007)

. Col.200
Cancellation of Licences of Pharmaceutical |
Companies i Foreign Pilots in the Cockpit

(Deb. 1. Vol. xxx‘ ]5_“_2007) ‘ (Deb. 10, Vol. XXX. 29-”-2007)
Col. 165-66 ‘ Col. 173
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Indian Aspifants in the Flying Schools
Abroad
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 203-04

Issuance of Indian Commercial Pilots
Licence
(Deb. 10, Vol. XXX, 29-11-2007)
Col. 348-49

Retirement Age of Pilots
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 191

Shortage of Pilots
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 194-95

Piped Natural Gas

PNG as Domestic Fuel
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 71-72

Supply of PNG
(Deb. 10, Vol. XXX, 29-11-2007)
Col.307-10

Plantation

Plantation Sector
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 381-83

Plastics

Environment Damage Caused by Plastics

(Deb. 4, Vol. XXX, 21-11-2007)
Col. 585-86

Police

CBI Coordination wi_th Karnataka Police
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 238-39

CBI Raid on Delhi Police
(Deb. 3, Vol. XXX, 20-11-2007)
Col.211

Conference of Police Chiefs and Heads of

PMF
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 303
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Enhancement of Assistance for
Modernisation of Police
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 134-35

Expenditure incurred on GRP (Railway
Police)
(Deb. 16, Vol. XXXI, 06-12-2007)
Col. 135-36

Fake Encounter
(Deb. 3, Vol. XXX, 20-11-2007)

Col. 249-54

Implementation of CIPA Scheme
(Deb. 8, Vol. XXX, 27-11-2007)
Col. 303-04

Involvement of Police in Illegal Liquor
Trading
(Deb. 14, Vol. XXXI, 04-12-2007)

Col.232-33

Involvement of Police Personnel in Illegal
Activities
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 429-32

Modernisation of Police
(Deb. 8, Vol. XXX, 27-11-2007)
Col.228

Registration of FIR
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 127-28

Representation of Religious Minorities in
Police and Para Military Forces
(Deb. 5, Vol. XXX, 22-11-2007)
Col. 87

Review of Police Act
(Deb. 3, Vol. XXX, 20-11-2007)
Col.311-13

Setting up of a National Marine Police

Academy
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 170

Strengthening of Police and PMF
(Deb. 3, Vol. XXX, 20-11-2007)
Col. 185-86
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Strengthening of Police Intelligence

Agencies

(Deb. 3, Vol. XXX, 20-11-2007)

Col. 392

Suggestion on Violence in Police Custody
(Deb. 8, Vol. XXX, 27-11-2007)

Col. 167-69

Violation of Huinan Rights by Police
Personnel
(Deb. 14, Vol. XXXI, 04-12-2007)
Col. 303

Pollution

Air and Noise Pollution
(Deb. 9, Vol. XXX, 28-11-2007)
Col. 59-61

Air and Water Pollution in Orissa
(Deb. 9, Vol. XXX, 28-11-2007)
Col.91-92

Air Pollution Due to Pesticides
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 329-30

Alternative Advanced Clean Fuel
(Deb. 1, Vol. XXX, 15-11-2007)
Col. 192

Arsenic Pollution Diseases
(Deb. 15, Vol. XXXI, 05-12-2007)
Col. 202-04

Cleaning of Polluted Rivers
(Deb. 9, Vol. XXX, 28-11-2007)
Col.333-34

Containers of Waste Oil Lying in Ports
(Deb. 4, Vol. XXX, 21-11-2007)
Col. 335-36

Discharge of Industrial Waste into Rivers
(Deb. 9, Vol. XXX, 28-11